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SHRI LALITBHAI MEHTA (Gujarat): Sir, | associate myself with
what the hon. Member has mentioned.

1. DT AR ([OIRT) : AR, H THIRNTE el gl
oft TerReTrOr Tty (SR : W, A +ff wifige FRa )

MR. DEPUTY CHAIRMAN: The House is adjourned to meet at 2:00 p.m.
The House then adjourned for lunch at
forty-five minutes past twelve of the clock.

The House reassembled after lunch at one minute past two of the
clock, MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Now, We start the Short Duration Discussion
on the suicide by farmers in various parts of the country.

SHORT DURATION DISCUSSION

Suicide by farmers in various parts of the Country

SHRI RAVULA CHANDRA SEKAR REDDY(Andhra Pradesh): Sir, thank
you very much for giving me the opportunity to raise the issue of farmers'
suicide in the country, with specific reference to the State of Andhra Pradesh.

SHRI V. NARAYANASAMY (Pondicherry): No, no; farmers have
committed suicide in the whole country, (Interruptions).
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SHRIJAIRAM RAMESH (Andhra Pradesh): Farmers have committed suicide
in the whole country.

SHRI RAVULA CHANDRA SEKAR REDDY: | agree, Sir. Andhrais also a part
of our country.

Sir, we have a Minister who is committed to the cause of the farming
community. We are aware of his administrative skills and his concem for the
farming community. Sir, today, | am here to raise the issue of farmers, with specific
reference to farmers' suicide in Andhra Pradesh, Karnataka and in other parts of
our country. Sir, in Andhra Pradesh alone, in the past ten months, 2380 farmers
have committed suicide. | have detailed data about the number of people who have
committed suicide in Andhra Pradesh. Through this book, we have also presented
a detailed note on farmers' suicide in Andhra Pradesh to the hon. Minister. As of
now, 2380 farmers have committed suicide in Andhra Pradesh alone; there are
about 253 starvation deaths in Andhra Pradesh, right from 14th May, 2004 il
today. Sir, | am mentioning this thing because there was a change of Govemment in
Andhra Pradesh. On 14th May, 2004, while taking oath-the oath-taking ceremony
was held in a stadum-+the new Chief Minister of Andhra Pradesh, Shri Y.
Rajasekhara Reddy assured the people of Andhra Pradesh that from that day
onwards there will not be any incident of farmers comitting suicide under his
regime. What has happened to his announcment of that day? Today, when we look
at the figures, we find that farmers have committed suicides in all the districts of
Andhra Pradesh. An alarming number of 2380 farmers have committed
suicide.

Sir, the Government of Andhra Pradesh has come out with a Government Order
No. 421. They have announced a package for the farmers. In that, they have said
that there will be a help-ine in order to help the people who are in distress. They
have also said that the affected families will be given Rs. 1.5 lakhs. When a
person will make a phone call to them, some officer will rush to the spot and
help him in every respect. But, it has become a hopeless line for the people of
Andhra Pradesh. Nothing has happened there. It is not only helpless but also
hopeless in respect of the people who are really in distress.

Sir, when the TDP was in power in Andhra Pradesh, the then Opposition party,
now in Govemment, made a hue and cry. They brought their President. Smt. Sonia
Gandhi, to Anantapur district. She visited Anantapur district
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and politicised the issue of suicides. Sir, they gave about Rs. 22,000 to about 20
people saying that the TDP Govemment failed to save the lives of farmers; and the
TDP alone was responsible for that situation. Then, they gave Rs. 22,222 each, if |
remember correctly. (Interruptions)

S1. AT . IGHAR (AT TS) : SF 3MYDbI 1 AT, T qied
ST ..(FEET ).

SHRI V. HANUMANTHA RAO (Andhra Pradesh): It was out of
contributions.

SHRI RAVULA CHANDRA SEKAR REDDY: | agree. You went to the streets.
You dont give your own money. We were aware of it. You want to the streets and
got the money from people and you paid that through your President. Sir, now, after
ten months have passed, we are surprised to find that she is unable to find even two
hours of her time to visit Andhra Pradesh to console the farmers. She came to
Hyderabad last week.... (Interruptions)

MR. DEPUTY CHAIRMAN: Why, do you tak about it? You address the
Government. How is she concerned? (Interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: | respectfully submit, Sir...
(Interruptions)

DR. ALLADI P. RAUJKUMAR: She is a part of the Government, Sir...
(Interruptions)

st o T= WU RORAM) : W, A IR BRAG DI G DN
.. (A )....

it ITAUTIRT : BRAA DI 91 H¥1, oAb 379 @A A=Yl T el
(=a41) No, please sit down. He will touch the problem. (Interruptions)

SHRI V. NARAYANASMY: Sir, there should be no politics.
(Interruptions)

MR. DEPUTY CHAIRMAN: No assistance is required, please. He will speak
on the subject. (Interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: | most respectfully submit that
when they claimed that everything is done on her direction, they have to take this
also in a sportive manner, in a positive manner. When she could come to
Hyderabad to lay the foundation stone for an international
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airport, is it not her responsibility to rise to the occasion and console the
farmers?(Interruptions)

MR. DEPUTY CHAIRMAN: You are taking about somebody....
(Interruptions) Speak on farmers, please.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, this was a political issue.
(Interruptions) Sir, this was the major election issue during 2004 elections.
(Interruptions)

MR. DEPUTY CHAIRMAN: The Chair would regulate, why do you take the
trouble? ...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, during elections, it was
made an election issue, elections are over now. Sir, what they promised during
elections to the people and what happened now, 31, U& TR TS 37T IET B
o (TIYT ).

SHRI ARUN JAITLEY (Guijarat): Sir, the hon. Member is entitled to express
his views. Farmers are dying and he don't be disturbed in this manner.
(Interruptions)

MR. DEPUTY CHAIRMAN: We should observe certain decorum in the House.
(Interruptions)

7} AT AR VS < U7 B, 3N U< TaHE B ..(FEIH)....
JURIHTIRT : 3T Ul S G+ AlfoTg|

7} AT TR NS : T AT TS TIHS B .. (AL )....
IYFHTR : 3T T8l I A AoIg|

i} IGAT THUER NS : AR, A U< TIHHS B BTl U1 2, a8l &b d1h
fAfeex |ree G4 arel-

“HART WS YRT 81 T, 379 eI Pl ards I1g el
BIS W, BIg GaPell B, 31 BIs T 7el, oI Bl [habx T8l
B BT AT YW Bl & ...(FaLH )....
2 & 9 @ ;I8 [PAd IR 8?7 R Y8 TAlg AAG Bl IR 87
...(TIET )...
SHRI RAVULA CHANDRA SEKAR REDDY: Sir, the reason | am

mentioning the activities of the Andhra Pradesh Government is because they
have miserably failed to protect the interests of farmers by virtue of
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G.0. 421, which is not at all helpful to the people. It is only an eyewash.
This is the simple reason which | am trying to mention. The hon. Prime
Minister was kind enough to visit Andhra Pradesh. He visited twice. On
July 1, 2004, he visited Andhra Pradesh and made tall promises. In that,
Sir, he came to my own district, Mahboobanagar. There, few people were
brought to the meeting and there he had said that through them he wanted
to assure the entire State of Andhra Pradesh that everything would be
done to the farming community and nobody should bother about the distress
and failure of the monsoon. All these things he had said. After his visit,
neither he has helped the farming community, nor has be boosted their
morale.

It is another wastage of time and money on the part of the Government.
The other occasion he chose to visit Andhra Pradesh was to launch the
Food for work Programme. It was there earlier also during the NDA regime.
It was implemented in all the districts with the help of the Government in
Delhi. Sir, 55 lakh metric tons of rice was sent to Andhra Pradesh. It was
implemented in all the districts. Now, the hon. Prime Minister chose to
visit Andhra Pradesh to launch a new programme which confined only to
eight districts, 91 Mandals and 278 villages. Sir, for such a small programme
the Prime Minister chose to visit. After his second visit also we thought
that something would happen for the farming community. Again we are
rather disappointed by his visit. Sir, going by the Economic survey of
2004-05 of this Government, on page 67, they say that creidt flow to the
agriculture has come down. They say it is below the level envisaged in the
Tenth Plan. This Economic Survey has been supplied by the Government.
It is stated on page 67. | would like to know from the hon. Minister about
the amount given to the smalt and marginal farmers, what is the percentage
given to the small and marginal farmers? Sir, the Finance Minister in his
Budget Speech stated that more than Rs. 1 lakh crores are being spent or
are being given to the farming community. It is not reaching the common
man. It is not reaching the small and marginal farmer. He is really in
distress. He is unable to get credit from the banks. We are aware that
recently more than Rs. 3 lakh crores were the NPAs and defaults on the
part of a few individuals. When a farmer approaches a bank, he gets a
negative reply. But the statistics show that they are giving more than Rs.
1 lakh crore. But, as a matter of fact, it is again going into the hands of big
people, Those who can afford, and those who can manoeuvre at the banker
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level or at the officer level. | would like to request the hon. Minister, for whom
| have got tremendous respect for his commitment, to again convene a meeting
and assist the farming community, more particularly the small and marginal
farmers, dalits ..(Time-bell). Sir, | am initiating (Interruptions)

MR. DEPUTY CHAIRMAN: You are initiating; but time constraint is there
...(Interruptions) ...Your party has seven minutes and | have already given you
12 minutes.

S1. eIl . ASTFAR : 3791 Sl &1 IoTehr TIRE e €1 gu el

MR. DEPUTY CHAIRMAN: | have just given the first bell so that he
does not go into various other things... (Interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, | am not deviating.
...(Interruptions)...My friends wanted me to give more details, which | tried to give
them, sir. | would like to mention here, Sir, that the Government now is more
interested in stock market. If something happens to the stock market, everybody
in the Government rushes to the stock market place and see that everything is
set right. They are not interested in raising the issue of farmers' suicide. |
would like to draw the attnetion of the hon. Minister to the fact that only a few
people, five to six per cent prople, are aware of what is happening in the stock
market and what is happening to the Sensex. As a matter of fact, | am a
layman, as far as stock market is concerned. More than 90 per cent people of
our country are not aware of it. Neither are they concerned with the stock market
nor are they aware of what is happening in the stock market. | request the
Government to concentrate on agriculture, to concentrate on small and marginal
farmers, to concentrate on providing Minimum Support Price, if not
remunerative prices, to concentrate on post-harvest mechanisms, to
concentrate on National Agriculture Insurance Scheme which is a failure
because it is only on papers. It is a credit insurance scheme. As a matter of
fact, it is not reaching the common man. It has become a credit insurance
scheme and those who are taking loans from the banks or from the
cooperative societies they are promptly deducting the insurance premium
thereby paying for those banks of cooperative societies. | would like to request
the hon. Minister to have a fresh look at the National Agriculture Insurance
Scheme. If possible, the Government should bear the premium for the small
and marginal farmers. With regard to Minimum support Price also, | would
submit that the procedure adopted is not according to the situation.
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It is not at all helpful to the farming community. It should be a remunerative
price and farmers should be educated about the demand and supply also.
Sir, in Andhra Pradesh, during the TDP regime, the then Chief Minister
tried his level best to help the farming community. But during elections, it
was made the main election issue. Now, is it not the responsibility of the
people who are sitting in the office, both at the State and Central levels to
come to the rescue of farming community and help them in a big
way?... (Interruptions)...

MR. DEPUTY CHAIRMAN: You carry on.
SHRI RAVULA CHANDRA SEKAR REDDY: Sir,...
MR. DEPUTY CHAIRMAN: Why do you give attention to them?

SHRI RAVULA CHANDRA SEKAR REDDY: My good friends, Shri
Jairam Ramesh, also represents Andhra Pradesh. He has a moral
responsibility to the people who are in distress.

MR. DEPUTY CHAIRMAN: He will be speaking, you continue.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, whether it is formuala-
one or whatever it may be, your formula is to mislead the people and grab
power. That is your formula. Our formula is to help the people. Sir, last
time also | raised the issue of promises made during the election time.
They have promised free power to the farming community. Now, what
happened is, within five to six months, again they have gone back now.
Now, they are saying that it will be reviewed and only eligible people will be
given. On every promise they are going back. Even on help-line also. Now,
more than one lakh applications have come. Nobody was given any helping
hand. They say "your application will not fall within the purview of..."™

MR. DEPUTY CHAIRMAN:Your have taken seventeen minutes.

SHRI JESUDASU SEELAM (Andhra Pradesh): It is an Assembly of
Andhra Pradesh.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, | was also in
Andhra Assembly. | did not come directly to this House.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): You are representing
Andhra Pradesh Assembly here.
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SHRI RAVULA CHANDRA SEKAR REDDY: My friend directly has come to this
House. | came from Panchayat, | was also in Andhra Pradesh Assembly. Sir,
since we are depending only on rain God and vagaries of the monsoon, | would
like to request the hon. Minister to implement the report submitted by Shri
Chandra Babu Naidu. as the Chairman of the Task Force, he submitted a
report on micro-irrigation. That is with the Government. The UPA Government
has constituted a committee under the Chairmanship of Dr. M. S. Swaminathan. |
believe that he has submitted an Interim Report wherein he has made twelve
recommendations. | would request the hon. Minister to enlighten us and what
exactly...(time-bell).. Sir, | will conclude with a few Worlds.

MR. DEPUTY CHAIRMAN: Few words! Lot of few words.

SHRI RAVULA CHANDRA SEKAR REDDY: State Govemment has also
constitued a Committee under the Chairmanship of Jayanthi Ghosh. Sir, what
happened to the that report, | need not say. As far as the report of the Dr. M. S.
Swaminathan's Committee is concemed, he has submitted an Interim Report
wherein he has made twelve recommendations. | would like to request the hon.
Minister to implement them in toto and finally, Sir; there are instances in our
country when an industry is sick the Government or a bank gives the loan. There is
a package. When the whole agriculture community in Andhra Pradesh is in distress, |
would request the Govemment to come out with a package. The Government which
is in Andhra Pradesh has miserably failed. They are not entitled to be in office even
for a minute. They have totally failed in containing and controlling the suicides of
farmers. Sir, | request the hon. Minister to extend a helping hand in three phases.
Instant relief by way of waiving off all the loans taken by farmers in Andhra Pradesh.
We have had instances. During Devi Lal's regime, he was kind enough to waive
Rs. 10,000 loan taken by each farmer. Now the situation is more worse than
that.

| request the Government to see that total loans of farmers are waived off,
instead of rescheduling.

MR. DEPUTY CHAIRMAN: You have made this point. You go to your next
point.

SHRI RAVULA CHANDRA SEKAR REDDY: it is a burden on the farmer.
Rescheduling or restructuring are all technical words. They do not
understand those words. These cosmetic changes will not help them.
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MR. DEPUTY CHAIRMAN: Please conclude now.

SHRI RAVULA CHANDRA SEKAR REDDY: The second one is,
intermediate relief by way of providing money for irrigation projects, improving
the standard of farming community and long-term measures, like giving
employement to those who are depending on agriculture and allied industries.
These should be encouraged.

Then, immediate relief has to be given to farmers. Since | am having
confidence and respect for the hon. Minister of Agriculture, who is known for his
commitment, | request him to give a special package for Andhra Pradesh in
order to help the farming community. Thank you.

DR. M.S. GILL (Punjab): Sir, first, | seek the indulgence of the House. | don't
want to talk on this as a sectional matter. It is too serious a subject and it has
been creeping into the country for quite a while now. It is not a question of today,
yesterday or the day before. And | have fair amount to do with this business in
Punjab, in Delhi, in Africa or wherever. Yes. Of course, Andhra Pradesh
recorded suicides. It has had suicides, | read it very closely. Andhra Pradesh is in
a cruel situation, because it is a volcanic plateau with little water and is an
impossible situation for an agriculturist. | have, some year ago- maybe, four or
five years-seen on Television a mother saying that 'l am going to give away
these children..." including seven or eight girls—'...because | simply cannot feed
them and we cannot look after them." | cannot get over with that image. But,
there are also other States-Northern Karnataka, Maharashtra, etc. Sir, only
yesterday or the day before, | read that the Tata Institute of Social Sciences,
as directed by the High court, recounted the figures of suicides and pushed up
the figure to 644, if | recall correctly. Probably, they are even more than that. We
can never get the total anywhere.

Sir, in Rajasthan, since the- period of Sultans ie., from 1300 till date, the
women of Rajasthan are breaking stones for other peoples’ houses and
palaces. Will they go on for ever and ever?

| have travelled very widely in the State of Orissa. They poverty and the situation
are very pitiabel there. | remember, going with Shri Narasimha Rao, once to
Kalahandi to see their homes. It shook me. | have never seen that kind of a
situation. But, to imagine that Punjab does not have it is wrong. | read
newspapers of Punjab. | think, Delhi rulers never read the
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newspapers in vernacular-Tamil or Hindi or Punjabi. The real opinion of
India and the real stories of India come out in these papers. This is Ajit of
yesterday or the day before. It says about the story of one more farmer of
a two-acre-wa/a. The moneylender wants to auction his land, take away
his kitchen and his bullocks. This has started happening regularly. Every
week | read it. Farmers luckily in Punjab still stand up and | hope they
always will. They surrounded that home and village. They were 10,000 in
number and the SDM and the police have to go away. But, for how long?
They will have to come back because their demand is there. This is
something which never happened in 30s. It was never allowed to happen
because in 30s Chotu Ram and the British did not allow the farmers land
and his basic tools of production to be taken away or auctioned. There
were Debt Conciliation Boards. If you were a private moneylender and
gave money to farmer and if farmer defaults, then you appear before the
Board and board would decide, after examining you, not the farmer becuase
he has hundred reasons to say as to why he has failed to repay, and then
the Board would lay down what would be repaid, and over how long should
the farmer take to repay without any compound interest. It is all gone.
Today, in Punjab, people are asking to bring back Debt Conciliation Boards
and they should also be brought in Andhra Pradesh and everywhere. How
can you take away farmer's land, his home and kitchen? | don't believe
that it can be done anywhere, or, should allow it to be done. It is all over in
this country. There is a crisis. Why is there a crisis? Believe me, Sir, | am
a two-acre-wa/a. Indeed, | am, If | have a piece of land in Shivpuri in Madhya
Pradesh, which was jungle fifty years ago, | have cleared and so has my
family and, it is also not giving me any return. | know it. Now, you have
everywhere small holdings. India is really consisting of one, two or three
acre- walas.

There are negative returns. The cost is going up. What he gets is going
down. It is an obvious situation where he cannot simply face up to it. And,
he has no solutions. There are no new technologies. We have too many
agricultural universities in this country. Many States -1 don not wish to
name - have set up two or more, when they can't afford one, or, don't need
one. They are doing no research for long because they have no funds. The
Punjab Agriculture University is one of the finest universities in this country,
accepted worldwide. Today, they only pay their salaries. And, one thing |
would like to point out, | was disappointed with the Finance Minister that
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for agricultural research we will put Rs. 50 crores for India, a sub-continent,
-just Rs. 5/- each. On the other hand, he is fond of Cambridge. | am also
fond of Cambridge. And, you want to create a Cambridge somewhere for
Rs. 100 crores. What is the porportion! What is the proportion? | believe,
we have a Budget Of Rs. 300-400 thousand crores. Put Rs. 500 crores for
research. Pick up twenty agricultural universities, carefully chosen, zone-
wise, climate-wise, crop-wise. Then, give them money for research because
States are not able to give for whatever reasons. But there is no research.
And, frankly, they are just carrying on the hazards of nature. This month,
in the North, last night there was a hailstorm where | live, where you live,
And, farmers have lost their crops at some places. | have seen the pictures.
That would happen in UP; that would happen in the hills; that would happen
in Haryana; that would happen in Punjab. All the fruit buds would be mopped
off. On average we lose 60-70-80 thousand acres of wheat. When the crop
is ready, we lose it to the hailstorm till about 13th or 14th April. You also
have floods and such other things all over India. On the other, you have the
WTO. You see, India had protected their fragile farmers with a little bit of
barriers over decades and decades. Those who had gone there, they say,
"We had gone there, we could not prevent that". No Government could
prevent that. | have been in the Government for long. | have seen it, how it
went from stage-to-stage because SR dTell B ST ¥, Bls IRT =1 21 But
with that, now, the Australian and Argentian wheat is going to be here. A
fellow has 10,000 hectares of farm, with three workers and machinery.
How can the Punjab or the Haryana or the UP man compete? the same
thing happens for Himachal also. It is coming from Australia, Same is the
case with dairy. It is coming from Europe - the butter mountain. And, even
for Maharashtra the wine lake is ready to come, and is coming. Everybody
drinks foreign wines here, now. So, how are these pooor fellows to compete?
And, we are unable to protect them. Therefore, they face a state of seize,
what | would call a state of seize. What is being done? | look at the
investment. It is interesting. Yesterday, in the Agricultural Consultative
Committee Meeting, Minister's people gave us these figures. | was just
looking at them. From 2001, Rs. 2900 crores, roughly, for agriculture,
cooperative and animal husbandry - all of them; next year, in 2002, again
Rs. 2900; in 2003, Rs. 3200; in 2004, Rs. 3300; Last year, it was Rs.
4002; and this year, it is about Rs. 6,000. Fine! It is a jump. | congratulate the.
hon. Minister for getting it, though he asked for Rs. 9,000 crores or
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Rs. 10,000 crores; | know that from the figures given. But when | look at
another parallel department, that is, the Department of Telecom, which is
very important. | am a supporter of all that. So, it is not this versus that.
But that was Rs. 20,000 crores in 2001; Rs. 20,000 crores next year;
Rs. 20,000 crores next year -1 am giving the round figure. Even this year,
it is Rs. 12,000 crores. A sub-continent's agriculture for 65-70 per cent of
the people does not compare with this one technical thing, howsoever
necessary it may be. parallel to it, the things which link with this, literacy,
from less than Rs. 4,000 crores, it had, thank God, jumped to Rs. 6,000
crores last year, and to Rs. 12,000 crores this year. That is certainly
because, ultimately, if they are illiterate, if they are not even minimum
educated, they are not going to get anywhere in the technologies of
agriculture. In the area of 'health’, from Rs. 1300 crores; then, Rs. 1400
crores next year; then, Rs. 1500 crores next year; then, Rs. 1500 crores
next year; then, Rs. 1600 crores next year, last year it was Rs. 1800
crores, and this year it was Rs. 2900 crores or 3000 crores. Good! For the
health of a sub-continent. But the rural areas face the maximum adversity,
they get none of it. This is not the money to be given. The focus is there,
the attempt is there, and the claim is there, but, | wish the Minister, and all
this rural sector would get a little more strength to their arms to try and get
more.

Sir, | now come to recoveries and credit. | have been reading about
credit. From Rs. 85,000/ crores, it has been pushed up to Rs. 1,03,000/-
crores. It will be Rs. 1,05,000 crores of Rs. 1,08,000 crores this year. But
the question is how much goes to the small farmers because they are all
2-3-4-5 acre wallahs; not even five acre wallahs really. The figures are
there. How much will go to them? And then the question is that they have
defaulted; they are not eligible. So, this will go to somebody else, the
bigger one or whoever it is. That has to be looked into.

There are 140 Cooperative Banks and six Central Banks. Central Bank
means the whole State. They are not eligible. It is written somewhere in
these reports given to me. Regarding cooperatives, | was shocked to find
that even in respect of Punjab, where we had buitt up a powerful movement
which fuelled the Green Revolution of the 70's, now, it is only about 30 per
cent of the credit. A major share even in Punjab is again coming from the
Sahukar, which we thought we had left behind in the last century. Those
are the men who are going to the one acre wallahs and saying: "l want
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your acre. Get off." This social tension that is going on will cost everybody
very dearly. It will not settle this way in Punjab. People have to look into it,
the State as well as the Central Government.

As | said earlier, you have to look at Debt Conciliation Boards or any
other mechanism. For industry and other things, | keep reading off and on;
I may not be accurate in my figures, but Rs. 1,50,000 crores are called as
Non-Performing Assets in this country. Is it true? Here is an expert confirming
this. That simply means the big boys in industry have run away with the
money and they don't pay back and you neither say it is dead money nor
do you say anything else. But Rs. 5,000-10,000-20,000 crores whether
Andhra wants it or not, don't always ask for Andhra Pradesh; ask for the
rest of us also. (Interruyptions). Please, this is India's problem, not Andhra's
alone. (Interruptions)

SHRI RAVULA CHANDRA SEKAR REDDY: I said it for the entire
country. (Interruptions)

DR. M.S. GILL: I am just joking with you. Please don' take me seriously.
Why can't you write off these? Why can't you write off the interest? Why
can't the Government say that Rs. 10,000 crores given to the poorest of
the poor will be written off, or something like that. (Interruptions) It does
not matter; | am just saying this. It is for other to do or not to do. It is
Rs. 1,50,000 crores.

Sir, | have another grouse. All the Prime Ministers and Finance Ministers
are regularly photograped, one after another, with the Bank Chairmen, and
they bring a huge cheque of dividend. It is no special credit of theirs, and
the big photographs of 20 of them are taken. And my friend, Mr. Yashwant
Sinha, has also been photographed, so are these people. So, well, let the
bank Chairmen be photographed, with the Finance Minister or the Prime
Minister of the day, if they have given a record amount of help to the
farming of rural India, poor India. The give them the- photographs. Otherwise,
why should they come there? Let them send the cheque. | really can't
understand this perpetual publicity of Chairmen. | have a list here given by
the Ministry. There are 20 public sector banks -- | won't read them to you
- who have not done the 18 per cent. | have the list here. The Minister has
given it to everbody. twenty of the private banks don't do it. | think something
should be done against them. Sack a few Chairmen, and then the rest will
start performing. This is a serious issue. And this cannot be just left if they
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say, "Well, we will try and we will cut a little bit of interest.” | have read all
these things. That is not good enough. | think the Chairmen should know
that your work would be seen on real India which is 70 per cent of these
people. | have been the Industry Secretary for four years. All the sunrise
industries -1 know that side, and they still treat me, - think, as a friend.
But I do want to say that liberalisation cannot succeed unless this sector
is lifted up. This is too heavy. It will drag everything unless something is
done.

Sir, | now come to marketing. | will just give one example of Punjab. The
Chief Minister and others are saying that Pakistan needs 10 lakh tonnes
of wheat. Obviously, we are the ones giving 60 per cent of the surplus. It
should go 20 miles across. But they are not able to get through Delhi on
this. It will go via Mumbai or somewhere else. Why should it go like that?
You just send it across. But that is what seems to be happening and it
just stuck up somewhere.

| think, we have to deal with this problem. We often talk with Home
Minister and others on the social problems. All that is happening, from
Nepal downwards to the ghats of India, all the way to Karnataka now, they
are tribal people. They are the poorest of the poor. We have discussed
about them here. They have no nuitrition of any kind. If you remember, in
one last Session, we had a discussion on the children dying in one of the
States...

SOME HON. MEMBERS: It was Maharashtra.

DR. M.S. GILL: | don't name any State. You have a good memory; |
also have. These are 300-400 million people of India. Tribals are a big
group and they are in most distress. Unless something is done, we are
going to face this social problem again and again. It is not the law and
order machinery which can deal with this. We have to deal with the distress.
Sir, I don't want to go on and on, but | have done a lot of reading on this in
may past to write a book on "Credit and Cooperatives in Punjab' and other
things. Sir, | would just like to say something on Malcom Darling. He was
one of the founders of the cooperative movement in this country, in 30's
20's and all that. And, Nehru that was the one ICS Englishman, he brought
him back and put him in the Planning Commission. He wrote a quote on
the cooperative, where he said, "at that time, the white ant of politics is
eating into the cooperative movement." | remember that phrase. But, what
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did he say about the peasant? He wrote a classic agriculture economic.
He is founder of agriculture economics in India, he and Calvert, both happen
to be Punjab ICS. What did he say? He said, the peasant is ruined by
three people, the money lender, the shop-keeper and the lawyer. | am
sorry. One encourages him to borrow, the second to spend and the third to
litigate. And, all of this is compounded by an administration of urban-
oriented men of the desk. And that was in 1928, Sir. Think, what you are
doing now. Thank you.

SHRI M. VENKAIAH NAIDU (Karnataka): Mr. Deputy Chairman, Sir,
this is a very important subject. In fact, the entire country is looking towards
Parliament, particularly, the rural people of the country, for some sort of
open relief. | don't know whether we will be able to do justice to them or
not. It is not a question of this party or that party, this Government or that
Government. This has been the sad story of the farmers over so many
years. | am happy that there is a Minister who has got indepth understanding
of the problems of farmers. He comes from agricultural community. He
has got the required knowledge, and he has also worked in that field for
many years. But it is not the question of one person's interest. Unless the
system, the Government, and we, as a whole, Parliament, take up this
issue every seriously, justice will not be done. Sir, with your permission, |
am reading from this newspaper, and | would just quote one line on how
the system is functioning. Our media friends also should understand this.
| take this from The Hinal','Poor media coverage of agrarian crisis, 35
g U@ arad ferdt, he said that, a young aspiring actress, Nafisa Joseph
committed suicide. While it was very sad that a young life was snuffed out
in one stroke, for the next twelve hours, the incident got more television
coverage than the death of 30,000 farmers received over the past ten years.
The suicide invaded every possible arena of television, but compared to
that did the suicide by farmers get the kind of exposure that it needed.
Similarly, while more than 400 reporters were accredited for the
Lakme ...(Interruptions)... India Fashion Week, 2004, barely, six
correspondents of the national dailies were deputed at the "height of the
agrarian crisis." This is the reality, Sir. It is not the comparision of anybody.
Some time back, in Delhi; unfortunately, one socialite had committed
suicide. That was a sad occasion. That instance was made as a cover
page of an important national daily. Sir, we don't have any grouse and
complaint. Sir, you are also from that part of the country, Kamataka, Andhra
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Pradesh, Kerala, Maharashtra, parts of Punjab; we have this news,
particularly, in the State of Andhra Pradesh everyday.

We have the news, particularly, from the State of Andhra Pradesh
that every day, six people, seven people, eight people are committing
suicide. It is happening every day. It happened yesterday, it happened
day-before-yesterday also. It is not happening because of a particular
Government. | am not on that issue. The Government also has a
responsibility. But, at the same time, these continuous happenings have
not got adequate attention of the policymakers, of the Parliamentarians,
of the media and of the country also. This is really unfortunate, and even in
this House also when we want to discuss this issue, you know where do
we stand as on today, to discuss this issue and how much time we are
able to give to this particular subject which is agitating the minds of the
entire country. In every part of the country, the farmers are distressed
today. Over the years, there is a neglect of agriculture, the neglect of the
rural sector, the neglect of the infrastructure in the rural areas like
fqsteft,asd umil 3k R &1 == | All these things have been totally
neglected, and the other side has been given more and more weightage.
Sir, | have no grouse against the industry; | have no grouse against the
urban area, it has been my conviction, and | have seen right from my
student days and my young days that in our entire system, the urban bias
is there. It is time now that we have to reverse this and then go in for a rural
bias with a higher allocation to agriculture and, if possible, | would like to
suggest that with Sharadiji at the helm of affairs, we should now think in
terms of having a separate Agriculture Budget like we have the Railway
Budget and the General Budget. Sir, it may look a little odd as to why |
am saying so because then every Department wants to have its own
Budget. But Sir, seventy per cent of the people of India, even today, in
spite of so much urbanisation and industrialisation, are still dependent
on the agriculture, and the prices are not remunerative. The problem of
menace of pesticides, spurious pesticides is there; the water levels are
getting depleted; the power problem is getting acute day-by day; and
they are not able to get adequate rural credit. Even today, seventy per
cent of the rural people are getting credit from the cooperatives and
private moneylenders, and not through the banking system. We also have
been reviewing the functioning of the various banks. In spite of the
mandatory provisions of eighteen per cent, many banks, even today, are
not rising upto this expectation; they
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are only reaching up to twelve per cent. Time and again, the Parliament
has taken up this issue; various Committees have taken up this issue and
various Governments as well have taken up this issue. But it is not
happening. ...(Interruptions)... India was shining, is shining and will shine
tomorrow as well. For the sake of politics, let us not degrade it. There are
areas which are shining. ...(Interruptions)... There are areas.
...(Interruptions)...

SHRI C. RAMACHANDRAIAH: Yesterday itself, he himself had admitted
it. ...(Interruptions)...

St TR : T8 3BT 91 W= o, 3t S g <IfvTTl

SHRI V. NARAYANASAMY: It is shining in instalments.
...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Now, you are going to construct Bharat,
Bharat Nirman. 3% T &1 gaTl| STaTex oTdl Sil, SaxT Sil, ’[oig Sff &
ST H TET G311 4T 37T A 1 Y [T 8, WIRa FFHior I8 $3g 78] 2

Don't unnecessarily try to get aside the main issue.
MR. DEPUTY CHAIRMAN: It is a very serious issue.

SHRI M. VENKAIAH NAIDU: Sir, after so many days, we have got this
opportunity to focus our attention on this burning issue which is affecting
a large number of the people of this country. Sir, | have some figures here.
In Maharashtra, from where our Agriculture Minister comes, more than five
hundred farmers have committed suicide in the last few years, and in
Andhra Pradesh that figure is somewhere around 2500 to 2800. There is
a dispute about the number because some weavers are also included in
that, and there are some other starvation-related deaths also. Sir, these
2500 suicide deaths are not in the five years, but in the last en months.
See, what is happening, but, even then, still, there is no seriousness. No
attention is being paid to that. Then, in Karnataka, Sir from the State from
where you and | are elected, more than 612 farmers have committed suicide
in the last two years. It is with regard to Kamataka. Even from the State of
Kerala, particularly, from the Vayanad district and that area, more than
eighty farmers - they have confirmed it ~ have so far committed suicide.
Even from prosperous States like Punjab, there are suicide reports from
the farming community. So, all this is happening. This is a very serious
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issue to which the entire House and the political parties, all of us, should
really pay attention and then see to it that certain remedial measures are
taken. One of the reasons of it, Sir, is that agriculture is not becoming
remunerative. Day-by-day, the input prices are going up and the production
cost is going up, whereas our agricultural commaodities are not getting the
adequate price.

Today, Sir, | would like to draw the attention of the hon. Minister. | would
be happy if he corrects me if | am wrong. The price of cotton, which went
up to Rs. 2600-3000 last year, has now come down to Rs. 1700-1900.
Secondly, onion, which was priced around Rs. 500 to 700 last year, has
come down to Rs. 200. Onions are produced more in the State from where
our hon. Minister hails. There is a crisis. Earlier, if | remember, Sir, on
account of onion prices, one Government had gone ...(interruptions)...
Look at the reaction of the urban people over the misery of the rural people.
What is happening? And today, there is again going to be a crisis. There is
an agitation coming up in the State of Maharashtra with regard to the
prices of onion. With regard to &< f&t .. (interruptions}.. g1, i A X
BIdT § A...(Interryptions)... red chilli last year, the price was around Rs.
3000 to 3200 per quintal. Today, the price of chillies has come down to
Rs. 2000.

We watch on our televisions, on our regional channels, that the farmers
are setting fire to the 'mirchi' on the streets. They want to protest because
there is no place to preserve them. There is no place to store them and the
poor people are buming them as a mark of protest. In the case of soyabeans
also prices are going down. The prices of groundnut are going down. As
regards oil, the market price is going up, whereas the farmers are not
getting adequate prices. We have seen in the recent past that the prices
of sugar are vacillating between Rs. 18 and Rs. 20.1 have never seen the
price of sugar crossing Rs. 20 per kg in my lifetime. The farmers, the
sugarcane growers, are not getting adequate support for their produce.
This is a serious situation. This is the reality. How do we address this
reality? That is the question before all of us.

The farmers are committing suicide on account of a variety of issues,
as | have mentioned. But one of the major reasons for this is that he is
borrowing money, ;he is investing the money, but not getting returns, and
incurring losses. Year after year, he is losing hope, losing confidence, and
then finally, committing suicide. This is what is happening.

268



[22 March, 2005] RAJYA SABHA

This being the case, first of all, we have to take care of the credit part.
The banks have to be told and they should be mandated. As one of the
hon. Members was saying, banks show their balance sheets and say that
they have earned this much profit. Why can't they share some of their
profits? When we were in Government, Sir, during Shri Vajpayee's period,
the interest rate was brought down to nine per cent. Now, the time has
come when it needs to be brought down further. The Minister should use
his influence to impress upon his colleagues to see that the interest rates
are brought down further.

Secondly, as | said, rural credit goes through cooperatives. Now, the
cooperatives are totally collapsing. What is the alternative system that we
are evolving in the rural areas? | have the figures, Sir, and | don't want to go
into details. The figures show that more and more rural branches are being
closed. | have the figures with me, Sir, 2848 rural branches were closed
and 7253 branches were opened in the urban areas. What is happening to
this country?

Banking is a business activity. At the same time, they also have a
social responsibility. The people's money is there, the Government money
is there in the banks. |, for one, am not advocating free power. | have a
conviction that free power means no power. It is not going to happen,
because you have to produce the power; you have to generate power to
distribute it. So, distribution losses have to be arrested, more and more
generation needs to be done. What the farmers want today is not free
power. They want full power, absolute power, for 10-12 hours a day.

SHRI N. JOTHI (Tamil Nadu): Sir, we are doing both in Tamil Nadu. We
are providing free as well as absolute power ...(interruptions)...

SHRI V. NARAYANASAMY: When we speak, we would say what is
going on in Tamil Nadu ....(interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, | don't wish to join issue. | have decided,
at least, today, that | should not get provoked ...(interruptions)...

MR. DEPUTY CHAIRMAN: It is a good decision that you have taken
...(interruptions)...

SHRI M. VENKAIAH NAIDU Nobody is an exception, it happens from
all sides. Let us not try to score points on this.
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Sir, my friend, Shri Jairam Ramesh, is there and he is going to speak
from the other side. | thought that he would be speaking first and then, |
would be responding. But now, it is an issue on which we have to put our
minds together and then, work towards addressing these problems of
rural credit, reducing the bank rate and making cheaper credit available to
the farmers at their doorsteps. That is the first thing.

The second aspect is research. The so-called research that is happening
in the universtities has to reach farmers, and farmers have to diverse their
crops. For that, a sustained campaign at the national level, State level,
district level, and at the block level has to be carried out by the Agricultural
Ministry in coordination with other Ministries to see as to what crops suit
a particular area, climate-wise and market-wise. This is another important
aspect to which the Government of India has to pay its attention and
coordinate with States.

The third is regarding the World Bank and NCAR's Survey on Rural
Access of Finance carried out last year. It indicated that 70 per cent of the
rural people do not have bank account; 80 per cent have no access to
credit from a formal source; 48 per cent of landless and marginal farmers
borrow from private moneylenders. Some Governments are saying that
they are going to write off all the private loans. But what has happened?
Banks are not giving loans. You do not have alternative source of lending,
and you are going to write off private loans, and then will come moratorium.
The result is, you will lose on both counts. Write off has been announced;
but it is not practical. | am not here to argue the case of anybody. Money
is money. If you borrow the money, it has to be repaid, if not today,
tomorrow. So, the alternative is to create money from the Government
source which is there in banks and see to it that money reaches the
people, the needy people, in an appropriate time. This is another aspect
that has to be taken care of.

One more aspect is about information availability. The market always
crashes after harvesting is over. Before that all sorts of stories appear in
newspapers saying that there is going to be good price this year for
tobacco, and for this and that. But when crops come to the market, they
say that there are no export opportunities, etc. Now the entire information
is available, but it has to reach the common man through market
committees, Agriculture Department and extension network. This
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information has to be made available to the rural people, and the Government
should make arrangement to have rural godowns which were, side by
side, settled by Shri Vajpayee ji in every Panchayat and cluster of
Panchayats so, that crop can be stored in godowns, and banks should be
directed to give farmers 60 to 70 per cent loans against their crops till they
get reasonable price in the market. He should not be allowed to go for a
distress sale that is what is happening today. This is happening because
they do not have storage capacity at their own house. This aspect has
also to be taken care of.

Sir, one more problem is about spurious seeds. The seed is a major
issue today that is still in the minds of people. The Bt. Cotton and other
seeds are coming from outside. This is one aspect. The other aspect is
concerned regarding seeds coming from within the country. There is no
proper certified agency system to certify that only quality seeds reach
farmers. This is a big menace to which both the States and the Centre
need pay their attention and see to it that good seeds are made available
at affordable prices to farmers.

Now, | come to another important aspect. The Government should pump
in more and more money for irrigation. Without irrigation any amount of
development you make in the country, the country cannot prosper because
the country lives in villages and even now 70 per cent of the population
depends upon agriculture. So, more and more money should go for irrigation.
You see our Budget. What are we giving to irrigation? Access and Irrigation
Benefit Programme started during Shri Deve Gowda ji's period. Money
was doubled during Shri Ataly ji's period. Now, there is also some marginal
increase in it. But this is not sufficient. Let the Parliament develop a
collective will to see that we have a major shift of focus, and provide adequate
money even by putting some cess. | do not mind! The on-going medium
irrigation projects in various States are consuming a lot of money but the
results are not coming. So, we need to see that these projects are speeded
up. Andhra Pradesh Government calculated that they need around Rs.
46,000 crores for the on-going projects. They are laying foundations; they
are inaugurating projects. | am happy about it. But | am worried also.
Where does the money come from? There is no adequate money for this
purpose. We should mobilise money in such a way that these projects in
different parts of the country, be it Andhra, Karnataka, Maharashtra, which
are pending for years together need to be given additional support and
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extra support. Added to this, | want to request my other friends also here
that we should all prevail upon the Government to see that this rivers-
linking project is expedited.

| have been hearing about that project since my childhood, and | started
talking about it right from my college days. Dr. K.L. Raoji first came out
with this suggestion of linking Ganga and Cauvery. Some work had been
done earlier by the Task Force headed by Shri Suresh Prabhu. When
Shri Suresh Prabhu made an in-depth study. | had a detailed discussion
with him. Sir, the Scheme is really viable. Some people, in this country,
ask, "How is it possible? How can we do it?" Many things have happened.
See the revolution that has come in the IT sector; see the revolution that
has come in the entertainment sector, even in television also, how the
changes have come, and in bio-technology also. Sir, the real life, in this
country, depends on water. So, that being the case, we have floods also.
The other day, | was in Guwahati. | could not come out of the hotel
because the entire hotel was surrounded by the Brahmputra River water.
Water entered into Guwahati city. We see frequent floods in Bihar. Ganga
flows through 12 districts of Bihar. There is flood and there is drought also.
With this, | do not know why this delay is there and why some people are
making objection to this. This is in States interest. The farmers'interests in
each State can be protected through a proper agreement. Then, this River-
linking Project has to be taken up on a priority basis. As our friend,
Shri Chandra Sekar Reddy, was mentioning, you need to have a short-
term policy relief and then, for the time being, rehabilitation. But, in the
long term, if we are really interested in addressing this problem of farmer
suicide, the only way is bringing water to every hand, bringing water to
every land. This was the suggestion given by Pandit Deendayal Upadhyay,
our ideological mentor. We must think on those lines. We must see to it
that adequate money goes to this sector of irrigation. So far, we have not
been able to provide the required amount. The Kisan Credit Card has
become popular. Our Government introduced it. It has to reach every eligible
person in every village. A campaign has to be taken up. Unfortunately,
there is no mention of it in the Budget also. | do not know what has
happened. Sir, | will just quote one line from the Economic Survey, "The
United Progressive Alliance today confirmed that the Economy was in
resilient mode in terms of growth, inflation and balance of payments and
thus, this combination offered a large scope for consolidation of the growth
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momentum.” In that, the action they have suggested is, "Boosting
agricultural growth through diversification and development of agro-
processing.” This is one of the suggesitons made by the Economic Survey.
But, in the Budget speech of the Finance Minister, | could not find
any mention about the Kisan Credit Card. | could not find any worthwhile
mention about the diversification of crops. It talks about food
processing. ..(Interryptions). See, |1 am not talking about the speech content
of it; the real content lies in allocation. What is the allocation made to
these sectors, that has to be really looked into and there is need to improve
the allocation also. Sir, there is a study which has come out in the recent
years. Every year, the farmers, who are growing oilseeds, are losing
Rs. 25,000 crores; potato producers - Rs. 5,000 crores; sugarcane
producers - Rs. 15,00 crores; wheat producers - Rs. 21,000 crores; rice
producers - Rs. 27,000 crores; and, tea producers - Rs. 2,000 crores.
Spice and plantation crops in Kerala alone - Rs. 100 crores lost per year.
With all these facts, that means, farmers are losing more than a lakh of
crore of rupees. Then, how do you expect them to sustain, and with this
new pace of development that is taking place in other areas, naturally, Sir,
the desire, the urge of everybody, even the son of a driver, a cook, an
assistant or an attendant, even he wants to get admitted in a good school.
This is the age of competition because he is seeing what other children
are enjoying. And, if he is not able to have it, then naturally, there will be
frustration. How is it happening in the rural areas of the country? The
frustration levels are going up because they are losing heavily and nobody
is coming to their rescue. The Crop Insurance Scheme has to be made
comprehensive. Many people are giving up Crop Insurance Scheme in
between. There is a study made with regard to Andhra Pradesh also.
Good number of farmers have given it up after paying premium up to a
particular level because the premium levels are very high. | do not want
any write off. | want the Government of India to subsidise the premium and
come to the rescue of the farmer.

Sir, write-off, free, all these things are very attractive things. | have no
problem. If a particular State is able to find out money, there is no problem.
There is no need to borrow from the World Bank and then abuse or accuse
the World Bank afterwards. If they have surplus money, and they are
giving something free, we will be very happy. It is an ideal situation. It is a
socialistic State' whatever it is, | don't know, Mr. Jairam Ramesh will be
able to explain it in a better manner.

273



RAJYA SABHA [22 March, 2005]

3.00 P.M.

But the question is that you don't have the money to pay salaries. You
are borrowing money left and right from different international institutions.
You take money from them and afterwards 3= &4 <1 Tferat ft 3 €
MR I figa g |

SHRI'V. NARAYANASAMY: Sir, did the earlier Government not borrow
the money? ...(Interruptions)...

MR. DIPUTY CHAIRMAN: Mr. Narayanasamy, please ... (Interruptions)...

SHRI V. NARAYANASAMY: Sir, the earlier Government also
...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no please take your seat
...(Interruptions)... Mr. Narayanasamy, you can speak when your turn
comes.

SHRI PENUMALLI MADHU (Andhra Pradesh): Sir, it is not good on the
part of ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down ...(Interryptions)... 3ma
Fiferd

SHRI C. RAMACHANDRAIAH: Sir, the punishment to be given is to
induct him into the Cabinet ...(Interruptions)...

SHRI N. JOTHI: Sir, | will recommend ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: He is the Chief Whip of the ruling Party,
and, | think he is doing his responsibility. | have no grouse on that count.
But the question is that when a serious discussion is taking place
...(Interruptions)...

SHRI TARIQ ANWAR (Maharashtra): Don't underestimate him
...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, | am not underestimating him. | am
not even trying to underestimate him because it is not my work
- (Interruptions)... He is my good friend; that is a different matter but |
don't try to estimate others. Then they may complain against under-
estimating also.

Sir, my point is that one is comprehensive crop insurance and the other
is cattle insurance, which is very much needed. If you want to keep the
balance of economy in the rural sector, the sheep, the goat, the cow, the
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oxen, the buffalo, all the cattle wealth, which really adds to the wealth of
the country, has to be given importance. Sir, you yourself are aware that
the cattle wealth is getting depleted day-by-day for various reasons like
grazing lands are not available, water is not available, fodder is not available;
all these things are required.

With this, the cattle wealth is getting depleted and we are now trying to
depend on tractors and other mechanical methods. So, | think it is time
that we go back to strengthen our cattle wealth in the country by providing
even the cattle insurance at a reasonable premium, and, also, as | stated
in the beginning, pumping more money in the irrigation sector, focussing
more on the infrastructure in the rural areas, and, also constructing rural
godowns, linking credit facilities with the rural godowns so that we can
keep the crop there.’

If all these things are taken up sincerely, something really good wiill
happen to the farmers. As my friend was also telling, the Andhra Pradesh
Congress Party had got benefit out of the campaign on the issue of suicides
committed by the farmers. That was one major issue. Suicides committed
by the farmers and the free power, these were the two major issues, which
had benefited them. They got the benefit; it is fine, | have no problem. But,
today, | would like to tell our friends on the other side that 2,500 farmers
have lost their lives in 10 months, and, you have no clue whatsoever. The
hon. Prime Minister visited there but the promises, which were made by
the Prime Minister, are not being followed up. The irony of the situation is
that as far as the announcements of one lakh ex-gratia, or, one-and-a-half
lakh ex-gratia are concerned, | have the newspaper reports suggesting
whether this is really helping the farmers, or, it is creating a psychological
impact, on the minds of other people f& &1 a1 W1 3 &, BAR URAR &I a1
PO HeS el |

This aspect also has to be studied. Is it the solution? You need to
come to the rescue of those helpless people, but, at the same time, a
permanent method of averting such suicides should be found. Really, our
heart beats out when we read out everyday newspapers mentioning 5,6,7,8
farmers dying and the nation is not paying enough attention. Even, here
also, in both the Houses, we are seeing that we are giving more time to
other issues, to the political issues, to other controversies, and, we are
not able to devote enough time to this major problem of the farming
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community. That is why | told my colleague Shrimati Sushmaji to impress
upon the Business Advisory Committee to see that atleast in this Session,
this issue is discussed, and, the people also feel that their elected
representatives are paying some attention to their problems, burning
problems. People are dying and if there is no reference and no discussion
in the House, then they will start losing faith in the system. Sir, this is
another aspect, which has to be kept in mind. The Parliament, the political
parties and our entire system need to really focus more and more attention
on this. Sir, here, | quote one line from the Deccan Chronicle. The caption
is, "Cure turn catalyst". It says, "The cure seems to be only aggravating
the disease. The rehabilitation package, unveiled by the Congress
Government for families of distressed farmers who committed suicide in
the last six years, has prompted more and more hapless farmers to end
their lives in the last few days."

"The Chief Minister of Andhra Pradesh”, | am happy, "asserted that the
Congress would not allow a single farmer to resort to the dire act under its
rule." This was the statement of the hon. Chief Minister when he assumed
office, "not even one farmer". But here, the numbers are 2500. | am not
able to understand it. Why serious attention is not paid to the issue?

SHRI C. RAMACHANDRAIAH: Their arithmetic is different.

SHRI M. VENKAIAH NAIDU: The Economic Times says, "A.P. suicides
go on unabated." They have formed Governments in Andhra Pradesh,
Karnataka, Maharashtra, Kerala and in Delhi also. They have active
cooperation and there is an alliance also. So, there is no problem of any
complaint that the Centre is discriminating against them. There was a
complaint that the N.D.A. Government had given 55 lakh tonnes of
foodgrains to Andhra Pradesh. | was the Minister for Rural Development at
that time. There was complaint that partiality was shown with Andhra
Pradesh. Foodgrains were given when there was distress in Andhra
Pradesh. Today, | read in the newspapers that Andhra Pradesh Govermment
had made a request for 20 lakh tonnes of foodgrains and only two lakh
tonnes of foodgrains have been sanctioned. | am only giving one example.
| am not trying to single out Andhra Pradesh. The crisis is very severe and
serious, but the response is very nominal. It seems that the Government
of the day is not concerned about the problems and miseries of the hapless
people. | would like to know from the hon. Agriculture Minister what are the
specific steps that this Government have taken upon assuming office. |
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know that all the problems cannot be solved within nine months. My friends from the
other side asked what had we done in the last six years. Then | asked them what
had they done in the last 50 years, 31T @IFT 50 ATl H ST T&1 B Y1, ISHDI 5

AT H YRT BRAT G9G 1 81 I8 Al AT &, H T &7 81 50 AT T YR
< ¥ UIfamie ¥ e dhRd dd, RIFRIURE I dd) gegHEl o g¥
PR AIF 81 4 &, T &1 IRAR & 81 H AR 7 APR 32, fh
ERATSAT BT FHIETT &1 81 ATl T 64Tl H 98 $B PR (@ 8, 89
I hIST BT V€ 9 URHC TP o1, BA [ha shiee bl sgregd o,
B QX AT ST | THIOT M & FHior &1 g fhan g9 ....(Fae=
e

MR. DEPUTY CHAIRMAN: Are you yielding?

i} 571 YT (STR T ): W1, 321 Hel & b 50 ATel H o el b 2l
AT 1947 H TSI T AT S MTADT AT 2672 TS 27 1947 H fyetm o ...

it STUTUfY : =i 2 Aes fhar ®, 39 78 BeT1 B ...(HaH ). ..

Y Irofia 9% : R <9 H 5N TRID! §E B, 9T $B I | gl B eI 27
HIT 1947 H ST Goob [HAT AT, T IS T8I 87 ....(FFIM )....

3t TH.A%AT AT : TR, H VA1 $© 8! $el [ 50 ATl H $ 8! ol 2
50 ATl Ugol AX) SH U ATl o} 3iR 319 # 50 A U &1 747 &1 AgRedl, 50 AT
Ugel SaH b1 MTHET 8! B &, Id! GxgT 96 s | H 571 &1 Hal
o5 50 ATt H 71T 3T AR 2, I T2 fhar 1l did not say that nothing has
been done. Am | such an innocent person to say that in the last fifty years nothing
has been done? What was required, what could have been done was not done. This
was my charge. But you are saying that whatever we did, we could have done
better. You have that argument. But | also have an argument. Are we going to
solve this problem by argume is and counter-arguments? Or are we going to
seriously apply our mind., cutting across party lines, and come to a conclusion to
see that there is a shift from the bias towards the rural people, towards the
agriculture labour, towards the farmers and towards allied activities in the rural
areas. This is the point that | am trying to pose. That is why, in the beginning
itself, 1 said that | did not want to get provoked today, because
provocation will be highlighted. ...(Interruptions)
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MR. DEPUTY CHAIRMAN: You have made a very good resolution, but
why are you getting provoked? (Interruptions)

SHRI M. VENKAIAH NAIDU: That is why | am saying, Sir, the provocation
will become tomorrow's headline and my speech will be a 'dead' line
tomorrow. | know that. This is the weakness in our system, of our Indian
media also. | have decided to speak substantively on the issue concerning
the people of the country. | seek the help of other Members of the House,
particularly from the Treasury Benches to seriously address this problem
and then think about the few suggestions that | have made.

Firstly, can we think of bringing 'agriculture' into the Concurrent List?
Can we have consensus on this? Why should we leave it as a State
subject? Secondly, Sir, can we sustain agriculture by making a huge
allocation to irrigation? Can we think of raising additional resources from
different means and make a massive allocation for irrigation? Can we think
of having a separate Budget, if not a sub-Budget, for agriculture unlike the
present one in which allocations are made to the States and the Agriculture
Ministry, as such, has no major role? And then, can we also think of
taking up the river-linking projects at the earliest? Can we muster political
will and influence the State Governments to see that they all fall in line?
Then, another thing is the public sector. It is a point which may be
controversial. The public sector, Sir, wherein huge money is invested can
be partially disinvested. And that disinvested money can be earmarked for
the purpose of rural development, for the purpose of irrigation. Wherever
you are getting profits in the public sector, part of it, part of it can be made
available to agriculture. | am not saying public sector should be closed
down fully. You cannot do so and you should not also. But can we think of
that where you have so much money? We see how the share prices in the
share market are going up and we have no problem with that. Can we think
that part of this money can be made available to the rural sector, particularly
to the cause of agriculture? Can we prepare a National Agriculture Index
like the Wholesale Price Index? We can we think about it? Then, this vital
data about agriculture, index on annual production, available stocks, status
of buffer stocks, prevailing market rates, trends, advisory crops, etc. may
be available so that the farmer could plan his roadmap for the economic
production planning before taking up cultivation of any crop. It will enable
farmers to face minimum risk of price fluctuation. Then, can we also think
in terms of strengthening the Commodities Boards under the management
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of farmers? Also, representatives of farmers should be there in the Boards.
Now, only the bureaucrats or the politicians are there; representation of
farmers is minimum. | don't say they are not there, they are there, but their
words do not have adequate weightage. We are seeing what is happening
to the Tobacco Board. In spite of the fact that elected Members are there,
it is the bureaucracy which holds the sway and they don't allow the will of
the representatives of farmers to prevail in the Tobacco Board. | had first
hand experience while | sewed on it earlier. Along with, this, poultry,
aquaculture, sericulture, pisciculture and the other related activities need
to be given special attention. Our entire Indian culture depends on
agriculture. That is our main culture. That being the case, these allied
activities also have to be given importance. | would like the House to
seriously think on these lines and the Government to respond in a positive
manner about the steps they are going to take and then rescue the farmers.
Thank you very much.

MR. DEPUTY CHAIRMAN: Shri Penumallii Madhu.

SHRI PENUMALLI MADHU: Sir, farmers' suiicide is a very serious issue.
The situation that is prevailing in the present context, for the last six or
seven years, is that these suicides started from the State of Andhra Pradesh.
Now, suicides have spread to eight States in the Indian Union. Sir, suicides
started at the end of 90s; earlier to 90s, we had not seen suicides in 80s;
suicides of farmers, we have not seen in 70s. After 1947, after the
Independence, also in 1950s, we have not seen suicides. Suicides are
very much prevalent in recent years. What is the reason? Not only that, if
you see the data in respect of suicides, you will find that most of them
have taken place in Andhra Pradesh, and some of them have taken place
here and there. According to the statistics available with me, 7,800 people
have died in the State of Andhra Pradesh because of suicides. The suicides
first started in the year 1996. Why are the suicides taking place now only?
Why were they not taking place in the earlier period? Why are these
suicides taking place in such a large number only in Andhra Pradesh and
why are they not taking place at the same rate elsewhere? Right now, the
suicides are taking place in eight States. But they started only from Andhra
Pradesh. Why? Why did they begin from Andhra Pradesh?? Not only that,
if we analyse the causes of suicides that are taking place in the State of
Andhra Pradesh, we will come to know about the reality. A number of
surveys have been conducted in this respect. Shri P.A. Chaudhary, one of
the retired Judges of the Supreme Court, under his Chairmanship, a survey
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has been conducted. Dr. M.S. Swaminathan made a study on this subject.
Shri Jayanti Ghosh made a study abouit it. In all these reports, one important
aspect which everybody mentioned was that the suicides started taking
place in the areas where cultivation of commercial crops began; suicides
started taking place in the areas where proper irrigation facilities were
jacking; suicides started taking place in the families where power tariff
was connected with the agriculture. So, suicides are very much connected
with the power tariff, the irrigation facilities and the commercial crops. Sir,
| do not want to derive any political mileage out of the whole thing. | am
very much critical about the whole thing. | do not agree with some of the
formulations that are presented here. Everybody wants to solve the problem
of suicides. From that side of the House, they want to solve the problem of
suicides. From this side, the Communist Party wants to address the
problem of suicides. The BJP would like to attend to the problem of
suicides, the NDA attended to the problem of suicides, the UPA is attending
to the problem of suicides, but suicides are continuing. What is the logic
behind it? Where does the mistake lie? People who are trying to derive
political mileage out of these suicides, they are not able to see the real
problem behind it. What is the real problem today? What are the main
reasons for these suicides? | am having a Working Paper with me. This is
a Working Paper which was presented by the Government of Andhra
Pradesh in the year 1999. In this Working Paper, entirely a new agricultural
policy, which is totally different from the agricultural policy that we have
been adopting since 1947, has been enunciated in this Paper. | would like
to quote the core part of the New Agricultural Policy. "A Working Paper of
the Department of Agriculture, Government of Andhra Pradesh, published
in 1999 said that the Government could act only as a facilitator, and no
public investment would be made in providing these services." It was
supported by the NDA.

Mr. Venkaiah Naidu told us—he spoke and left the House—that he
wanted disinvestment and to support the irrigation schemes. It is a very
fantastic thing. As long as the NDA was in power, they neglected irrigation;
they neglected agriculture.

| would like to draw the attention of this august House to the main
reasons for these suicides. | don't remember about any suicides in the
fities. | never read about any suicides in any of the paper or Government
reviews earlier. There were no suicides earlier. We have started seeing
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these suicides from 1995 onwards. In the State of Andhra Pradesh, 7,800
suicides had taken place. In Karnataka, 500 suicides took place. In
Maharashtra, 400 suicides took place. In Kerala, 18 suicides took place.
In the case of Punjab also, there is a doubledigit figure. Why did so many
suicides take place only in Andhra Pradesh? Why didn't so many suicides
take place in Karnataka? Why didn't so many suicides take place in
Maharashtra? Why didn't so many suicides take place in Kerala? Why
did not so many suicides take place in Punjab? Why did it happen only in
Andhra Pradesh? It all happened during this ten-year reform period from
1994 onwards. If you analyse the Government data, different statistics,
you will be able to know the reasons behind these suicides.

SHRI RAVULA CHANDRA SEKAR REDDY: Is your party in
Govermmentin Karnataka also?

SHRI PENUMALLI MADHU: | don't want to charge only the Telugu
Desam Party.

SHRI RAVULA CHANDRA SEKAR REDDY: In Karnataka, 800
farmers committed suicide.

SHRI PENUMALLI MADHU: This is a White Paper presented by the
Government. You see how bold they were to say this. | will read one
paragraph. This is a White Paper presented by the Government of Andhra
Pradesh in 1999. They reviewed the entire agriculture situation in Andhra
Pradesh. They suggested that a paradigm shift was needed and emphasised
it. It says, To shift to new paradigm policy changes permitting lease of
land for consolidation and expansion of the size of the units is essential.
We should also encourage voluntary consolidation of fragmented lands
with proper incentives like exemption from registration and stamp charges".
All small holdings are clubbed into one big holding and contract and
corporate farming is encouraged. In Kuppam... (Interruptions)...

SHRI JAIRAM RAMESH: What is special about Kuppam?
(Interruptions)...

SHRI PENUMALLI MADHU: Kuppam is a constituency in Andhra
Pradesh. (Interruptions)...

DR. ALLADI P. RAJ KUMAR: This is Mr. Chandrababu Naidu's
constituency. (Interruptions)...
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SHRI PENUMALU MADHU: In Kuppam a model corporate farming has
been started.

SHRI RAVULA CHANDRA SEKAR REDDY: It is absolutely wrong. He
is not aware of it.

SHRI PENUMALLI MADHU: | would like to bring this to your kind notice.
If you are sincere—| am a new Member of Parliament; | don't want any
house site in Banjara Hills at Hyderabad—I would like to tell the house,
the MPs and the MLAs, this is the proper time to really attend to the
agricultural crisis. The nature of the present agricultural crisis is entirely
different. What are the specific features of it? If you review the agriculture
situation properly all over India from 1947 onwards, you will find that this
situation had come about in 2000. Previously there were two commercial
crops in all the States throughout the year. We have seen earlier that there
was one crop during one season and no remunerative price.

[THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BALAPTE) inthe
Chair]

We have seen earlier, two crops, one season and no remunerative price,
next season, there is some remunerative price. In 2000, for all crops,
throughout India, from Kanyakumari to Srinagar, no remunerative price.
What a peculiar situation! What is this? How has it come about?
(Interruptions). Sir, my humble submission to the House is this. This is a
very peculiar problem which has come about not by spontaneity but by a
particular policy that is being followed which is responsible for this type of
situation. Now suicide by farmers is the most extreme sign of despair and
the most blackened indicator of the extent of rural devastation. It is a very
serious devastation that is taking place now. If we want to halt this
devastation, we have to analyse the situation. In Andhra Pradesh, we had
analysed the situation. We had analysed 3,800 suicides which had taken
place. We had noted down the names of the farmers who had committed
suicides, their land holdings, property, income, crops, and many other
things. We had conducted this survey. It was found that the first suicide
started not from the East Godavari and Guntur districts and the paddy
area, but it started from the area where serious drought conditions were
prevailing. These suicides have taken place in areas where cotton crops
are grown. The Government of Andhra Pradesh has systematically
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advocated in its White Paper one slogan. That slogan is 'shift from food
crop to commercial crop'. | am having the figures. This shift has taken
place in such a way that a large number of farmers were forced to undertake
commercial crops in place of food crops.

THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BALAPTE): You will
have to conclude now because your time is over.

SHRI PENUMALLI MADHU: Sir, | am a new member. This is the first
time | am speaking. (Interruptions) Percentage of cropped area for joavar
has come down from 20.8 to 6.1. There are substantial changes in the
cropping pattern from cereals to cash crops. Percentage of cropped area
for foodgrains also came down from 73.1 to 53.2.

The area covering food crops came down and the area of commercial
crops went up. Sir, in 1996, the international prices for ail crops crashed
down, and the peasants incurred heavy debts. Once they go into debits, it
becomes difficult for them to come out of their liabilities. They have to
grow more and more cash crops for them to sustain. So, on the whole,
this cash crop business is just like gambling. Sir, if we have to grow more
cash crops, more and more investment in agriculture is needed. So, the
farmers are required to take more and more credit. But, in the last decade,
that is, between 1995-2005, we could see that the credit flow to the farmers
has gone down enormously. Who is responsible for this? Even when we
talk about suicide cases, we should know where we have gone wrong.
Where is the mistake? My point here is, since 1991 onwards, agriculture
has been very much neglected, and the net result is the cases of these
suicides. Sir, we all know that the number of suicide cases has been more
in Andhra Pradesh than in any other part of the country. Now here in the
country has structural adjustment taken place in the entire State. The
World Bank has given loans for various projects; but structural adjustment
means, the entire State has been handed over to the World
Bank.. .(Interruptions)...

DR. ALLADI P. RAJKUMAR: That is your belief.

SHRI PENUMALLI MADHU: That is my point of view. | am saying that
this is what happened. Structural adjustment is the main reason for this
type of occurrence in the State of Andhra Pradesh. It is not that | am
opposed to any political party or the Government of Andhra Pradesh. By
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this, | am not going to win the hearts of my peasants; that is not my point.
| don't deny that even today the situation is serious. But this has come
about in the last one decade. The main reason is that we are more and
more dependent on the World Bank....

THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BAL APTE): |
believe, the reasonable bonus of time also is over. So, please wind up.

SHRI PENUMALLI MADHU: My submission is, we can have a proper
study about all these things. There are very good studies which have been
made.

Our friend was telling us that it should be entrusted to universities.
There are many universities and many professors who have studied it. The
Parliament should take up these studies and adopt certain positive
measures in support of agriculture. We, as the Communist Party of India
(Marxists), are very firm; we say, "No compromise, come what may, as far
as the rural and agricultural development are concerned".

So, there are three aspects. One is the situation; the next one is the
analysis; and the third one is, 'what to do'. | will come to ‘what to do* within
two minutes.

Sir, the basic aim of the banking system has to be changed. The basic
aim of the banking system in the rural areas is to meet credit requirements
of the farmers; all rural households should be covered and the emphasis
should be on social banking rather than profit-based banking. | am afraid
that the present UPA Government...

THE VICE-CHAIRMAN (SHRI BALAVANT ALIAS BAL APTE): You can
enumerate; you may not elaborate.

SHRI PENUMALLI MADHU: All right, Sir. | am very afraid, Sir. Our
present Finance Minister, Shri P. Chidambaram, is not following this. That
is my point. The emphasis should be on social banking. He is only for
profit banking, not for social banking. | want that this policy should be
changed. Immediate priority should be given to new irrigation schemes.
Irrigation resources should be provided to the irrigation-deficit and low-
rainfall areas which have been neglected. Thirdly, public sector research
should be intensified. It is horrible in the State of Andhra Pradesh. When
compared with Maharashtra, even 50 per cent of the people are not there
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in the State of Andhra Pradesh in public sector research. So far as
extension services are concemed, again, Karnataka and Maharashtra are
far better than Andhra. So, this public sector research should be
strengthened. The tenancy laws should be modified so as to ensure tenancy
with adequate safeguards, because they are denied of any bank loans.
Then, the fifth point is that the Chief Minister has written to the Central
Government requesting that the import duty on cotton and palm oil should
be increased in order to protect cotton and groundnut farmers. The Central
Government will have to take note of the seriousness of the matter and
they will have to respond. These were the four or five points that | wanted
to make.

SHRI DIPANKAR MUKHERJEE (West Bengal): Sir, when the hon.
Member was talking about the banking system, he had in mind the strike
of the public sector banks today. He had this in mind when he was trying
to say that the Finance Minister must keep in mind the social banking and
profit banking. Today, all the banks are on strike. That is why | wanted to
stress it again.

SHRI SHARAD ANANTRAQO JOSHI (Maharashtra): Mr. Chairman, Sir,
once again, | get up in this House to speak on the subject of farmers'
suicides. After having devoted 25 years to the farmers movement, | came
to this House, and | don't know how many times this subject has been
discussed in this House. It was raised through Starred Questions, Unstarred
Questions, Supplementaries, Special Mentions, Calling Attentions and so
on. Luckily, at least, this Short Duration Discussion happens in good day
time when most of the Members are present. | remember last time when
the subject was taken up, there was hardly any quorum in the House.

Last time, | started my speech by paying homage to the dead because
[ think it is very important that if this House passes a resolution or the
House pays a homage to 250 people dying in an accident in Maharashtra,
then, more than 11,000 farmers are dying in the country as a whole. This
is a serious matter, not to be lightly taken for political or party polemics or
jeering sort of things that | have heard in this forum on this issue. | hope
that this is the last time that | would have to get up to talk about the
farmers' suicide. This is hoping against hope. But, | do express my hope
that | would not have to get up to speak on this subject once again.

My first question is this. How many farmers have actually committed
suicide, nobody knows. | am quite sure about it. But, | find that Madhuiji
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said that in Karnataka, the number is very small. When Shri Rahman
Khaniji was in the Chair and Shri Venkaiah Naidu was speaking, they said
that they come from Karnataka and they mentioned that the figure of
Karnataka was something like 640.1 would like to mention here that in the
Standing Committee on Agriculture, the Ministry of Agriculture has supplied
a document which gives the figures of around 640 or 800 for Andhra Pradesh.
In that document, it is mentioned that in Karnataka there were about 840
suicides. There was a footnote under it, which says that this figure has
since been revised to 8700. So, the maximum number of Suicides are
actually from Karnataka. There are various reasons for that. I, as a farm
organisation worker, have had to go right from 1994 in Andhra Pradesh to
the latest cases of suicides in Punjab, and | have personally seen the
practical situation in every State. What is important is to understand what
the reasons are. | have merely made a clear analysis. Firstly, from all the
data that | have gathered, the incidents of suicide belong to all kinds of
castes. It is not correct to say that they belong only to lower castes or
that they belong only to the higher castes. They are caste neutral. Secondly,
they are age neutral. | find that farmers who have committed suicides
belong to all age groups. It has nothing to do with the optimism of the
youth or the pessimism of the age-old. Then, the land holding does not
appear to affect suicides either. Even large farmers who hold as much as
50 acres of land have committed suicides; and farmers who hold 50 acres
of land go for the stone-breaking job when it comes to the Employment
Guarantee Scheme. It is in a way crop neutral, but not quite. Because the
incidents, in the case of cotton, are pretty high, | will try to explain why it
is higher in the case of cotton. It is not quite water neutral. But the
incidents, in the case of areas where irrigation is high, are comparatively
lower. We find there are two reasons for it. If there is water, of course, the
risk to the crop is much less. If there is damage to the crop, all the risk of
loss of crop is much less. Then, obviously, farmers are exposed to much
less risk. But, the combination of two things is not that they are cash
crops. There are a number of cash crops. For example, Madhuiji,
Maharashtra grows sugarcane, which is a cash crop. But, there has not
been a single suicide in the case of sugarcane in Maharashtra. Cotton is
a crop on its own, and the reason why cotton presents more cases of
suicide is very simple.
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If you have a look at statements submitted under the signature of
Shri Pranab Mukherjee in 1986-87 and, again the same statement
submitted, in 1996-97, you will find that the negative AMS, negative subsidy
for cotton is the highest in case of India. There is no other crop where the
negative subsidy is as high as in the case of cotton. It becomes particularly
pernicious when you are having dry land cotton. Dry land combines two
features. Number one, the risks that are involved in the physical production
are higher, and when you produce cotton, then the govemmental intervention
makes the living of farmer even more difficult.

What has happened really is as the old saying goes. In the case of
farmers, it is either aasmani or sultani. In the case of cotton farmer, what
has happened is, either the weather Gods have failed the agriculture or the
Government has failed them. | feel that this is a very serious matter. When
| look back on my own life, | find that having spent twenty-five years in the
service of farmers, farmers are still driven to suicide; it shows that there is
something wrong; even | have failed the farmers. There is some mistake
that | have made, and that is, | could not lead them in the correct direction.

Now, let us avoid all political controversies. Formally, | belong to the
NDA for good reasons. But | am making it very clear that all successive
Governments have failed the farmers. Congress has failed them, and every
successive Prime Minister, except Lal Bahadur Shastri failed them. | would
make one exception, Lal Bahadur Shastri, who brought in the Green
Revolution and who brought in Agricultural Prices Commission, also. That
is the only exception. At that time, C. Subramanyam was the Minister for
Agriculture. This was the pair which had a true appreciation of farmers'
problem. Except for them, all Governments, including the NDA Government,
have failed the farmers, and there is abcolutely-no other exception. Let us
not make it a political issue. Let us take it as seriously as the matter
requires to be taken.

Agriculture, as C. Subramanyam said, is a losing proposition. That is
something that is said as early as in 1961. Since then, | have taken years
after years of statistics as Chairman of the Standing Advisory Committee
on the National Agricultural Policy, as Chairman of the Task Force on
WTO Regulations. | have not seen a single year in which agriculture has
not been a losing proposition. When you have successive losses and you
go on accumulating, and you go on taking loans and debts, go on
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accumulating, then there comes a point where you find that there is no
way out, there is an impasse and you have to find some kind of a drastic
solution. Even with this economic—a sort of—crunch, | don' think suicides
would have happened. There are always compounding factors, because
suicide always is a complex social and psychological phenomenon. The
Government reports while analysing suicides of farmers have talked of
ilnesses, diseases, inability to finance treatment; they have talked of
family disputes; and one of the Chief Ministers of Maharashtra even talked
of despair in love affairs to explain some of the cases of farmers' suicide.
All these things might be true, or partly true. | am not ruling them out. But
then the incidents of all these things—people falling ill, people getting
diseased more frequently—there is a greater likelihood of people being
unwell if you are poor. There is a greater likelihood of family disputes
coming up when the family itself is sinking and declining. There is a much
greater chance of family disputes happening. And, therefore, all the other
causes that have been mentioned in the Govemment report are concomitant
or attendant upon the basic question that agriculture is a losing proposition
and no amount of new credit that Mr. Chidambaram has promised, as so
many others have promised, is going to improve the situation of farmers
as long as credit can only help bridge a gap temporarily. Credit can always
help a business which is in the long run paying. Agriculture has been a
losing proposition for such a long time that credit by itself doesn't mean
any kind of relief for the farmers.

Now, what is required to be done? For want of time, | would mention
that there is, really, no need for a political dispute. Even though | don't
belong to the UPA, | would point out that the National Common Minimum
Programme, about which everybody talks here, contains only two
paragraphs, which are quite enough to take care of the entire farmers'
problems. Let us not go about the NDA. They have failed us, the UPA
should not fail us, particularly because you are on sound lines having
faced farmers for years together.

One question the National Common Minimum Programme mentions
very specifically, "We will take measures to see to it that all policies that
have the effect on depressing agricultural prices will be removed, for
example, Essential Commaodities Act will be scrapped and nothing will be
done that would bring down the prices". | am sorry to say that the Minister
of Agriculture has left, but | would like to point out that in this very House,
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he has said that for this year, at least, we are stopping, we are banning,
all exports of foodgrains.

When we are actually trying to develop a new export market in foodgrains,
for one year if you stop it, it means you lose the export market. Right now, as
pointed out by Mr. Amrinder Singh, who is the Chief Minister of Punjab, the
growing price of wheat in weaker markets of Pakistan is above Rs. 1200 a
quintal. And we are now offering farmers just Rs. 630. If we could Only send it
across the Wagha Border to Pakistan, they could have it for Rs. 1000 and our
farmers would be happy instead of coming to Delhi. Punjab fanners and Haryana
farmers came in large numbers on 16th March in Delhi and they said 'just
gives something more than Rs. 630" while in Pakistan the growing price is
more than Rs. 1200. Number one—follow faithfully the National Common
Minimum Programme item that you will not do anything that has the effect of
the depressing agricultural prices.

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair]

Unlike the USA we are not asking you to help the farmers. We are just
asking you to stop being a nuisance. That basically is the Gandhian
philosophy. Everybody talks of helping the farmers, but nobody is prepared
to get off his back. Then the second paragraph in the National Common
Minimum Programme is that we will try to lighten the burden of debts and
burden of interest from the farmers. Supply of additional credit does not
mean that you are lightening the burden. What is required to be done, as
the Chairman of the Task Force on Agriculture, | had specifically
recommended to the previous Government that as long as the USA
continues to give billions of dollars to its farmers, what we can do at the
minimum is to stop coercive recovery. | am not saying write-off the loans.
I have fought for it, | am not saying it under the new post-1991, post-Dr.
Manmohan Singh era, not asking for a waiver of loans. What | am saying
is that stop coercive recovery. This, | think, as Mr. Gill pointed out, we
have a good precedent. Sir Chhotu Ram under the Unionist Party
Government passed a Land Alienation Act. This was approved in Punjab,
which has been in effect for quite sometime, and that stops effectively.
Even the Criminal Procedure Code in India does not permit the seizing of
farmer's land, seizing farmer's household, seizing of farmer's bullock cart.
That has to be made applicable in general to all the farmers. You can
recover loans...(Time-bell) If the farmer has not agricultural sources of
income, but otherwise, you cannot make any coercive recovery from
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farmers. If only these two programmes are followed: do not do anything to
depress the agricultural prices and stop coercive recovery from farmers. |
am quite sure the number of suicides and the incidence of suicides would
come down and | would not have to hold, | would not have to get up once
again in this House to talk about farmers' suicide.

SHRI P.G. NARAYANAN (Tamil Nadu): Mr. Vice-Chairman, Sir, | am
pained that farmers who are the backbone of our country and who provide
food for millions of people are forced to commit suicide in various parts of
the country, particularly in Andhra Pradesh and Northern Karmnataka-. Sir, a
spate of suicide has been witnessed more in the last one year. This is a
direct fallout of a series of drought which this area suffered for four years.
Sir, Andhra Pradesh and Northern Karnataka have faced drought for the
past four years. Both the Governments of Andhra Pradesh and Kamataka,
are busy'in showcasing their information technology potential. Both the
Chief Ministers are wing with each other to promote information technology
only. So, these Governments were catering to the interests of certain
section of people. Hyderabad becomes Cyberabad and Bangalore city
was developed with a vengeance. But both these Governments turned a
blind eye to the plight of farmers who could not cultivate their crops for
four successive years.

The Central Govemment was only busy in giving rice which never reached
the poor people. The nationalised banks, which were in the vanguard of
providing cheep credit to the farmers, were also told by the Central
Government to turn away from the rural sector. Sir, South India has very
few perennial rivers and it is known to everyone here. The drought withessed
in the first four years and the mass suicide by farmers should force the
political establishment to take steps to link peninsular rivers. Sir, unless
the Ganges is linked with Kaveri, there cannot be genuine national
integration. Lip service to nationalism will not take the country forward.
Sir, so far as the farmers are concemed, when they are burdened by loans
which they could not repay due to drought and other reasons, they should
be given moratorium at least for five years. Sir, this will give great relief to
the farmers in times of crisis. Sir, in the regime of our late Leader Puratchi
Thaliaivar MGR we gave moratorium to farmers which helped the farmers a
lot. Even now, under the regime of our dynamic Leader Puratchi Thalaivi,
we have abolished this kanthuvattii.e., usurious interest to facilitate the
farmers to get the-loans at lesser rate of interest. Sir, farmers have been
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provided with free food and free supply of rice is given to the farmers of
Kaveri Delta Basin when they face acute drought there. Sir, in Tamil Nadu,
farmers have been provided free power with uninterrupted, continous power,
without power cut. Sir, this type of measures should be undertaken in
Andhra Pradesh to alleviate the suffering of poor farmers. The Party in
power in the present Andhra Pradesh Government headed by* came to
power certainly one year back by misleading the people of Andhra Pradesh
by saying that Telgu Desam Government did not care for the poor farmers.
*also charged the TDP Government with promoting Information Technology
in and around Hyderabad city and never bothered about the toiling masses.
But curiously, the number of farmers committing suicide due to poverty
has increased manifold ever since Congress came to power in Andhra
Pradesh. Hundreds of farmers specially in the Telengana and Rayalaseema
regions have ended their lives by committing suicide. |, therefore, demand
from* who made farmers' issue his main plank in his own campaign, that
he should own moral responsibility for the spate of suicides in that State.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Narayanan,
you should not mention the name of the Chief Minister in this House.

SHRI P.G. NARAYANAN: No, no, but moral responsibility...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): But you can't
mention the name. You can say 'Chief Minister". This is not allowed. | am
only talking about the rule. It is better to avoid names. (Interruptions) Please
sit down. | am protecting you, why are you bothered? Please go ahead.

SHRI P.G. NARAYANAN: There should be owing of moral responsibility
and tender apology for the injustices done to the farmers for the past one
year. Thank you.

4 I g ¥ (ST 9= ) : JATSRVNY SUFHIEIE Sfl, G4 ggel ol H
3TYT YTl Fehe BT dTed § b Ugell aR 9 95d o) W I8 IR 989 8
RE! &, oifdT ggd & fa7aan & A1 § g8 A He1 =ag & o A o
GRS & (T @1 91 =7e1 X8 8, 31d I Fa 3 (A1 dl 9T 4 91 78]
DI IS 8, AT H MUY ALY A18dn § 6 H fhami &1 w9y 4 € ad &9 |
BT T A1 BI<T 81 el Usel § I8 a1 Ag N b I8 A qul 18] & fd
[ERNSEEINCERNERINIY

*Not recorded.
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ERT fra aeTeam g8 iR 981 W & Al WRaR off, Aeaqel 98 2 f&
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“greal A1 fHTSTS aTelT, 3 § HeoHe el
forg 121 & U refl, g9l eirelt et el
D S H 8 R, ST B <l | AW

STERUNY SUHHTEIE Sl, § I§ Pe1 a18a § P U A B &l W
fiaTS BIelt oY 1ot afy & <1 IR freTE o & forg aromR 3 ST &t fvdw sudr
B fer? o9 A B9 04 Al 29 B fedr Sig Hars @i o1, S9 999
g @ ST a1 1?7 T T8y 1 I8 S gl o, I9 T8I g DI DI
ofl, T B9 Bl <A1 AR 5T 372 I8 & o Afe &9 < R g aToIR A e
S 9, A1 89 &1 fohal fASTs e 31T A1 TS 319 SRT ST o) A8, &
et freTe oM & forg, 9 S & gaTael #, 317t o 61 T alAd #1fdre
<1 81N Wif 1 @1 1ad fha a1 82 g S S | U SuY Bl i
fepetl o, fohg 319 ©: BUY BT U el 81 5 bR g DI I Pl 15 AT 18
T 9 2 foreg feTE @5t Fra 9 ) T <1fdras 81 1S ¥1 9% had FeTs @Y
I TE 21 RET 8, 3179 el ol <1t 1 <f of | e 31 IR S U B 1 317l
oft iR ST 9 R g & a5l | e el o, o1rot 9% &1 4 T0 @t el 2
I U1 R & oIy & e fdaeer g <1 81711 A1 99 Bl U §OIR 8¢
forer el off, a8 W 'R uga &R, foheg oMo, o UMl & IR H A1 g A&
AT, b STR U= H S $Ti 1 dIAd 1800 3R 2000 B & 14 81 5D
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9% TEel 24 | AF F g A M ST et oY F I8 e anean g 5
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S 99 gl H S b T B9 $9dh Hol BRI H SET ATl SR S
srefegaRelT 21 98 [ &I 919 H g &R T8 15 oIl 21 S1d qob (g
BT ol 3R fEgHIM B} srefcgasen A o1 78 # 3@ B a1 991 ST,
S UBR Bl gAY BT 24 iR 984 81 §:@< gl el

qd- %HS“MC’O%I HolgX,
W B AT P IR,
Jel, # o i 4,
LGISICIS KSHIGIRS

W W He=Id gA B,
Tl Bl T BT ST B
TR R ¥ R e,
RIRT 3R PEl TR 8|

g i H fordl ot s3 § 1 de1 arsdl §, AR HF F4
Y 3R A, S U ST & A1-312 BE B 38 I 3R 9t & feae &
B9 31 B! [AaRYRT 1 US off| FIERT &1 S concept 7, fEgei & a1 g
#, S HRYfAT UTet &7 e ©, S9H A98RT & concept I8 & 1 forass o
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I IS T <& © 3 T A Fed, G Aorgl fHerdt iR @ frerm,
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JUT ST & 7919 |, U5 E9R UV 9] 21 g1 SIfY o fooe fopar ot
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FY B T 9T $Y IS, SHb AH THRT I il 2 b g9 o o
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€T < T A1R Tl
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T IR MR T SUS &1~ FE BB 1T 51 TAIAY H BT A8l § b STg T+
SATGT BICT &, ST 3741 SRR BT 7171 o111 9 SHS o3 b€ S 21 39F 3R
I SR 81 Fehdl &, TR H 79T & |1 a1 arsd § b .41, § wiar &
PUT ¥, 3 I [l W fHAH §RT ST S g1 S GaR 8] el g,
BT a8l U= Tl 1 e = §Q 79+ 707 faq-31=1 fopamsil <11 A% ury <l
atfars | 811990 H 3R 1992 H I BIell # S fHd™ AR 1Y, q9 FHTSIaTR]
TSt P AT H, TAN $H F&H H AGRONY $I & Sff 7T ol b o, 8
3R 31 &< S Y 2, AR 98 A8 3R STeay %7 & 4121, 9 faemgai 1
ARTIRT 1 off, I Bl #I 7215y | Ta 91 iR HEA1 A18dl g b S9-919
THRI HTSTATE] UTST 31T ®, 89 AN =1 1T fpamil Bl Sl e g7 I8 )
JISTR BT HIST 21 T 8, ITD! P gaTs &l T4 SHBT 66 TP T &1 37T
P ARG H T fHAH] & 3R G SA1eT fIar @t < @l g, A1 98 SR
TS¥T B WRBR ERT B I & & 3R GG o (Bt Hl yeer 4 qaxy Sral
qeg fag o1 v 81§ we1 aredl § & a8 iR gqR1 A9 [8] § 3R gH 9
giey 3ricTe & 91 &I oY ..(T9T B w3

SR HETGY,H SATET WY e Tl H Ueb a1l 3M1R HE1 a8l §
| IE ST ILABRU &, S aN H il W $6 i1 a1l g1 U8l a1d ol I8
5 § @1 9 IR FHR T BIAT, SHD! dXSAZOIH Hiay AT
SFIRGATSOIY BT, T U= Hofl 39 R At W& & P& AR f&d ot a1
Al 3R I I, A1 BT A BT & FHdT 81 d 51 Bg, I8 9 HR ol
3R SHRT I 8 JTGIHR Fr, TS SIP o] &l 5 SMRBATSOIIN B8 Thd
2, 39! TSI B8 b Bl
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Sy § B8l g 6 S =1 7 [T 8, 37TR 89 A1 594! &, 1 371 3T 0R
PN AR YT 3T TR US) FiTdR T B | §H UST Bl ARBR BT A Tl oA
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WRBRI 7 G | 371 & folg axarot @iet fay €1 § I8 He aredl § &
fegea™ # Welt FTa | el 2, TRIR W BNl &, 9l | Bl § 3} g A BNl
21 DT PR ATH UTSFTH, 9 7T | B 78 Wl & SATaT 39| fagg &
AR H ...(FF B )., IR BT fohar wft it 7ot & |y & wer &
ST, SAFAT I8 AT HRAT 2 NSV HEIGY, 3R H 371 B 1 B
BT E A1 &4 oT$1 awh 3R < ]|

JuRTHTEE (31 WA ARSI < 3179 37Fed @t 1] ol 95 PR IR T,
WIfeT T 98 B 21 AT SHDT &1 IRIY

it Iea yam e smexviiy weiey, # 9gd Sieal U a1 AT
PRAT ATEA 1 H R S gSITd <1 aTedl gl SHRI S BICT 81 jE] 2

Suqureder (St JdY arTSifedn =mudl S 9 gl 81, 99 Uh
fie 9 9 AT
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- T8 O

Sy (3 WA aETSifeEn) (oY Yed < W2 § o gIIa B
T

it I yaTy e : ATIaR, WY 91 GSId I8 © [ Tid H ASHIR Bl
STST FRAT BT 171 3T b AT &1 A &) exadl & SR ST 9157 8, 99D] Y
o SITT| ™ & SR B S DR TEIT Bl Y& 8, SHBT BRI IS ©
™ & M Bt BT BT YR S ARBR Bl 8, STaidp 3T dIoll |
P FERT, UG SHUTED & BT &l

JUHTEIE (S WA IETSIfAN) : 39 Bl Jeid 1Tyl
ot 97 yam Rg : @) § a8 w9 € DS v a1 Abfrod

ST ST ATfeh STl fhaTe 1 #81d 8, AT 8, SHBT STedhr S b 34T BI

P BT FHIROT fRAT ST §HRY STHIF & I+ 6T W A1 ST <87 B
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it I yar fE : 1 & fGErs W ST &9 < A1fee s Ay
& § U 91 SR HE1 =Tedl g b Sid dob g4 fsTell o1 Scure el g,
ST T iG] H, SATET [SSTell T8 <1, 9 T <19 Bl aTell el 51 IR JaeT 4
FAR) WRBR $HHT TFRIURAC FR & 7, oifhd oid dd I8 §s YA R T8l
fopam ST, fFami &) GRS ®1 8 81 8 dTell §l Weied, § 3id ¥ g
e el § b SO I Bl IUSITS g1 b o7 YT A1 o1 16 Fory Ty
R AT ST 8, g8 9gd o]l 81 S H saHl doR Y ust g8 § P
Rt R Ha1 ST bl & 3R SHY g™ & G981 84 & oy
GER A<l Bl ARIGH, HE DI o 959 I G B, b I T ST T
fea, 59 Ty aTueT 98 -9gd g=udTe , <feh Ul 41d FHIS B 3 s,
§ gep wfaar G ared g:

THY DI Tholl &R ThR, Teld HET] 8] i,
ORI T b SIS eIMEl, gaeldd HIH B ool <@,
HEol TN SR R, 39 84l el 7e! 9o,

ST 9197 3MEH 4 I V81 &, I8 JSHHT T8 Feti|

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri
Motiur Rahman. You have seven minutes.

£t MfrsR vew™ (RER) : STqwTege S7Y, o1 9 Fewyul v W
=l 81 781 2 3R I IR & WEAT 7 U -39+ 319 & 71 § I P Arsa
g [ 519 9 H 99e o1 e 81§, 99 9 H [HAM1 o GaR1ell & aR § aRrea
G BT El U8l Bl TRBRI BI, (BT &7 T3 B R a1 &1 <1
TTEY AT, ST & T8I a1 71 T8, T, Bl WRBR Al HS-AEDRI b aR
H Al 21, T HHM $ g Fredl W81 AR R S a9l W8, Afe
fFAT T TR SITGT €T e fadTl UR=] 31TS Sl 1. HHIE 8 &l TRBR
g, LU, @ WHR 2, SU6 HY 94 9gd gfewe £, AR F iy
Pl & IR 3 Al B SToRIh & 8, § I8 I9{I SRl § & 9 oy
I<e & fHAT TSN B B, PAICH & (A AT B 81 AT f[IER
P A Yl & HIR R 81, 941 [I9ai R SAMERT & 91 =R gm
TIfEYI H e H Freldn § {6 I81 § 9188 9 & 918 DIs W A1 G 81 AT
THR ¥ 98 Y AT EL,...|
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X, I8 9 < & PUGH Bl D 2| A%1 Fded 8 6 39 <21 31 S al
70 RcTerd STTaTa! Py H o 81 H_Y 3791 1 & o 39 <9 H IR RS P, AR
AT P A 8- ygelt Soft 4 9 foam &, S Adpsi I ORI Uhs SHIF &
AT &, olfdh 9 T B 78] B & 9 GA-I 4 B ofd ol gt Soft 7§ 9
T € i1 25 3 50 Vs & AT &, d Y& Wl BT B B & AR HHI-
B GARI A W BT ol 81 T ot 4 d {5 €, S 5 9 25 Ybs & ATfere
B E1 9 HH-5W Ge B B 2, 3R Hfl-Hvt TERI & i 7 off F1 R
g1l #of 30 ufrerd TR frdr €, S uRarR |fed Wl § &1 &) &,
AfpT 9% U o 39 ot i T 2, 9 vt ok gut aoft & fpami & ust
WAl BT BT B 21 37P! G2 G S 21 54 favHar &1 RieR 8 &
BHRO, F T Aoft & fHar € TR seTEen & RIeR 8id €1 34afoy 37
AT #3A Sf 9 fde € o g fIwHar @l gr d% & f 1s 7 3Ig PRI
I A Sy iR qfH GuR a1 $AR gl goik H B g9 dift 9ol &
fepami # faaiRa fopan STy, A1 571 ScHB sl R 3G ST ST Hebl

HEley, o <9 H Sl gRT S U I &, TART 91 & fh
fpa a9Ue BT © 3R Sl § ¥ SR IS 89 & PR SHDT g+
2133 3Tl 201 Iell Dl il T &, IqH 4 fAwHe 81 981ed, 500 BUY
d PR 5,000 BUYY BI AR g PR & U fHaHl Bl dgd & Hpal o
ARG, AT H 4§ B Bl i I3 DI TYAT ST &, WAfeb 5 ARG 3qY A
APY 50 G BUAT & HRITRI BT AAH fhar ST 8, b RIch dls
PHRIATE! TE1 8l 21 SAATY #R_T IRIY & P 5 Favym # GoR BT 5191 B
T UP a5 3R © b fpamil & urd grim o 8191 7, ifed SelMfal &
TN &7 F0T STAT AT & SEFTYTTA &7 THUIY ST 81T &, Sidfh
el & U 9% 98 $F B © | 39 fawHar B W §R B W AR w5l
MY BHART ARG H3i1 SN A e 2 6 ST JerTeTd e &R 34 g%

DX DT JITH D] ‘CH%QI

SuquTedet (oft Gy IrTSife) : 31 WA HIfRY

299



RAJYASABHA [22 March, 2005]

i} TTieht 3TTSTE : $HP SrATaT WHfIP IMMUST F W TAR fHAH A
HI B 39 < H g9l g9 W B, s dRo e S wrd & forg o7
T 8, ffepe arail fafean & wnel R <l 2139 781 gl Ul & BRI a8
THASIT BRAT 81 I I I NG 81 e urell 8, gafeq o a8
JNHET BRI Bl BRI IRBR A 1A 8 foh 37 Al BT T THR 3T
R BT S, G4 ST 6 81 el ol S781 TGl & 1l H 3MTqh
RIATE BT Bl

SHRIMANOJ BHATTACHARYA (West Bengal): Thank you very much, Mr.
Vice-Chairman, Sir. | will certainly abide by your ruling. | will try. Sir, | am quite
anxious to say—you will certainly appreciate, you are a very senior Member in
this House-that since the last five years, every year, | find that whenever there is
not other business— Government Business or other businesses— the slot is filled
in by this sort of a discussion. Perhaps this is the fifth time that | have stood on my
legs to discuss about farmers' suicide. Sir, why | say so? Of course, | must
express my gratitude to the hon. Members, around 15 per cent of the Members
are present in this House. | am very much gratified that they are kindly listening
to the very important discussion which concerns the nation, which concerns all
the Legisatures that the farmers are committing suicide in numbers due to
pauperisation, continuous pauperisation. Sir, from this, | must say there are two
sorts of treatment. One is called palliative treatment in which mostly doctors
who do not understand the exact root of the disease, they will go for palliative
treatment and, Sir, good doctors will go for curative treatment. They will not treat
the symptoms, they will treat the root cause of the disease. And, Sir,
unfortunately, we talk about palliative treatment only. We don't talk about
curative treatment. We don't recognise that even after discussing on this sort
of an important topic. It's a shame, | must say. Sir, in the 21" century, it is a
shame that in a civilised country like ours which boasts of civilisation, the history
of civilisation with pride that we have a civilisation of thousands of years, but
unfortunately, in our country people die out of sheer frustration because of
pauperisation. Sir, | am sure that my erudit colleagues who are economists by
vocation or by profession, they will appreciate that we are in a transition. | find it
extremely difficult in which slot India should be put, whether it is a developed
nation or it is a developing nation or yet to be developed nation or under-developed
nation, | really find it very difficult because looking at the upper strata or the
creamy layer of the society, creamy layer of the country, I find itis a
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highly developed country. From where has this richness come? It has come
by robbing the poor people, by using the money of the poor people, by NPAs.
My friend, Mr. Jairam Ramesh, while discussing the Budget, raised this
question. And who holds this NPAs in thousands or in hundreds of crores, if not in
lakhs, are recognised in this society. | would like to know from the hon.
Minister— he is also a very, very veteran Member and a very, very respected
parliamentarian—kindly tell me that how many of such persons who are
holding NPAs, Non-Performing Assets, for years together, how many of them
have been put behind bars? Sir, the peasants, everybody knows, constitute 70
per cent of the population. Peasants for taking a loan of Rs. 5,000 or Rs. 10,000
or Rs. 20,000 are threatened with dire consequences and many of them are
put behind bars whereas the persons who were holding NPAs, the big
corporate houses, the renowned corporate, houses, sometimes | really feel
anguised that some of them are ornamented by giving Padma Shri and
Padma Bhushan. So, Sir, we are living in a very poor state of affairs.

| do not know whether we have the right to discuss this very important
problem and whether we can save the lives of the people. Sir, when | was
referring to the transition economy, | was trying to get the opinion or the nod of
my friend, Shri Jaram Ramesh. The absolute poverty has increased in this
transition economy. Mr. Jairam Ramesh is nodding his head. | just refer to
the World Bank's estimates. The World Bank will be a very favourite name to
them. According to the estimate of the World Bank, the number of absolute
poor in the transition economy has grown by seven-fold, from 2.2 million in
1987 to 14.5 million or 3.5 per cent of the population in 1993. Sir, | am
referring to the year 1993. From 1993 onwards, in between 1998 to 2004,
there were horrifying years in this country of ours, when the dispensation of
globalisation, no-liberalization and privatizaton were very vigorouisly
implemented, and because of that policy, the worse sufferers were the
peasants. They have been robbed of their land, they have been robbed of
their capital, capital means, the capital of bullocks or the capital of ordinary
appliances, and complete pauperization has taken place among the
peasantry, and it is but natural why thousands and thousands of peasants
are committing suicides. We have created such a situation in the name of
globalization, in the name of neo-liberation, and | would implore upon the hon.
Minister that he must look at the root cause of this problem. The root cause is
the neo-
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liberal economy, what is being pursued even by this Government, even
though we expect that this Government will not follow the path of neo-
liberalism so blindly, so vigorously, as was done by the earlier Government.
But they will follow it with some prudence. So, what | want to say is that
even today, the mechanism of loan disbursement is not in proper shape in
the rural areas, in the villages. Even now, the private money lenders are
playing a havoc. In fact, they are not money lenders, they are money
launderers, who are playing a hovoc in the villages, and this is a serious
problem that we have to take care of.

Secondly, my friend, Shri Penumalli Madhu, has made a mention about
the problem of cultivating commercial crops. This shift from the paddy or
wheat or food crop to commercial crops has been a very serious problem,
because the peasants have been lured by these commercial crops. | was
in Mahboobnagar in Andhra Pradesh. In Andhra Pradesh, it is a perennial
problem. In Mahboobnagar, | was observing that some such fruit have
been grown, which require excessive water. In Israel, they stopped producing
certain fruits because they said, when you produce one orange,you do not
produce and export only one orange, you are also exporting minimum 15
litres of water. Water is a very scarce commodity. But in Mahboobnagar, |
have seen that they are not producing paddy, they are not producing wheat,
rather, they are producing something which consumes so much of water
as a result of which the water level goes down, and there is every chance
that we will fail. For that, we require loan. Who is giving the loan? The loan
is given by the money lenders or the money launderers. It is a vicious
circle. Unless we address the root cause of the problem, we will not be
able to do any service to the people of this country. {Time-bell) Since the
time constraint is there, | shall not extend my speech on this subject. But
personally, | shall implore upon you that there should be an exhaustive
discussion, not a Short Duration Discussion, the entire day should be
devoted for this purpose, excepting the Question Hour, and we must reslove
amongst ourselves that we must address this problem very, very seriously
so that our fellow countrymen, whether they are peasants or workers or
poor people, who are at the receiving end of this economy, are not forced
to commit suicides or they do not die of starvation. With these words, |
conclude.

SHRI JESUDASU SEELAM: Hon. Vice-Chairman, Sir, | stand to speak
on this problem of suicides of farmers in the country with a great sadness,
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and this is a country where the farmers should have been given a place of
pride. If we look at the way they have been able to improve our food
production, we are very proud of our farmers. But it is an unfortunate
occasion that this House has to diliberate on this serious issue with sadness.
| have been listening to my senior colleagues for the past two-and-a-half
hours. | agree with the suggestions, the analyses and the remedial
measures suggested. Sir, | would also like to add a few points.

Sir, this process of suicide is more of a psychological process. It is
also a sociological process and it is an economical process. This is a
combination of all these processes. It is not an event occurring at one
place, in one village or in one State. There are a series of unfortunate
suicide deaths. It is a process which has started, as pointed out rightly by
my colleague and my close friend, Mr. Madhu, Sir, in the last decade. For
the last ten years we have been experiencing this problem, but it has
touched the nerves of this country's policy-makers only after it crosses
the figure of 10,000. It is very unfortunate. Sir. | am sorry to say this, at
least we are able to come to a point and we are now deciding and
deliberating on how to stop this unfortunate process. Sir, | would like to
also say that it is not the farmers alone who are the sufferes, but those
who are dependent on the farmers are also the worst sufferers, the
agricultural labourers. If the farmers is happy, the people dependent on
him, the agricultural labourers, who also constitute a majority in the rural
villages, are happy too. Most of them are poor. Most of the poor depend on
the farmers because that is how their harmonious life goes on in the villages.
Once the farmer is in a state of despair, the whole chain of events will
affect the others also. In that way, we should take it much more seriously
because it has remifications in the other fields of activity. Sir, you know, it
is an accepted fact, not only in our country but the world over, that agricultture
is not economically viable because if you look 30 years back, even in the
developed countries, 60-70 per cent of them used to do agriculture. But
later on, this shift has come, 6-7 per cent; world over we find this shift from
agriculture to the industrial business etc. Similarly, Sir, here also, we
know that it is not economical, but 70 per cent of our population lives in
the villages. We do not have any other alternative. We are forced to stick
on to agriculture. Sir, the farmers, as you know,—I am talking about the
average farmer with 2-3 acres or one acre or one-and-a-half acres of land
who is a very simple person works very hard. Not only he but the entire
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family, his wife children and other family members also go to the field and work.
They like to live a life of self-respect, and they are self-contented, Sir. They are
not greedy. This country has seen the farming community a self-contented lot.
Sir, what has happened? Why have they been driven to this particular state of
affairs, a psychological reductionism, a process which drives oneself to commit
suicide? It is an extreme state of deprivation, depression; it is an extreme state of
devastation, and, then leading to psychological reductionism. And this process
is being ignited.

As rightly pointed out by one of the hon. Members, we used to be very proud
of Andhra Pradesh because it is called "the food bowl of India". But, unfortunately,
this process has started in the State of Andhra Pradesh and it withessed a large
number of suicide cases. Apart from Andhra Pradesh, we have seen suicides in
Karnataka also. My senior colleague, Venkaiah Naiduiji, has explained in detail
the basic reasons why this has happened. He has very clearly given the
remedial measures and how we should go about it. We are not talking about
politics here. | am a newcomer in this field. As a student, as a social activist, |
have my moorings in rural India. | have the fortune of working closely with the
farmers of Karnataka and Andhra Pradesh. | have been watching their problems
for the last 30 years. Andhra Pradesh did not, at least, for the last 20 years,
invest any money in a crucial sector called irrigation. The seeds are sown not
now. The seeds were planted 20 years ago. | am not casting any aspersions
on anybody. | am not here to review anybody's forethought. They are all
visionaries. | am not finding fault with them. But the fact of the matter is that you
have failed to spend money on irrigation which is the lifeline of the farming
community. Nobody can deny this truth. It is unfortunate that the people who
swear by the name of farmers could not give them things like this.

| appreciate a lot the Governments of Karnataka, whoever were at the helm
of affairs. They invested more money or irrigation, on the devebpment of basic
infrastructure facilities. | have been a witness to it. | had worked in the State of
Karnataka. But that did not happen in Andhra Pradesh. You may say so many
things. But the fact remains that we have neglected this vital area of providing
water which is the basic input. When the people started asking for water,
because the people loved you, you told them, "This wet irrigation is useless;
the food crops are useless. You kindly go to commercial crops." Well, that is
fine. | believe you and | vote for you
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because | have expectations. | believe your words | think you are a great
liberator of this country's farming community. That is why, as a mere voter,
as a poor farmer, as a simple innocent illiterate farmer, | believe whatever
you say, as my leader. But, unfortunately, | was driven to a corner;
unfortunately, | was misled; unfortunately, | was misguided that | would get
a lot of money, if | shifted from food crops to commercial crops. Yes, | went
to the bankers because growing food crops is very, very costly It needs a
lot of money. They gave me money. It is not that the bankers did not give
me money. | am talking about the bankers ten years ago. | have seen the
bankers, at the behest of the then Government, going and giving...
(Time-bell)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Go ahead.

SHRI M. VENKAIAH NAIDU: The bankers are not giving money and
your are not giving him time.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): | don't mind, if
you are ready to sit till 8 o' clock.

SHRI JESUDASU SEELAM: | am more familiar with the Andhra Pradesh
situation. When a farmer starts growing crops, what does he require? He
requires inputs like water, money and other things like seeds, fertilizers,
pesticides, etc., and, at the end, some price for his costs. The costs have
also increased. In Andhra Pradesh, for the last ten years, the pesticides
supplied are nakli, the fertilizers supplied are nakli and the seeds supplied
are also nakli. We had seen in various newspapers various stories on how
the middlemen, with the connivance of the Government, were making money
and how they were caught. These are all there on the record. It is a
manifestation of all these evils put together, which led to the process of
farmers committing suicide.

- Added to this was, unfortunately, the Government, at that time, could
not control the natural calamities. Andhra Pradesh was struck by floods,
droughts and it was exposed to cyclones. When the crop is ready to be
harvested, the farmer would not mind one-time loss or one-season loss.
But it happened serially; it happened thrice. First time, he could withstand
and second time also he could withstand. But, third time, he could not
withstand the fury of this pressure. First time, the bankers lent money to
farmers. But after that they stopped lending money. Then the private lending
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came into being. When the farmers could not pay the loan, goondas were
sent to collect the money. This has increased the social tension and
psychological stress because the farmer lives in a village. He cannot tolerate
somebody coming and auctioning his utensils and clothes. These are the
events which led to this process in Andhra Pradesh. But nobody can stop
it suddenly. It takes time. | agree with the remedial measures suggested
by the hon. Members.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): How much time
will you take?

SHRI JESUDASU SEELAM: Sir, | would finish in three minutes.

There are three types of prices. One is the Minimum Support Price,
which the Government offers. But the farmers is not interested in the
Minimum Support Price. He wants the Remunerative Price. The
Remunerative Price would cover his expenses on education and marriage
of his children. If he gets it, he is the most happiest person. The Government
has to take a comprehensive view of his problems. Hon. Shri Venkaiah
Naidu suggested that there should be a comprehensive insurance scheme
for farmers. We want that the insurance scheme should be on the pattern
of any industrial house, like individual. Earlier, they were talking about
district as a unit. Then it came down to block as a unit. Now we are talking
about village as a unit. This would also be unfair. It should be an individual
farmer. When you can insure one industrial unit, why can't you do the
same thing with the farmer? You treat him as an entrepreneur. You treat
him as if it is a separate unit. Like what they have done in Gujarat, it could
be done here but with sufficient modifications. Fifteen days before the
crop-cutting seasons begins, it could be done.

There may be some misinterpretation or misrepresentation. That
happens in any field of insurance. If there are proper checks and balances,
you can verify the veracity of the scheme. There should be a comprehensive
insurance scheme, compulsory insurance, in place of the existing insurance
scheme. Shri Venkaiah Naidu has talked about comprehensive land and
crop pattern scheme. As Shri Venkaiah Naidu said, you must guide the
farmers as to what sort of crop he should grow on what sort of soil and in
what climate. Some kind of a research should also be done because our
productivity is low and the cost is high. It is reverse as compared to the
West and the developed countries. Both these factors are reverse here.
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Productivity is low and the yield per acre is also low. To improve both
the things, we should have hybrid varieties which suit the local climate
because ICRISAT does not give research results suitable to Andhra
and Karnataka regions. That is why we should have a proper technology
with proper applicability. Then the Food Corporation of India also adds
to the misery of the farmers. They say that we will not purchase the
long staple variety. But if you look at it very closely there may be some
stay and basing on that you completely refuse them. The farmer grows
it with an expectation that he can send it to the FCI. But it does not
happen. There is need for a proper intervention. | would like to cite a
small example. Two years back, the Andhra Pradesh Government came
out with a third price. One is the Minimum Support Price and the second
is the Remunerative Price and the third is the Distress Price. Two years
back, the farmers sold paddy at the Distress Price of Rs. 200 per 75
kg., whereas the Minimum Support Price was Rs. 400/-

So, the Government, at one point of time, purchased it at Rs. 200-
250, at a distress price. They were stored in the FCI godowns, the
Government godowns, for two years. When the present Government came
to power, they sold these stocks, lakhs of tonnes of rice, at Rs. 625 a
quintal, through the Civil Supplies Corporation. This showed the sheer
indifferent attitude of that Government towards the farmers and their
produce. You can also see that it is a fact. | am not concocting stories; |
am not trying to mesmerise anybody. | am only telling the factual things.
Recently, the Government of Andhra Pradesh has sold all these stocks,
these lakhs of tonnes of rice, at Rs. 650 a quintal or so. This kind of
proper intervention of the Government would go a long way in ameliorating .
the conditions of farmers and thus help them. Thirdly, | would like to
submit...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA: Are you finishing
now? Your excess minutes are over.

SHRI JESUDASU SEELAM: Yes, Sir; this is my last point. Credit is
the most important requirement now. We have been voicing our concern
that the bankers' behaviour is a little more than that of baniyawallas. They
come, seize their stocks and leave. What message are you sending?
Whom are you standing for? Some of the boys from the rural areas
complained to me that in the little employment that they have, even for
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committing a small mistake, say, to the extent of Rs. 500 or so, in tallying,
they are asked to compulsorily retire. This is the attitude that is prevailing.
We don't want any great philosophy. We do have the various schemes.
What is needed is the change in attitude. When a person goes to a bank
with a proposal saying, "He is going to start a 500 MW project, and | need
a crore of rupees", he is immediately given the money. Your relations start
there. But when you are dealing with the farmers, the farmers keep going
to the bank for three months or so. And, once the loan is disbursed, the
relationship ends there. And, the bankers' attitude becomes negative,
indifferent and they turn against the farming community. Now, if you look
at the percentage of lending, only 15 per cenf of lending is given to 70 per
cent of the deserving people. Is it justified enough? This should be reversed.
Our aim should to have social banking; the stress should be on rural
banking. If need be, we should have a re-look at it. This House, | am
sure.will have a consensus that these 70 per cent of the farmers should be
given 70 per cent/of loan. Where there is money, there is respect. But the
farmers are not given proper loan facility. They are swindled and harassed
by the private money lenders. With these words, Mr. Minister | would
request the indulgence of your good office on this issue. You should take
all these suggestions into account and come out with comprehensive
recommendations. We are indeed grateful that the Ministry of Agriculture
has started the process of relieving the pain of the farming community.

Here, | would mention about the farmers of Uttar Pradesh. In respect of
the farmers there, especially, the sugarcane farmers, the Supreme Court
has given a judgement recently. | would request the Minister to use his
good offices and see to it that the sugarcane growers of Uttar Pradesh get
their due share. The same holds good for Andhra Pradesh too. We should
not handle the situation with that tendency in mind. | do agree that the
Government does not have a magic wand. It is not even that this.
Government has come and taken a lot of stops; so, suicides would stop
immediately. No doubt, the Government of Andhra Pradesh is giving a lot
of emphasis on proper irrigation facilities, etc. Nobody can say that this
will produce results immediately. The people of the farming community
are in distress. They need to be counselled. We have not taken into account
the situation at the ground level. Maybe, some people are still in distress.
We need to have counselling centres. We have to go personally and talk
to them. | am sorry to say that most of the low level functionaries in the
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Agriculture Department, who are supposed to visit the farmers and spend
time with them, are not taking enough care. | have this complaint. Sir, the
hon. Minister of Agriculture has conveyed this to the Chief Ministers of the
concerned States and the Agriculture Departments. We cannot blame the
farmers for our faults.

Of course, there may be one per cent truth. But you cannot say this. |
don't know how far this is true; | read it in some newspaper. * said that
farmers were dying for the sake of claiming one lakh rupees. There may
be one per cent truth but you cannot generalise like this, Sir. (Interruptions)
And this is also after the tragedy! On the one hand, | am dying and, on the
other, you are accusing me of... (Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You should not
name somebody who is not a Member of this House.

SHRI JESUDASU SEELAM: Sir, | wish it were not true.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): No, no. Don't
name anybody.

SHRI JESUDASU SEELAM: All right. | say, the former Chief Minister of
Andhra Pradesh.

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, let me say that he did
not make this statement anywhere.

SHRI JESUDASU SEELAM: Sir, | withdraw my reference to the name.
(Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Well, finish your
speech now.

SHRI JESUDASU SEELAM: | have finished, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Nirmala
Deshpandeji, you have only seven minutes.

KUMARI NIRMALA DESHPANDE (Nominated): Well, that is the fate of
a Nominated Member, to speak at the fag end. Anyway, | am grateful that
you have given me time. And today, | am very happy that on a very important
issue, a serious discussion is taking place, for a change, in this House.
Unfortunately, what has happened not only in the media but, | think, in the

*Not recorded
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5.00 P.M.

whole social life, is that issues have become non-issues and non-issues
have become issues. So, today, we are all having a discussion on a
real issue. It is a very hearty occasion. | have listened to all my friends
and gained a lot of information and knowledge. | would just like to
share some basic insights from not only the farmers, but from the
latest researches and from those who are doing some experiments.
Well, it is not only the farmer who is dying, but it is the earth that is
dying. Lady Belford of United Kingdom has written a wonderful book,
The Living Soil. She says that we have neglected the soil all over the
world and the soil, the Mother Earth, is dying. So, what needs to be
done is to change the whole concept, technology, strategy and
everything about agriculture; and, in common parlance, | can say that
what we need is to shift to organic farming. We have named it as non-
violent farming. Unless we do that, it would be very difficult to save this
dying earth. So, you will find in many of the European countries, certain
products, say, apples, vegetables, etc. grown organically on the one
side and those grown with the present-day fertilisers, insecticides,
pesticides and so on, on the other side. Of course, those grown with
fertilisers are cheaper; organically-grown products are costlier. But
people who know the value of organically-grown products prefer those
products. So, we have to first start with saving the soil, the Mother
Earth, and that needs the organic fertilisers. A researcher from New
Zealand, Mr. Peter Proctor, has developed cowhorn manure' and when
an Indian agricultural scientist asked him what that cowhorn manure
was, he replied, "Excuse me, | have learnt this from Atharvaveda;
perhaps, you did not care to look at it". It is a kind of a new technology.
By 'new', | mean an old technology adapted to the present situation.
With that little manure you can take care of a lot more land. Then, you
have the vermi-compost. My friend, the Agriculture Minister, knows, that
in Pune there was a scientist who used to be a nuclear physicist. He
saw the plight of the farmers there. And then he went through
Atharvaveda and other books and developed this concept of vermi-
compost. Those worms which enrich the soil are very selective. They
want cow dung to eat. Somebody asked, 'Why cow dung, why not a
buffalo's dung? Again, the same problem is there. When these worms
get the manure made of cow dung, as their food, then they develop
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well, and, when that compost is given to the land, you get wonderful results.
These experiments are going on everywhere in India, in small/small places.
But, the results are very encouraging. So, | would like to request, through
you, Sir, the Agriculture Minister to kindly give more attention to saving the
soil. If you do that, then, all these expenses on fertilisers, pesticides and
insecticides will come down and farmers will be self-sufficient and self-
reliant.

-Sir, Dr. Harvard was sent by the then British Government to teach
agriculture to the Indian farmers. When he came here—he was stationed
at Indore — he found that he could not teach the Indian farmers because
they knew so much. He said that he had to learn from them. Then, he sent
a message to his Government, "l am resigning. | am going to learn from
farmers." He wrote books. In a 10 acre farm, only organic manure was
given In the other farm, chemical fertiliser was given. What is the difference?
The crops that were given organic manure became very healthy. So, pests
did not bother to go there. So, pesticides and insecticides were not needed.
When the crop was ready, the people who ate that crop, they became
healthier. These experiments were done in U.K. And the only community
that suffered was that of doctors, because those who ate organically
produced food did not get diseases. So, the doctors became unemployed.
These experiments have been done all over the world, and it has been
provided scientifically that unless we switch over to organic farming or
what we call non-violent method of agriculture, we cannot save the soil. It
is not that only the farmers are in danger. We all are in danger because,
the mother Earth is in danger. So, | request the hon. Minister to give a
thought to this basic concept of switching over to organic farming.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) Shri Bal Apte,
you have six minutes please.

SHRI BALAVANT alias BAL APTE (Maharashtra): Sir, insofar as the
limit on my time is concerned, | have a good precedent, and, | will probably
follow that.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): What
precedent?

SHRI BALAVANT alias BAL APTE: The precedent in making the speech.
(Interruptions)
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Sir, may | express, probably, the gratefulness of this House to Nirmalaji
for providing a philosophy of agriculture, which is very necessary for this
country's development in agriculture? That philosophy will be a guide for
our immediate purposes and for the long-term purposes. Insofar as the
immediate purposes are concerned and the plight of the farmers, particularly
in the States of Andhra Pradesh, Punjab and Maharashtra are concerned,
we have heard the plights of theAndhra farmers. And, there | would only
note, maybe a paradox of fate, that 2004 which was declared to be the
International Year of Rice saw the maximum number of rice growers taking
their own lives. The statistics are there both of Andhra Pradesh and
Maharashtra. In Maharashtra, the Government continues to deny that,
and maintains that things are not leading to the worst. First day, they
denied deaths and later on said it was because of malnutrition amongst
tribals. Then they denied deaths of farmers because of their plight. We
are, these days, discussing limits on the power of courts in various matters.
But, unfortunately, it is only after their intervention that the truth comes out
and it happened in the case of Maharashtra also.

A public interest litigation was filed by the All India Biodynamic and
Organic Farming Association. The Government was called upon to respond.
The Government said, "Yes, 294 farmers have committed suicide and we
have paid some compensation to a hundred of them." Sir, the High Court
as not satisfied with this answer. Therefore, they appointed a well-known
institution in Mumbai, the Tata Institute of Social Sciences. The professional
social workers visited places and farms. Between March, 2001 and January,
2005, 648 farmers had committed suicide and during a short span of
October, 2004 to January, 2005, 78 farmers had committed suicide. A
claim was made that a hundred people were given compensation. As a
matter of sample, the social workers visited about twenty families in half a
dozen taluks and found that none of them had received the compensation.

Sir, I have a list of 200 farmers who committed suicide between May
and August, 2004, from almost all districts of Vidarbha and certain districts
of Marathwada. Sir, we find that there are about 12,000 villages which are
facing acute famine conditions and instead of amelioration, they are facing
difficulties created by the Government. Sir, there were various imams which
were abolished and lands were granted with certain restrictions on their
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tenures. Those restrictions included a restriction on the transfer without
the permission of the revenue authorities. Now, it is the law in Maharashtra
that after paying a certain amount as najarana to the Government, your
tenure is changed and you can transfer your land. But taking a cue from
this, instead of permitting those transfers, people are facing huge amounts
of fines and even resumption of the land, particularly in the district of
Sangli.

Sir, in Maharashtra, cotton is produced. This year, we find that about
207 lakh quintals of cotton is produced. The farmers have given it to the
Government. The Government is required to pay about Rs. 1,600 crores to
the farmers, but only Rs. 690 crores is paid. About a thousand crores of
rupees is not paid to the farmers yet. For the purpose of meeting the
situation in Maharashtra, the Maharashtra Government is telling its people
that they are seeking from the Central Government an amount of Rs.
1,000 crores. | believe, if the Central Government gives this amount to
Maharashtra, at least, the cotton farmers will be paid for their produce
and, to that an extent, their position will be ameliorated.

Sir, there is one.more social problem involved in this. When living in his
own village becomes unviable and an agriculturist migrates, in that
migration, the girl-child is a victim. A large number of girl children are sold.
They are sent compulsorily to prostitution. Today, the Government does
not have any statistical data or information about this. | would request the
hon. Minister that this social aspect must be looked into. Let us get the
details of what is happening insofar as girl children are concerned. Let us
provide relief to them, rescue that and rehabilitate them. Sir, the perennial
problems of farmers..

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Are you finishing
now?

SHRI BALAVANT alias BAL APTE: | have only two or three points
which are necessary to make. After that | will stop. | would repeat a word,
and | would not repeat a point.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Quickly, please.
Take two minutes and finish, please.

SHRI BALAVANT alias BAL APTE: Sir, the perennial problems are
because of the scarcity of both credit and water. Insofar as the credit is

313



RAJYA SABHA [22 March, 2005]

concerned, the Finance Minister this year told us that there is an increased
flow of institutional credit to the rural areas. But in the same breath we are
told that, however, this flow does not reach the small and marginal farmers
- this is number one -- and there is a paucity of medium and long-term
lending. A question will arise as to where this flow goes, because if it is not
helping the small and marginal farmers, and if there is a paucity of medium
and long-term lending, the flow of institutional credit becomes naturally
meaningless. Sir, | find that the main reason for this is that there is a
decrease in the role of the cooperative banks. That decrease is reflected
in the figures for 2003-04 and 2004-05. If the cooperative banks could
dispense Rs. 26,000 crores in 2003-04, in 2004-05 they did it only with
Rs. 24,000 crores. This paucity, this limiting of the role of the cooperative
societies, is really hurting the rural credit. Unfortunately, the Reserve Bank
of India and the Central Government are not appreciating this.

SHRI LALIT BHAI MEHTA (Gujarat): Sir, | just want to supplement one
figure. The target for the Tenth Five Year Plan ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Has he finished?
...(Interruptions)... 1 do not think you need to give any figures.
...(Interruptions)... You can send them to the Minister.

SHRI LALITBHAI MEHTA: He has yielded...... (Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): But he has no
time. ...(Interruptions)... | cannot give him extra time.

o Ti. IHAT IS I8 B IR I B E

SHRI LALITBHAI MEHTA: | will not take more than half a minute.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please do not
interrupt........ (Interruptions)... Already he has taken extra time.
...(Interruptions)... You cannot give figures like this. ...(Interruptions)...
Many figures are available. ...(Interruptions)... Please send it in writing to
the Minister. We cannot allow like this. ...(Interruptions)... You can give it
to him and he can only give it to the House. ...(Interruptions)... 3Ta=

g 99 of fo1a1 &, $UT Geb-a1 e H 3119 WeH BiRY|

SHRI BALAVANT alias BAL APTE: Sir, the Reserve Bank of India's
policies reflect a grudge against the cooperative sector and that grudge is
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reflected even in one aspect, namely, the norms for the NPAs. If they
apply these norms to commercial banks, every commercial bank will be
declared to be sick. But the same norms are so strictly applied to the
cooperative banks that good cooperative banks are also made sick. Sir, if
the cooperative banks are the real source of credit to the small and marginal
farmers, it is necessary to strengthen, to empower this sector. The Finance
Minister has promised us in words. Let that promise be translated into
deeds, namely, there shall be special assistance to cooperative banks
and there will be unified regulatory structure so that they would not have to
comply with various other things.

Sir, there is one more aspect to this credit part and it is part of the
micro-finance necessity. Sir, 2005 is declared to be the International Year of
Micro-credit. Let the Government give substantial amounts for this micro-
credit which will result in better situation for the farmers instead of asking
the commercial banks to go into this on a large scale which are not benefiting
the farmers. In fact, it is a curious thing that the Micro-finance Development
and Equity Fund, which is proposed, will have representatives' of
commercial banks. They do not understand the problems of the farmers.
Get the cooperative bankers on this Fund so that they will know what the
farmer needs and they will try to assist farmers. That is one part of the
scarcity and the other part of scarcity is that of water. From that point of
view | have two specific suggestions. One is, revive the river linking projects,
don't give it a political consideration and go-by. That project is very necessary
for this country's irrigation, so revive that. Secondly, in so far as micro-
irrigation is concerned, please follow the pattern of Gujarat, where 20,000
small micro-irrigation projects have eradicated famine in areas where the
farmer was afflicted annually, perennially, because of the scarcity of water.
Sir, | will only mention the points which | mentioned earlier that give one
thousand crores of rupees to Maharashtra. The migration and sale of girl
children should be looked into. Get the correct data, rescue them and
rehabilitate them, strengthen the cooperative banks, give them special
financial assistance, revive the river linking and go into micro-irrigation on
the Gujarat pattern. Thank you.

Syaumaf ($ht Sy IrTeife) : U gy e Bl

it al¥rE IRI R @ER) | StavTsme geiey, Jret R Farel )
B ST 9849 BR B 8, T 3961 INN® fami &t snag &1 faar .ar g,
ifep=T afe
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T b BRI DY FHET Y Y R $HBT S debrdd &1 99, d I8
bt g Hft T2 7T, fhd I8 U TR 9aTdl 8, $9 IR Blg Ja9S el
2, i Sled e Uifordl 3R eled Ta-He &) giferi) R I8 fR
PR 2 o i § fpar s 78] | 59 <2 | ol Sl iy H3l 8,
T A [HATT 1 31d T Sl Y #3132 &, Id CIsH H 3IR §1h <[eH H
A STHETAT BT SR Il 8, ST I8 $ 981 & TATY BV P &3 H S7h]
P6 TANT HIAT TS

ABISY Bs TRATS |, STef fhdaml 7 sl & 8, 98f 84 949
AR & TS B BT H S BT AT (Hel 51 IS H 39 BRI B REM o,
S ey | W R 8, O Suygeh 81 B A Al 4 GE@R! Bl RO
AT 8, HY1 DI HRU AR 8, BAA P JHAM B Bl GRU I &, I
BHIRVT &, Afh B9 oI & b ST IS BRUT I8 & b ITd a1 & Al
e & fofg 319 T Sl SUTY fhy Y &, 9T AIfdd 21 §Y &1 SD! AT H
AT 1 31T T TET Je) 1 379 1 T 3R RT3 AT §1 39 TAIGATSore b
I8 376 GEHEl IR ISRl GEEl S AR ueill, IS garaar Hiy H#3
P oY | DR AT, AT R Y, I U Al DT AT B

safery g wara @ O fQwrr & off 94T 2 &k T wer |
Hefer 2 o5 =t giferdl &1 B AR&R Bl 59 39 § HA1 A1y e Tiai
DI I B H Sl U7 M BT &, 98 WER A 7 31T HE 1S, H I STo% AT
5 S/q Ay w3 Sff ST § A $9-9-BH S1-9R g3l IR 59 9 @I
STOX 3T BRI Bl DI B {6 RIT I8 Iears el & b I 5 &)
Ty TiEl H AR Yol § gs 27 T I§ Aedls el © (b <ars” A BH
YIS I 5 W 7 AT 8 TS Bl T% A A oAhx HIFEIIed Sl =1 idi &
foraml BT 12 9 15 Ufererd & e # o faar 82

IuquTegel (3t Gy IRTSIfEAT) : YR FTHY FHI 8l X8 Bl

it IRE IR [E : qEiey, H [IgaR Ul q1d BEdR A B
M U ot #3A St SI o # Sl & v # qor {5 urior dom7 e @
B 87 SURT AR HE1 & b PRI S &7 attitude A1 & IR 98l &1 &
A1 T AR, d1. 3MMs. Bl MSSATSH & AT I 18 THCT DI AT B IR P72
SIMY MY §H GRT R &b He H I bl DI SR B &l 9818y, § U
1 AR G =TEd g Fih § U B uRar & o g1 oel <o d 93
THT™ OR SATGT B & Ufhar Feil g1 @l 7301 S 99 § & 7ol & R W)
Teh JATT BN B FdRAT BN fh T Thg STHIT
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1 QP U W HH SHIF HH SHIA H U BT 0+ IRAR BT IOIRT R} AT
HR PR B bl &7 STl Rers ol sgaver 81 Sl el § 9319 & IR 1), b
T & B9 H AT TE dryland LTSI el B ST Wl § Y IRAR TH
THS ¥ ATl R B JOIRT B Dbl 2, $HD HUR Y TN DR Bl DI
Gy

SyquTedet (sft Gy IrTSiEAT) : 319 319 AT B

Y afdre IRTIOr RE : ofd § #5 Sft 9 Ua *mrE o 6 By fawm
P TUH T orientation THR, TH Y &1 H Al DI dR% H31 off g T < &H
T BT & B T el 7, TTEl ol faeel AR IR fhar T8 99 Gad
g1 39d fofy 93 d&-1d, 713 drive 3R 718 initiative 31 ST & o+t Tl 3R
9 BT H TS 3R AXBR T Bl involve BT TSI 1 ST &1 BT 1l
gRIATS |

Suaurege (N GO arTeifea) : it a1 AR e U 5 e

gl

#t ARG IMAR : ITAHTE HBIGY, $9 UST H 84 Al U 9gd o
TR v IR g3t % T2 71 9 T dhEd S TR 99 S gg e 2 ek
TR S & 37f-cawent oot i o1 25 S 21 TR S B 70 TfRrd Simard A
1 fpar & a1 Wirey Ao1gR & AT 98 Py uR enRa 81 89 <9 § 8Ra
hifel MY WY Bs SIS B T | BHART < TSI b THA § Widaid] § 3R
TTcd] B Te! 3T 89 GO Q21 bl 41 3TTST P T BRI &, el [T AT
STHET PR TR AR 8| AIER, IE [0 g & TR 81 AR AT b
56-57 ATl &b a8 Ul 3ATS BAN <2 P [HAMI DI BTerd ga1 WG R 8

IAD! HOTGR BIDR ST BT TSl 87

SUTETE HEIGd, TP oY DI $AP Jol PRV § ST g7 b
MRER I8 FRART AT I~ g% &1 H I8 WY A § b I8 Pl AST1HTed el
TS 81 89 ol T ST XS 9 0R $6 B 39 WX IR &1 US| I8
T IS T 21 3R fRT SIeHecdl o 381 8, 918 98 A &1 &1, a1e 98
HERT B &1, A8 I8 Hich BT &1 IT Ud BT AT 9Rd & fpat ff Iog +
3R I8 JTHE] PR &1 &, Al I8 B4 | &b [ Uep (=<1 BT [ & 3R
e B 39 fowy IR TRiRar @ RIT H)1 IS § U SMGaR Bl GHIEhd
U &1 AT, fSTI®T 88 18+ T "The Green revolution turns red", a1 ST 89X
91 # gRa wifd o1g, 39 fhami & I9T8 4, 3MST SIS RIT ST 82 B9 W
B9 G AN B Ala B SO Bl TS 11 i 1 e & &, § w7erar g
o I 95 21 e Yoira 81 P A1 ST IH IR SRR @R S, W dR R
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3T i1 89N <%0 B T 2, 98 AMYH UR ¥R &Rl & 3R o) I 89 Q¥
H, S AYHAR FHART Well Bkl 2, ITD! RGATS B GIIeT &9 o1 Te! $Ha U1y
2 3R B IFP] AT TSI Y, Y IFHT [ARIR a1 STI? Jfeh og aab &4
Rrams @1 gfaer 781 <31, 99 T (Al o RART T8t genadll d 519 T 997
R R B, I8! IR T8 e el B

T &, W AR WX, Bl BT dIsl| SIS Bl Sl ge vel 8, 89
AT 1 SREER | D! S /Y RS gt & 3R <A 4, o191 TRy & S bRy
UG 8% &, ST Sl Yol BRI & I H b Al ol bl 191 &1 TSl DT He| Hod
eI freran 21 S Q=i 819 §, 3 9 JATHT BT BIIGl S8 & 31X 39 avE
A Y 9EId P dravie Wl fBAM B SHHT Bl o1 e UTdl 81 $9H BRI I8
G BT {6 TRBR B 11 BT oI Yol (METiRT H31 =A1fey, Fifd e
e I & o 3T & o7 ST & a1 T Wl & d1a Il o LR g &
IR 9 A & AHT Big fadhey T8l Yl 81 $flY R WRBR Ugel oI
faiRa w1 &9 F9sd & {6 e & 9rH v fadwed = fo o 9 @t
H SI¢ g1 8] S| 9 {6t aRE Bl A BT ST BN, I8 59 TR AR HRal
B SUAHTETE HEIGY, I ol & Y9 IR Y 9gd 94l 81 g 7, 9gd a¥g
DI I Bel N D! 8, H 9P [ARIR | ST T2 arsdl R {6 GH9I BT 37919
2, oifhT g a1 Y 92t 2 5 Ao} & fram wEde A+ oiex & T 91 B,
I W 3R BRAT 8 3R 98 Al ofex IB! HOIGR! BT BII&T IoK & R
ST T 40 TS 9 Sexve N forar Ser g1 dF 399 i iR s
ARG T4Td sl & 3R T aRE & 9ieT 39! el usdl &, I8 W Uh
T BRY © b I I R Hl 78] dlel U 8 iR as! goie 9 9 qoiqR
BIR T TG DI TR H SATHST R TR AR &1 Ol &... (T )....

Iuauregel (3t Gy IrTSIEAT) : TUR! WH HRAT B8IT

o AR AR : 99, TS & PR I8 g1 H S g 16 39 984 Rgae
g...(Tau ). ..

SgquTes (3ft AN arrsifea) : 7, § Rgae 781 g1 amas fog it
FH &1 3N 2, IAA MM Rt 1S B IET

£} TR AR : AT TP GeId &1 99 GId $ I18 TH B 81§ (5
3t foraTT BT 9 TfereTd & gevve Y W AN far e 21 H ween =g %
S FRfey 8, S aRFRARY &, SH®T i & & 918 I8 91 T &l oIl &
o5 fopamii a1 fRerfey
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Igd & TR 21 3R 99 I TRHR 39 W [ e =7& <+ft, 79 7 37
A 81 9ol el | AT T8 X< 3MTH TeTE I9d U 9 TR F "SThy
6 IRe forar i) § |HSIAT § 6 399 WY ITd! Sl W el Favel! ol I8
TR PRI b DI T B B a1 DI s &, H I JAT BT 9T
HRAT § 3R Iz 1 =1 § b S9! 3 2rdi R ol 3 Sy aifes o
2, T ! IR St gl B

SUHIEE Heled, fUwel 6 HEM H, WY AR W SISl $I B,
HICATZOR Bl HIAA, REATSSH B DI AR S W BT §1YSH 7, ITd!
DI T 30 | 40 URAS T g1 &, lfhT gAY TRB TS B DI I
fedTe A I 7 g2 ¥ fHAMi R 3N drst gadm Fell oI 8T 81 596 A1
Bl BTl B1 THI-THI UR WTHiTd Thid I ST gl &, B4 G&1 &, dql
$ 918 21 39 WHId YT | Rellt & foy Sad e TRE garR Sff
B #1991 €, SBM 39 Bl Refls tre # TTe BN ®I dU=Taee o
W oI 9 U BOTR A IR & 89TR (6T 81 H Foer g {4 g9 3R 31ferd
9eT B ST & Rifeh TR BT ST TS JaTs B @, Al SA I
IRTIE Bl & [ N1 I8 IHD! 312! A e, oifdh 98 IRfIT wTdpicr
THIY P PHROT, Y& IT 1@ & PRI, G 81 S 8 AR ITD] JHA IST]
gl &1 99 JHA b il & g § o § fb P 2= & SRY A
IR B AR

QU] HBlGd, I8! JAMYFTd Wil BT 91d Hal 15, i 9gd STl B
S &R T B §, ST U ST 98 6 Bl 81 374 TR MY Weft
P geTdT fear ST 7, O S S9H] Tl -yl 81 Fahdl 7, S9d TRAR &I
UTS-UIN0T B1 Al 31§D foT H Ferd § fh TRPR BT 3R F I8 BHIfrer
I AIfRTI S A1 &1 SN fda ) UeTaR Bl §, S9®! TaRIUISl dR &
o W SRR &1 fa=R &1 eyl 9§99 <=1 7, iy w4341 St 71 vas g faa
o1, i1 =g GIfelll BR Gideer TadIe 1R o fF $9! 9 9 W faaR &
BT Bl H 99 € 6 oR A IR =Sl B A1 39 |91 ISl 9, S s
IR UST g5 &, WIS WIS 4 98 B 811 I8 Wel © (4 594 9g8d 999 3R
U B AILIHAT 1 B9 I THH 984 STeadToll # SHIIG 8] $Rd 5, i
3R &9 DIz T Gifersft, Big T=ft e FeriRa w31 O i o arat fa=i #
39 GHRT BT FHIH b1 Ghd 8 R fhami o f 8d T Ihd Bl
gRIATS |
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Syaareae (it Hay arTeifean)  a=yare | U S9e HY for @ik fhv
Y 319 rerct o § deT E1 a1 ST A1 3179 7 By | Ffery Y. TR0
S, 31T 15 e B ... (aem )... ReIS I8i wel gai 2, 3119 I&i TR o
i1 97 U 27 e €, AT 15 gl A R gl

SHRI'V. NARAYANASAMY : Thank you, Mr. Vice Chairman, Sir, for
giving me this opportunity. Sir, | would like to thank the hon. Member,
Shri Ravula Chandra Sekar Reddy, who brought the subject for discussion.
Sir, it was to be taken up in the last Session itself, but with very great
difficulty we are able to start it and we are discussing the issue of farmers,
suicide in this House today.

Sir, the hon. Agriculture Minister knows the problems of farmers. He
knows how to address the issues of the farmers and he has been visiting
various States. We have great confidence and faith in him that he will be
able to help the farming community. In spite of this, many Members have
given their suggestions. Sir, initially, | thought that we would be discussing
the subject without any partisan attitude and without any political angle in
it. But | found that when it started, it started with a political note by the
hon. Member who initiated the. discussion, and also from other Members
of this House. Sir, we have to see this problem as a national issue. The
farmers' problem is a national issue. Suicides by farmers are taking place
not only in Andhra Pradesh, but in Karmnataka, Maharashtra and in various
other States also. It is not just there in the TDP-ruled States, or it is not
only there in the Congress-ruled States, the problems of farmers is a
general problem.

The hon. Member, Shri Penumalli Madhu ,stated why this problem arose.
| appreciate his argument for the simple reason that when the farmers
have been asked to switch over from their regular crops to commercial
crops, and, when there is a monsoon failure, they borrow money from
various banking institutions and private money lenders, they are burdened
with the loan. Because of their crops having failed, they are not able to
repay their loan,— the farming community, though they live in village, they
live with pride—they are left with no other alternative, so they go in for
suicide. This is the problem of the farming community. Sir, the hon. Minister
has mentioned several times in this House that crop failure, drought
situation, ailment of the farmers, addiction to liquor, and the family disputes
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are the various factors which compel the farmers to commit suicide. What is the
solution? How should we address this issue? The farmers have to be
supported. In what way can we support them? First of all, we will have to give
them the facilities for irrigation, because it is the main thing for any farmer to start
cultivation. If it is the rain-fed area, the Government should give support to them.
The Central Government should assist them. The primary concem of the State
Govemment should be to give iigation faciliies to the farming community. Then, |
come to drip irrigation. The farming community have to be educated in this
regard. The farming community has to adopt it. Sir, in Andhra Pradesh,
Karnataka or even in Tamil Nadu, the farmers were not at all accustomed to drip
irrigation. There were failures even in those days. When the monsoon was good,
they were very well off. When monsoon failed, they did not know how to go in for
cultivation. That was the situation. We have to address that area. The
Government is giving a number of incentives, but that has to be enhanced. That
is number one. Number two, as far as the commercial banks are concerned,
still, getting credit from the banks is very difficult for the farmers. Even, we, the
Members of Parliament have complained to the bankers that they have not
served the farming community. But the cooperative institutions alone are coming
to the help of the farmers, because the hon. Finance Minister has mentioned that
they earmark the money. Several times, | have asked this question. There is a
monitoring agency. When you earmark Rs. 1,08,000 crores for the farming
community to get the loans from the banks, the Minister says, "l will supervise it."
It is very good that the Minister is doing it. But* in spite of that, there should be a
monitoring agency to see that the farmers, especially the small and marginal
farmers, | am not talking about the big farmers in this country should get the
credit facility, either from the cooperative institutions or from the banks liberally,
and with a lower rate of interest. | support the views expressed by the hon.
Members that it should be at a lower rate of interest. Sir, let us compare India with
other countries, the western countries. They are giving subsidy at every stage.
There is only one per cent, interest for the farmers. They give various subsidies
to them. They give seed subsidy, they give fertilizer subsidy, they also do
marketing. But in India, | am pained to see, when we go to villages, in one
family, the farmer, with two acres of land, after the marriage, they have three
or four children, they have to be educated, they have to perform the marriage,
and they live in below poverty condition. In spite of it, they are educating their
children in the village. This is happening. This is because
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they are helping the farmers. At ground level, the farming community has
to be given a lot of support by the Government.

Sir, now, | come to water dispute. Take any State. Tamil Nadu-Kamataka,
Andhra-Karnataka, then, Maharashtra-Karnataka, Guijarat and the other
adjoining States like Madhya Pradesh. In every State, there are water
disputes. As regards the water disputes, the matter has to be referred to
the court. It is pending in the Supreme Court. No State is getting any
remedy. Now, it is high time the hon. Minister call the Chief Ministers, all
the political leaders, and try to see that it comes in the Concurrent List-
it is already in the State List—because of the various disputes, which have
arisen. The NDA Govemment has done a very good thing. | do appreciate
that. They started the scheme of inter-linking of rivers. It is a good scheme
which was started during Pandit Nehruiji's period...(Interruptions).

During Pandit Nehruiji's period, it was there.
SHRI PENUMALLI MADHU: It is not a fact. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Wait; wait; walt;
views will differ. Let him have his own views. ...(Interruptions)... Let him
have his own views. Please continue.

SHRI V. NARAYANASAMY: Sir, the idea was envisaged during the
Congress regime. The NDA has appointed Mr. Suresh Prabhu as the
Chairman of that Committee, though it was on paper. The inter-linking of
rivers is a vital thing for connecting the Northern and Southern rivers.
Mr. Narayanan, the hon. Member from the AIADMK Party, has also his
grievance when he said that initially you wanted to start it from North India,
whereas the Southern parts of the country are reeling under drought
consecutively for three years. Sir, the inter-linking of rivers should be done
simultaneously. This is a commitment. This is a commitment to the people
of all the States. Let us do it. The farming community can be helped by
linking of rivers because more than seventy per cent of the water goes into
the sea. It is not being utilised. Mr. Apte was mentioning about micro-
irrigation. That has to be started in a big way. Gujarat has been doing it in
a better way. Therefore, Sir, there are various issues which need to be
addressed. Sir, the hon. Minister has mentioned about the minimum support
price. He was referring to the minimum support price. The farmers should
be given the price which is prevailing in the market. The minimum support
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price is not going to satisfy the farmers. Today, every farmer is running
into losses, whether it is sugarcane, whether it is cotton or even paddy.
At the time of harvesting, they have to sell it at a distress price. The
farmers are selling it at a distress price. Therefore, the amount of
investment is hundred per cent, but the yield is only seventy per cent.
They are losing about 25-30 per cent. Therefore, the Government has to
address this issue. It is a major problem. When | was discussing this
issue with the hon. Member, Shri Jairam Ramesh, he said that a group
of Members of Parliament should sit together and go into the question of
suicides by farmers. Let us come to a solution. In this House, let us give
our suggestions how to improve the system. The hon. Minister can also
write to the Standing Committee if they want the Standing Committeeto
look into the matter. It can be done. With the help of that, we will be able
to address the issues of the farmers. Therefore, Sir, | would like to say
that we don't want to see this issue as a partisan issue. It is a national
issue. Every Member of Parliament in this House is concerned about the
farmers' suicide, and we have to see that the problems of the farmers are
resolved, whether they are small farmers or marginal farmers. There are
various areas where the hon. Minister has to help the State Governments.
Most of the State Governments are starved of the funds. Sir, though the
Central Government is making a substantial allocation for the farming
community, but it is not properly reaching them. That angle has to be
seen. With these words, | would like to request the hon. Minister to
support the farming community. You are also from the farming community.
| am sure, you will support it. Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Ekanath
K. Thakur; you have five minutes.

SHRI EKANATH K. THAKUR (Maharashtra): Thank you, Sir, forgiving
me an opportunity. There are two bodies of the United Nations. | just want
to refer to them. One of them is that GATT, the former: now, it is the
W.T.O. Earlier, it was GATT, General Agreement on Trade and Tariffs. The
other body is the UNCTAD, 'United Nations Conference on Trade and
Development.' Sir, these two bodies were debating societies. And, when
someone asked me what is the full form of GATT, | used to say it is a
'General Agreement on Talks and Talks'; and if someone asked me what is
the full form of UNCTAD, | used to say, the full form is , 'Under No
Circumstances Take Any Decision'. Sir, so far as agriculture policy is
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concerned, we are in this trap of GATT and UNCTAD, 'General Agreement on
Talks and Talks' and 'Under No Circumstances Take Any Decision'.
Otherwise, why should it take us fifty-seven years to deal with this issue? Sir, the
farmers' suicides are a blot on out polity; it is a blot on our democracy; itis a
stigma on the functioning of this supreme institution of the country.

'Even then, this issue has not been addressed by successive
Governments till today with all the seriousness that it deserves. We have now
seen suicides in Andhra Pradesh, in Maharashtra, in Karnataka, in Kerala and
in a few other States. When the Andhra Pradesh Chief Minister came, at his
installation, he said that there would be no more suicides. But in the first 200
days, there was 1900 suicides, that is, a rate of almost ten suicides per day. | do
not blame him for that, but that kind of situation is a devastating situation for the
nation, where a small and marginal farmer has nowhere to go to. This has
accentuated the agrarian crisis in our economy.

There are very many reasons. | would not dwell on that. The whole of this
House and the Lok Sabha have debated this issue and there are so many
reasons which are responsible for the disaster. First is the debt trap, second
is the drought, third is the desertification to which Kumari . Nirmaia Deshpande
has referred, fourth is the double talk of support price, which does not give
support, fifth is the double-edged laws like the Agricultural Marketing Laws,
sixth is the disasters like natural disasters, floods and famines; seventh is, of
course, the 'dalals’ in the market who take away all the profits. These are
the reasons.

When the farmer actually goes into the suicide mode, there are certain
triggers. The trigger is his daughter's marriage and demand for dowry; the trigger
is division of his family. When it becomes a nuclear family, the family support
system breaks down and there is Durkhem's Theory at play there; there is an
inverse relation between the family size and the support. Smaller the
family, lesser the support.

The third trigger is dispute for land. There is a trigger of disease, his
personal disease and the disease of the crop. Then there is a trigger of
dishonour and disloyalty in the family. | do not wish to go into all these. (Time-
bell) Sir, | have just begun.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): How much more
time do you want?

SHRI EKANATH K. THAKUR: Sir, of all these causes, in my opinion, it
is the debt trap that is responsible for 75 per cent of suicides. |, for one, do
not take them as suicides. They are homicides, and since they are done
on a mass basis, they are genocides. Because of this situation, # @1 3 &
UE HEAT ATE Y& AT, 3T A IT 7 A, STHT ATHSAT3N P forw 3y &fik &9
RTRIER €, 3TS1 I &1 94 YRd TR TR 21 A JaTgs 8l 9% 7 6,
AR S Al €, 91 Nl o ao78 9 I8 99 81 W81 8l 39 W W $B
GeITd &, 7! H§ Uah, &1L, IR Hb < Ve g

Suquregel ($ft Gy grTeifeam) (3 Sifery, aifery

sft TH=TII &. BTHN : U= oI, we have to come out of the "we
and them' mentality. When we talk of farmers, we refer to them as ‘they'.
Each one of us is a farmer, my father was a farmer, or, somebody else's
grandfather might have been a farmer. We are all the progeny of farmers.
So, we have to consider farmers' issues as our issues.

The second thing is that the agricultural sector contributes 25 per cent
to our GDP. Therefore, the public investment in agriculture has to go up
substantially. It is one-and-a-half per cent. If you take both the Centre and
the States, it is two per cent. The third thing is, you have to repeal the
various laws about which | mentioned. The fourth is, we have to bring in
crop insurance. In the United States of America, there is a crop insurance
which, protects the yields, insures the yields, and also the price. There is
a group crop insurance and individual crop insurance on which the US
Government spends forty billion dollars, that is, two lakh crores of rupees.
In the Budget Speech, the hon. Finance Minister has said that this year,
there would be no new change in crop insurance. The fifth thing is that
there have to be reforms in the agricultural sector. As it is, we are lagging
behind.

Suauege (ot Gy IrTSIfEAT) : 319 39 WeH HIRY

it THTI . BIPR : WX, § TH I I8 §, &I-dI9 vl &1 The sixth, in
my suggestion, is about agricultural credit.
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There is terrible mess in this sector. Pandit Jawaharlal Nehru appointed the
Rural Credit Survey Committee in 1952, and even after 52 years now,
agricutural credit is totally in shambles. Even today, through the Government claims
that it has disbursed Rs. 1,08,000 crores...(Interruptions)...

SyaTeget (3f AT IRTSIfeAN) : 319 YaRIwIA Hd BRI MY suggestions
<1 aTel 9, suggestions < SIRTY i &4 1d S @eH Wl AT B

SHRI EKANATH K. THAKUR: Okay, Sir. H UD! T AT AT g
& agricultural credit is in such a shame that we, Shiv Sena Party, tried to
organise a morcha on certain moneylenders. People came in thousands and
told us not to try to organise a morcha against moneylenders; they are our
saviours, and they give us loans...(Interruptions)... The next point is that
agricultural credit system has to revamp, and the Government has to put its food
down. Lastly, Sir, the hon. Finance Minister is a very wise leader of this nation
and | would request him to look at the governance of NABARD. NABARD is the
National Bank of Agriculture. My suggestion, through you, to the hon. Minister
is that NABARD must come under the governance of the Ministry of
Agriculture, and not under the Ministry of Finance. Then only, we will be able to
have better results.

SHRI JAIRAM RAMESH: Thank you. | won't take more than five minutes, Sir.
We have had a very exhaustive discussion that has left us exhausted. | am
taking an example from Mr. Venkaiah Naidu's book. There are two issue
here-one is the issue of public investment in agriculture, and the other isue is
the suicides by farmers. These are the two separate issues on which we
have had a long discussion. | thought the immediate provocation for this
discussion was the continued suicide of farmers, and | think, we need to
separate these two issues. A lot of what Mr. Venkaiah Naidu and all the others
have spoken have to do with increasing public investment in agriculture,
increasing public investment in irrigation, increasing public investment in
research, increasing public investment in agricultural marketing, providing better
minimum support price, providing better procurement and so on and so forth.
Those are issues of agricultural investment and agricultural policy which, | am
sure, the Minister of Agriculture will respond to. Sir, as far as the immediate
provocation for this debate is concerned, it is the continued distress and
suicides by farmers. Sir, for the last six or seven years, | have been bewildered-
frankly,
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this is not a party debate; this is a genuine debate that we are having-why
Andhra Pradesh? There are States poorer than Andhra Pradesh. Orissa is
poorer than Andhra Pradesh. Why are there no suicides of the same intensity
in Orissa as in Andhra? Jharkhand is poorer; Bihar is poorer; parts of
Maharashtra are poorer; and parts of northern Karnataka are poorer. What
is there in the ecology in Andhra Pradesh that has led to this massive
number of suicides that have taken place? Sir, | disagree with my friend, Mr.
Madhu, although we are colleagues and we are part of the same coalition.
However, there is much of what he said with which | agree. But to ascribe all
the suicides to structural adjustment policies, in my view, is wrong. There
are other States where there are structural adjustments. Karnataka has
structural adjustments; Maharashtra also has structural adjustments. Tamil
Nadu has been undergoing structural adjustments. There may be difference*
in the degree of structural adjustments, but to ascribe everything to structural
adjustements, in my view, is not accurate or fair. Sir, | have tried to understand
the pathology of suicides in Andhra Pradesh for the last six years and, | am
afraid, till today | have not been able to come at a satisfactory answer as to
why is this problem persisting in Andhra Pradesh. Sir, for long, | believed-
again Mr. Venkaiah Naidu influences me so much-pesticides lead to suicides.
For long, | believed that the distress of cotton farmers is causing this mass
.suicide phenomenon in Andhra Pradesh. But, subsequently, we have seen
that this has not been the case of cotton farmers, but other farmers, also
have resorted to this extreme step. For long, | believe that it was the problem
of drought-prone areas that resulted in suicides. But, suicides have taken
place even in perennially-irrigated areas. And, in any case, there are worse
drought-prone areas of Rajasthan where suicides are not taking place, but
there are drought-prone areas of Andhra Pradesh where suicides are taking
place. Shri Sharad Joshi is not here. He is right, if you start looking at this
problem and if you ascribe everything to dry-land agriculture, it is clearly a
limited explanation. If you say it is related only to cotton, clearly, that
explanation also is not true. So, Sir, frankly, | must say | am still ignorant
as to why Andhra Pradesh, why parts of Karnataka, why parts of
Maharashtra, particularly the western part of Maharashtra, the Vidharba
region; why this particular region. Obviously, Sir, there is an extreme sence
of helplessness in these areas. Obviously, three consecutive years of
monsoon failure has taken its toll on the psychological morale of the farming
community. And, therefore, | think the explanation, to me, lies not so
much in Economics as it lies in psychology. | think, people, communities,
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families have had their morale battered, psychology battered. Three
consecutive years, four consecutive years in some areas, of a deficient,
monsoon has led to an increasing cycle of rural indebtedness resulting
in suicides. Therefore, | would like to support what my colleague, Mr.
Narayanasamy, has mentioned, but we need to understand this
phenomenon of suicides a little better and-my suggestion would be
that a group of MPs, whether it is through a Standing Committee or
otherwise-let us understand this phenomenon of suicides; the problems
of public investment in agriculture, irrigation, credit, all that will go on.
All that is well understood in my view. But, what is less understood is
this extreme psychological step that people are taking to suicides and
| would request that a concrete result of this four hours of discussion,
that we have, should be that we arrive at some next steps on what we
should on this problem of suicides, as opposed to the problem of
investment. | will just take two minutes. Sir, | have looked at it; | have
tried to understand this phenomenon of suicide in some detail, in some
depth. Sir, | have found that whether it is Andhra or whether it is
Karnataka, this point was mentioned conjunctionally by some of the
speakers that rural indebtedness, if you really look at what is causing
rural indebtedness today, the single most important non-agricultural
cause of rural indebtedness is health expenditure. Now, the health
system has completely collapsed in large parts of India. Sir, increasingly,
we are finding that it is expenditure on health that is causing the
indebtedness incidence to increase. It is true that for small and marginal
farmers, the coverage of institutional credit is still very low; it is true
that dependence on money-lenders is still very high. All that is well
taken, but if you were to remove those factors for the time being, | have
found that expenditure on health and the absence of a good, effective,
reliable health insurance system, the absence of a good, effective
working, reliable rural health infrastructure is a very serious impediment
in bringing forth the positive psychological forces that are required in
these times of distress. So, Sir, | would say that when we talk of
agriculture, we usually talk of irrigation, finance, and so on. We normally
don't talk about health. So, the need is for a comprehensive approach
to this problem. And, my second suggestion is that-first was the whole
issue of suicides-let us look at this problem of rural health as it impacts
on rural indebtedness which then impacts on this behaviour or suicides
that we are witnessing, in a much more systematic manner. | know this is
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beyond the scope and jurisdiction of the Ministry of Agriculture. | think we
need a mechanism in Government that looks at problems of rural
communities not from the perspective of Ministries. The Finance Minister
looks at credit; the Agriculture Minister looks at agriculture; the Water
Resource Minister looks at irrigation; but who is looking at the problem of
rural livelihood, rural welfare in its entirety? And, if you start looking in that
way, Sir, | think some of these missing pieces of the puzzle will begin to fit
in. To summarise, Sir, | would just say this.

| am in substantial agreement with many of the points that Mr. Venkaiah
Naidu and my colleagues from the TDP have raised on the need for
increasing agricultural credit, on the need for increasing investment in
imgation, particularly the need for increasing investment in dry land farming.
Today India has utilised only 40 per cent of its irrigation potential. If by
some miracle, in the next ten years, we were to utilise all our irrigation
potential-major, minor, and ground water -- 40 percent of India would still
be rain fed. Sir, | have said this before in the past; let us not get carried
away by 'Indai Shining’, or 7 per cent rate of growth', or '8 per cent rate of
growth'.whether it is your Government or our Government, this economy
depends substantially heavily on the monsoons still. Problems of rain-fed
agriculture, problems of dry land agriculture, dry land areas are going to
remain with us. Therefore, Sir, we need to look at those issues of drought-
prone area which are strewn across the country. There are about 170
districts in India which are classified as perennially drought-prone areas.|
think they will require a treatment completely different from that we have
been accustomed to in the past. Thank you, Sir.

Suqurede (3N FAY arTSifedn) s SRR urfor 3y 1 e | sareT
Td 9ifTT 3R Seewd 7 fhfTUl 3T By G5y 2] 947 8, b ot 3y <7
fire qifergl

it SEARTIT AT (IS : TR, IE AT THR a5 21 99 ot & I
fpTl gIRT STHET BR8] &, ool 22-24 AT Ugel =YoT UWR ¥ 2fST Bl
o1, “No Killing in Punjab today”. 514 22-24 |Tel U8l USITq gHiiu A, SUATG
| U U1, 99 2T &t o, “No Killing in PunJab today”. 3% 96K ¥, 314
BIs T o 781 & f =gt UuR o 7 2f$ 7€ 81 1%, “No suicide in the
State”. fHATI §RT ATHBA
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Te TR fAvy 81 57 /9 S 1 91l 8, 3R A ARG SNt & d18 dlerd ol SIS 3
Q) S[B3MTd DR b BH q81 IS 781 B, 37q AT o 49 B ISTIel
B TR® T8I o S| Trg ot 7 51 faw &1 3% fohart 2 RS9 918 | 51
T ST GTeld, 1 U1 781 811l A8 ey, I8 J&4 [99y 8 3fR I il sz 8l
& E, TR I WBR B TWE 4 T F75 WHR P! B 3, JId 98 B &
fou e SoTy oM =1fEyl 3 e el ve we & dregq & WY @er o1 fd
Tl W ATl BT AR 3 S AT AT AT Hied BRUNTA 36 7Sl
1.3, IS & AT HURNT SIH el B, ©h 9T Saexl H 39+ HUT
IR S I T 3 IR UH-31 A2 6 981 @S R....(T7g o 7). §
I ATETH | AR SN FHA1 SN F M8 HH 6 HU I a1l e
DI UM DI, G, 3778, G| S 19 4 eIl 81 8, Toic 8 & ...(ag=
)ee.

IyguTeel (3N Fa IRTSIfeAN) 99, 4 WIS, SAH! 9Td By W

HRY|

it FgARTEO 9IfYr ;- S WAL . F FHGR T, AR 2,3
fFATT A PEd © [ JRoR U YR Falfelc] B 5l d I HUTH 78] Wilad
8197 H 79 AT IR 81 S € ...(FFET ).... $HD] PE & ...

Suauredet (ft Gy IrTSife) : 3r<wT, org I8+ Iy, 81 |

oft SEARRIOr qifdT : S fA=iferar & Y # Wil ofd € iR a1g |
ALY, 3775, DI 97 ST 81 HF | BH U BRUT B FRIBIV PP, &9 B
TPl B ST 991 Adhd §, YR S dTel fHAM1 & S 991 Fhd & ol
DA A HH YD Y Tl S BT G-I Sl.....

Iuauedet (st Ay arTeifedn) : No,no 319 8! wiieTl <Rag, arfor
Sft, H9 SMUB! g B FET o fh 3y R B STl B mue miAs
fopa et fob &9 921 B3I 319 93 Sirs v oft aferaurs Jear

[MR. CHAIRMAN, in the Chair]
sft AIferauTS FEar : STTHTETE SN, g=IaTS , 9 HIdT f$ATI | am putting

direct questions. Whether nearly 1,50,000 hectares of agricultural land
has been converted into non-agricultural land for other purposes in the last
ten years; whether the 3.8 crore acres of land can be brought under
cultivation which is not being cultivated till today; what steps the
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Government proposes to take to overcome ill-effects of chemical fertilisers,
pesticides and insecticides on fertility of agricultural land and on quality
of grains, fruits, vegetables and thereby adversely affecting human health
by chronic diseases like cancer, heart failures? What steps are taken to
propagate the use of bio-fertilisers and go in for organic farming on a bigger
scale? What steps are taken to utilise cattle wealth which is nearly 28
crores and can earn a substantial amount for our economy? About two-
thirds of our land water flows into the sea and if one million cubic water
gives us an agricultural produce to the tune often lakhs of rupees, are we
not losing agricultural produce to the tune of Rs. 4,50,000 crores every
year? | would also like to know whether it is more important for an
agriculturist that he does not get the remunerative price than that of getting
the credit facilities made available by the financial institutions. Thank
you, Sir.

it |umaf : v e, § diemn g # 9 /e el & ufa
MR Febe Rl g [ AT Siv Uob U TR v wr, forg wr =i gt
Iga MaRIS A, g B RN A7 faQ 81 IS 3 W< gy WY IS
A R YEPR 59 FHRIT B GHE B &l Tl &, 39 A H ATdeTRe Jird
I faU €1 9R7 59 UPR BT fA9aT 31T €6 BT & b SR 89 157 FHT H J8HR
39 UHR & TR A9al W Fai B d I9aT HfTad vu § aRom e
Y g H2 Heled dieiil, A1 s<uT & fb 89 9 W &) g=iare fean g,
I BRI I7D] I g=ydTe g, d I IvE A el

FY w3t T2 IUHIHT A, W iR A faaRor W3t (st TRe
TAR) : UTIRT HE1SY, U 984 8l eyl favy ) o oS Hel 4 wad 4§
TS TVRAT W =4l T B 1 991 U 91 BT Fa 8 6 919 gus Al 59
fETHe BT olgel <31 & AT 3R T2 P AT b Fo¥e & (&l Bl & HRe
% forg B 21 S B Yora Y 8, I A oS gIa W9 2 5 o Ny R
PR B, I PO ORI o7 BT ATIeIHAT 8, IGH 980 HGS DR dTel Ged g
LI AR AR & A1EgH | I8l 3fs 81 SN [S¥heE &1 4wy &, a8
foraTl @ JTeTEe A Wafdd € v srofle At aRFRIfT & &9 ok @ 81 &
RFRIfT T 8 o Uep ST # 3T <=t & orrot ool et 2|

JYIRT TBIST, 1947 § B o9 rord! freft, S99 997 5 <91 &t
AT 35 BRI oft iR 9% foly &1 9 & @M &1 Uy 84 & gRIRIfT
AR < A e oYl G2 TS © P § g I H HT R o411 59 G A i
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I <9 & BN 7 #ff va.F wfed @ wiia g9 agi g wfed ded 1 va
a1 Pl Al fb I i+ 984 181 B4 BT b SHIDT & A1l PL-480 BT THRiC
T =M ®a1 & SHE 918 S U H DIs YT T8l I, Fifeh I AT
TH ITRIDT W, MRS ferdT |, Tl | fiem &1 ey B g1 g arg 2 fr ae
Tga A AN A R W) SAfeR Y o I8 ST o1 59 < Al

Te gl aRIRART 31 a1 o1l & b Sig 1972 H 757 ARPR | AR
JATST BT HHT A 35| TG TS UAT UR AN JATG Il B &b [olY b W
IR MY | TG T B AT 7 3 TR dal {6 maa! 9 ffrsd &
-1 P Te ufde wwmsst Al o et §f o gstil a8
TR # <f <t iR <1 17 91e 3R AT I8 914 TS [ #R1 B I8 o7 {6 o
Hag U1 § STe] qrex faowll A off A 37l 8, S Seal A Sfed] Icle
PRATS SR A & FHY I BT GHTHI H T Bl Q4% bl Ig TR
o} 1972 H1 3MTST Y FATAT & AIA-TT AR HUR AT FATHA BT oART
21 ga) IS1 FHWT UE € b 37 a9 YA IR Sl Wl &, S Y 84 Sfeal 4
STed] fewrst - Aohd 2| e 3 ATl | I8! 1 oY 3R 9 91l U8l U
foe1 Tt aRIRATSY 1S ot o =7 A1STT g 11 a1t &1, | wireTa WR 9, 9
qehei gaTHET S 7 ol o foran o ufesras fewliegem Rvew 4 99 w53
B9 SII 18 AT 20 el AT ol & IP dacl I8/ 35 fhell AT a7 B
HIYUTT &1 311X AT Ufeet [STEIRqe RieeHd & A1egH A &% HiHel! &1 35 fahal
SFTST &1 T Y&el QX <91 4 81 Gl 81 3D I~ B Ul Wh1H &, AT8 150
feffgacsd # Food for Work ThIF @ ¥@i¥ &I, T8 &1 & 98l JoRTR
TSI 81, <8 FHTST &b BIC a1 &b &l B &I BRI &b {77 ITh] TS ol bl
AT B, el H ge arel g=di B! Mid Day Meal <1 &1 J& &1, g1
STIIT-3TCTT ¥bIH & 3TR T&T 3Tl DI B! 8] 2

[UTIfT AEIG, S TS9ER NS 9189 7 IS S 919 bel, H s
Rt e a1 | WEHT §, 911 911 | S T8 g (b Sl AHBATY g, ST
I starvation death’s fhat 81 § STHEAT TR S, TR 39 <9 d
starvation deaths @1 IR &1 8T 51 P& TRATS H HH 7 B4 T a7
G & forg frerh €1 319 starvation W 81 T3, Tt Tede W § 81 oA
e §, offdb by and large %0 aRIRART 57 <wr o 121 &1 21 a9 1947
TR ST P MR 35 BRI o, S 9T BH 39! [ ORE W 3 & IR |
eI <= &) aRFRURT & 71 3, 3117 I8 STHRAT 100 RIS 81 TS ©, 3MEre)
A1 9€ TS 2, dfhd el & forg St 59 7, 98 S faT-9-eq w9 81 <&t
2l
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SqAY PR X &, IR &b UIoiae g7 78 ¥, Tpod-dioidt & fAfcey a7 3
€ 3R 37 A9 forg &9 Wl &t o of ¥ B Wl 1R feusd 9¢ Ta1 7, oIfhd
W BT STHIF HH 81 718 ©1 S H S AT & , 59 I & HUR T SRIATSoIe
BT IR 37T Y[ TN 3R W<l o oy It oA 21 =it gRIRART 7 7 3171 89
212 fHfea 51 & MUY STEH SR H HHITE §U 81 I8 99 DR Wil
H BT A aTel, GA-URIAT S dTel 39 Q9 & [HaMi iR il & &= 7 S
AEfefhd HRIMTT €, =M HEd &)d Sif ¢ Hied, 98 daid, o3 &
fFATT & A T, ST T BT 2l $¢ 89 ANl Bl g-Jalg <1 1T
3ot g9 aRFRRART & & uga, 39 forami & #We+d € oiik gafey orer <o o
= aRFRRART U=1 831 et smead 8 o fega amet gfvran # e &
TISdRM & dTell ) 31 99 &, fergear ot gfan o 3739 &1 Scured
B Tl R Q1 QY B, Al b aF H, Bel-InEE & a7 d g |
g &1 R GART 21 Y & I4TeH H gFHar # g™ &1 9% ugal g,
Fol & IATEH | T # g™ &1 TER Ug e 7, 39 & Ire H giar
qgall Hax g’ &1 &1 B3 &5 U 8, Sigl femgea o g # u&e,
W WWW%W%IWWWﬁW%WW@%@N
I R R @) TR & IRFRIRT 1 89 <9 # Udh 98d g1
foRremyT 81 39fIU 89 ST & 599 gs TRIRGAT 9 SIHT 811 I gRffa
F &, Bl B, H SATGT 3fide! H T&] ST T8 g 377 U2l A SHD! YoM
Bl 5| U 970 31 A% 1 8 fob § S TR < ¥8T §, d ¥ Ta=+ed o &
&1 TR T Bl Aide & SR galey e & HUR g3 wAra] Rtar
Bl 81 YR IRBR Bl AT & T1eH I Il SHRAE AT 8, I8! ShIgHg
H IS & A I@ Y&l §1 31 § 2001-2002 H FATSE & 233 BT A, 2002-
2003 H 280 &, 2003-2004 H 258 & 31X 2004-2005 H 3 up to 31 st of December,
2004, the figure which has been communicated to me by the Government of
Andhra Pradeshis 758  (Interruptions)... This is the figure which has been
communicated to me. | must say that | got a letter from the Telugu Desam
Parliamentary Party, which was signed by many hon. Members of this House,
and also of Lok Sabha, and they have communicated to me the figure. It is
2,233, or something near to that. It is practically in 200 days. T 88 s 3T<X
2, T -fTRT # o1k 81 Aahall Bl 9 9T WRBRI & 919 A W SHRAILH
o &1 9T 6311 S=iH ®81 {6 599 9 B AN g 8, B Al dsad
W)Y &, faerst | I8 drell 914 ©, I8 919 99 © 3R Aoy 9 @, 9
ﬁoﬁgi P ST STHST B, O aoTe ¥ Bl &, I8 IRFRAMT 9 9t et #
TR B AR
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B 39 feod | STHT 9T8d 2 ST 38 U< el &f fRAfY 8, o o=y vewr §
T IR 8F & 918 9 ARBR 7 9%l 9 B He¥ oIy, Sl A8l
FIATIT AT S BT, ISR XS AR 7 3N & & 918 Ugel QT 319+ W7oy §
BT b 319 3 1Y H ATHBIT DI AT 781 81N H S’ T8 SIriell g,
TR H I8 SR A g b 5 I Bl RIRIERY o & a1 1. Vgl |18d o
I W Bs HaH ST 81 3R W BRIFRRIS |ure faam 81 it deceased &,
I9% Wil #aR 31 ¥ Ay, S99 feaml & SR NI a1 §a6 B S
BRI AR 50 T9R T@ B 2, 98 TH B IR BII-RIge Fare
IR BT decision SeIH foraml 39 IR # +ff IR /e fomam| - 8- &%
immediate steps like admission to the children in social welfare schools and
hostels, allotment of houses under Indira Awas Yojana, economic support

under the Government schemes, provision of safe employment to, at_least,
one member of each family, pension, etc. T4 $® ®ic A 3R i eH

®eH S8+ Io1ql I8 clound seeding & IR H W $ HaH IoY| TTEi
U &9 §, T TRAT H jatropha 37X drought resistence character 511 #
g, U9 seeds famMi &I = 39 TRAT H Td crop # IRa0T & & forg
IBI PIRM BT T $B-7-FB HaHA AY TS Bl GIBR 7 IS

STel I diicd &I 91d & 981 3 latest information AX IRT & | 98t
Ty 2003-04 ¥ 25 f&HaR, 2004 TP <Iea 708 Suicide cases §Y | fUsel Al
BT GATSS P 165 HAS §Y U | G81 Bl AXPR 7 4 $8 I A H&d o |
39 # geXve @ 91d ot R fog 40 FRIs ©IY & AR WRaR 7 @d @ |
A-E1 1T &1 R = well F 9T fFwTer &I 9 foram o1 ik 519 9
well fail B 7T T IFDT 22 HRIE dF I outstanding responsibility HTcd
BT AIBR 7 AT HR of ol | 59 ARE [HAMI 7 S9 Bl J GThRT [SamT |
SelfdeRIET a1 &1 il outsranding 331 RIS & JATAURT 2, IH YRT A DR
BT decision T&f BT TRBR 7 foraT | A1U-E1-A1 AT IR I BT &
forg 50 wfcrerd A< 1R TS S &1 HRISHH T80 B ARGR 7 3+ &1 H foran
| 339 ol 50 BRIS A SATGT BT XHH I8 provided! | VA &S B a8l Bl
WHR A H o1y |

STef I BRI B 914 2, 339 aR 8 Ig7 91d B T | HERTE RPN
q Sl SABHEA &1 8, IS9P aldd 59 AT 512 HUS JASS & gY | I
gRaRi &I exgratia
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paymentc™ BT &1 5T | g% STelTar FT AT UR SM3ITIRCT A &
BT AT, ITD] FIIT T, ST AIH B, SXETAHT o 3R P & IRAR
P UPH AR DI TITAHT G H AIBRT G DI BIRI- TH By HSH AERIG
IR $ RISV Y |

U BT A DI ARBR A 4T BT | ST8T 122 P 3TRIUTH Y IS g,
a8l B WHR 7 9 GRART B Heg B | WA-E1 A1 AT DA
FHeodl e I U1 ofx o9 fSgaed o 9 SI1eT JH9r g3l 98i &l
aRTRIRT BT IR 3R 981 &AM BT Heq < & Y B B TWBR o
&% DA a8l 9 S |

Held, 39U U d1d | 8l © (b g8 I GRBRI 1 FO-T-$6
B B BN BT 8 | AR S THRIT B8 A1AT A feel BT IR T AR )
ST R AL Sl 5 P8 A1 DI, T a1 b fadl | A 7T 9 91 3f7 8 oY | @
TR IR 31ier Tt o) R @t et 31fdes TTWRAT | &-A & Il &, U1
T T AT, ARIGY, IRA WRHR Bl Th IWISYC 2avEE ¥ & R 9m
“HIoT" © | 399 S¥CIcHC &l farmers suicide in Andhra &1 @+ &1 RT=ERT
BT Al B | U8 g9 RUIC & | S9®! BIgd RUIC U 8 a1 31 fiyer arefl
2 | 3T B9 B 3ifeciiaeed Ay I ? 394 ifecifacad a1 9 ? The overall
objective of the study is to analyse and understand the exact causes of
suicidal deaths of the farmers in the State of Andhra Pradesh. uf¥ftha
Jifesifdesd S g9+ S9! f&T 2 to analyse the socioeconomic profile of the
farmers who committed suicide; to assess the nature and the extent of
investment made by such farmers on farm development with special reference
to irrigation infrastructure and the nature and extent of losses, if any, incurred
by them; to analyse the farm business activities undertaken by the victim
farmers and the nature and extent of losses in the past; to analyse the extent
of borrowing by sources, the costs incurred in getting credit repayments and the
overdues outstanding if any, at the time of committing suicide; to evaluate both the
inputs and product markets failure framework including behaviours if any; to
investigate critically the exact nature and extent of compelling
circumstances that forced them towards committing suicides. Like that
T B 10-12 39T AU & | O+ wd S e ok g o
HTSTATSl off TS off I=iH IF TRaTs forv &1 | e TRaT et f$fede
g8 4R 14th of May, 2004 to 17th of October, 2004, 39 iRTs # g9
feRigae # Sl ST 8T, ST el v o | fSfgae &1 =M uahee @
| 981 76 BS99 U A Y SITGT d18 H §U, AR A 9 UIRTS &1 a1 B
I8l § ,Rayalaseema 46 cases, Telangana.Medak District 41 cases, 110
families
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o1 o 9d st foar mar | IoR BEfe™ |1 @ ? 398 e B fh aoR

BHTsfST # majority of the sample victims was the male folk; more than

50 per cent of the sample belonged to forward communities, 28 per
cent belonged to backward communities, 15.5 per cent belonged to
Scheduled Castes and 5.5 per cent belonged to Sceduled Tribes. This
seems to be the outcome. More than 60 per cent of the victims was in
the active age group of 32—50 years. About 57 per cent victims were
illiterates. | would like to tell Shri Jairam Ramesh that this is also one
of the important issues that 57 per cent victims were illeterates. The
average family size of the victims was four memebrs, comprising one
male 1-2 females and 1-2 children. The average family size was 4.2 in
Rayalaseema, 4 in coastal and 3.44 memebrs in Telangana. All 110
victims had agriculture as their main occupation. In addition, 64 per
cent were also agriculture labourers, 24 per cent were not only
agriculture labourers but also looking after dairying. This is important.
About 78 per cent of the sample victims were small and marginal
farmers. Majority of the victims was owner cultivators in Medak and
Ananta pur districts, while owner-cum-tenants were in Prakasam
district.

Seventy nine per cent of the victims possessed rainfed land.
They were not the farmers who got assured water. Those who were
cultivating rainfed agriculture, their percentage was 79 per cent. This is
one of the reasons. We have to go into details. The conclustion seems
to be 79percent. S&i T URAR & fHAMI 7 MTHEAT I, &l YT HI

TIRIT & | $7eh Well Bl TIAR g1 81 § |

S JHAM &I 5, ITD! STIaw DI 39 IRAR Bl S TSl @ | 3R STy
ST ST URACS 3Tl §9 I IR <1 I8 &, I8 91 1% &1 &1 & | only 10 per

cent on ingated land. Both rain-fed and irrigated lands were possessed by 11
per cent of the farmers' households, SHH % iR 9Td &, We tried to collect

the details, I8 BRed fefae & 6 U S STHIF oY, TdRST 5@ HIHd
o 1,33,942/- HUYY, SHIF H gk Sl I7=IA B oY, S9 GRS BT Edt o1
12,692/~ UV, ITHT & BT HH AT, IFDT DI AT 26,000/~ HIY AR ST
Nt § SFeR o, 39S BIAd Y 8000/- ®IY | IET MY I H 18T, ST
1 ST @) P 2 U 31K TN 89T wUY, 9@ T8t STHIF & S o
2,31,000/- UV, §RdS BT Wl AT | 29,070/ WUV | 99 Th 1
AT Bl & fh mawrss arex-oldel a8 SIS 8 TS § |
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T H G RIS BT TRIUSER T, 17,195/- 9T and the number of bore-
wels was much more in Telengana, 3R f5T IRAR H saTsT g5, U0 IRaR #
IRAT B9 BT AU, WRIGR TR de AT 8§ 8 | I8 Y U guice o 59
fewrg < @12 | S8 Ud 91 I ft 1fed gft § fh Water seems to beihe
most important issue. S I & foTy ST+ w8t | U1 foram ? I8 igde oed
I U7 PR g YHE TR IR ¥ U o P AT S BIRT B ® 3R sHH
AHeAdT el fet, a1 U IRaR H &4 e & 4 I8 REs IR E |

TR ATEd, T U 991 thac Ig AR 371 I8 § [ i Uael &
IR H, WRIAR | T & IR H, G & IR F SIIGT & G B
JMMITIdHT fE@Ts < T8 8 | 981 SHE Sl #oR %I ofd 2, The area under all
major crops has declined by 5 per cent. The average yield of the major crops
decreased drastically, and this is very surprising. " HRI3Tal & ScTGT H 65
IR QU &, BIHARRIA HiY ¥ 77 UIRHAC QMY 8, Bfchoas Hig H 48 T4 &, I
3iraRaitel RIguer &I o 1 U 1R IRy fawrs < 321 & 1 399 U o ot
DI FARI &, TN IR gae IR Ales 37-9-3F 98f giu 81 3281 7 | s9a! feca
H O B megdar & for Wit Ry it 81 18 € 2 I U 91 ok |
31 3E & T i1 fha & URaR Y S A1l &I il Siedl §76H & 3R Sl eledl
TRIUS IR B, SUH IRWIN 3R 9Xd, df STg] IRWi a1, 98] BIs Sfhfiie & |
a1 i aRaR # e g8, died tRAT & Rida 9RaR 8, S9! Sicd
TRITSIER 3R elcd $-hY , SIH 36,897/ BT fSHR=T © | that means, there
is a deficit of Rs. 36,897/~ per year. Secondly, in Rayalaseerria, that deficit is
something about Rs. 34,000. In Telangana, that deficit is something about Rs.
7000. So, the average is Rs. 26,364. Jg I femid € gAdH 3R
TFUSIER @1, I8 fSm el sMierd d§&6 7 S9! faar 78 | ot
PlTuRfed §& =1 f&AT § | For each and every paisa he has borrowed from the
money lender, the rate of interest is between 24 to 36 per cent. This seems to be
one of the major and important reasons and this is a very revealing fact. ¥,
3ireRaiel AR FAgUe <@ & 918 I8 914 915 81 J8] 8 6 Uiy gacar des
P BT Y&! 2 | then, one of the reasons for the lowering of the per hectare yield
might be that, fFaMT # WS 98 &I Sl RIS 8, [Baml o 131 e
EHRI IS A1RY, S ORE &I AFNIGTT ¥ S #7181 € | gofig 7 &,
BRATUM 4 B, i H 98 & & R 1 B <31 § B © AR 81 e daal Bl
T 16-18 URUCT & IMAUN B, Sidih Tel, U TG BT, 7d1 HIe AThY alTg
B BT T TSI A1
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gRATON § 82-86 TRHE B | A IR-IR I IS BT THHTA HRAT, 390 HF
ITET IR Shae gl 2 AR I8 3ie H g3l &, I8 q1d AIfdd W 8l el & |
ggi fra a1 | @i 981 @1 32 &,09 & BH € | The spending capacity

seems to be the main problem. That is why he is not in a position to buy.

SHRI PENUMALLI MADHU: The Seed Development Corporation has closed
down in Andhra Pradesh.

SHRI SHARAO PAWAR: Might be. But it is true that he is not capable of
purchasing quality seed. The capacity is not there. Maybe, availability
also. U AR Ig Igi fewrs <l & fh Ires1 Wi wéied & SH¢! drdhd
&l &, 3R S & o R BicagsR &1 Saegadr 8, 99 @Nied &1
SP! ATHd TE B, $ADT ATaxeiter RO Uiy FaesR Fios W g7 81 8T &
IR AT BT AT Bl BT 9137 9¢ IBT © 3R 39 A URUTHREGHY MRIX § YT
gS U IRTEM TS I 3FelT I TR ST B AR BR <ol ©, T8l 599
AT 81 R8T € | oFR I8 fRIRT & 1 84 9l &3l d 98a B B Bl
Jmaegdhdl € | In fact, it is a very good suggestion that Shri Jairam
Ramesh has made. Let those Members who are interested in this
subject, irrespective of their party affiliations, sit together. | will supply
all the information and | will also participate, because this is a very
serious stigma on all of us, especially for those who are responsible
for the food security of this country, with such a huge population. If you
are not in a position to protect their interests and if, ultimately, they
take to the path of suicide. It is shameful for all of us. That is why | am
really happy that in today's discussion nobody has brought any
political angle to the discussion. Everybody was quite serious and
everybody was eager to go to the roots of this problem. $HfeTg &4 agd
PO B DI IMILIDHAT § | AR AAG AT 7 Igf 99 91 el | Y dre,
ST &t deba Arerg St A ®el ot fob g9 <o ¥ g 9ol wawell b N d <@+ Bl
S RAfT 2, 98 991 IR 2, SBi7 Us IaTexvl W &1 i e v Arerfere
PBY ITHEAT BT T8 , I Solifaor =1 fepat ufestRye) < oft, Wifgar 5 oY fpaht
ufeatfRrdt <t off ok <19 Uit 318 aRfRf a7 2l 2, 1 go-31 3Is BIdt g
SUR-SER ¥ AT &, <Afh B1g FIRT<el 396 R # 18] AT | §9 Ga #
B 1 <9 | B, B9 P IR BICI-BIET AN & R ¥ g1 WiRawel fewes
PRI & AR g8 Hel Wl ARy, AR R 397 3 70 IRAS A TG UTYeler
Tifihoar TR R Bl 81, U Tiidhear & MolTs & U 89 cled wifasH
e B €, I8 Hl <@ 3

338



[22 March, 2005] RAJYA SABHA

a1d © | fpefl @1 ff SRR 71, § 594 uifetfea™ &1 oM =msdr §, 99 aw
BT BIFTI BT Al 1999-2000 H SIS &I AES H 1.87 IRAT WIS Tiidhear
P foTT fomam 71T 27 1 2000-01, 1.66 UL, 2001-02,1.51 HfereTd, 2002-03,1.50
gfirerd, 2003-04, 1.47 URIed ¥a 2004-05 1.62 Wferd iR g9 99 2,207 &
4,180 RIS AT 40 FRrera TRIR AT 39 IR SHH g7 © | Hfh g
I WY gT 18} ST § | &H Y A bl RaT 9 39 R 3 g ot
JMAITRAT & | 3BT ISTex0 g1 2t firer Aree = Iei foar o1, g 919 9
2 b Sl RITHRI & o1y 18 TT 20 ESTR HRIS WU D1 RART BT YaegT fohar
ST 7, g W & folw 89 dadl 2,600 FRI$ wUAT B W@ & | 5,
HETATZOR, Wxdl SAdIHE AT YelHes! Uo[dhe & oy 89 o1t wudl &l
YIGET PR 2, $AH PO Told 8] 2, SADI ATTeIHA HI 8, oAfh ga
91 g & fob 57 9 srcHs T &1 TRl Bl Sxgd &b 915, BN ATEH Uh d1d
SII T 31TE that is, water seems to be one of the important issues. What is

the overall situation of the irrigation projects through the country?
Unfortunately, the situation is pathetic. | was trying to find out what exactly the
amount of money that has been provided by the Government of India, in the last
five years, for irrigation projects. In 1999-2000, the total provision for the
irrigation projects was 0.36% of the entire plan, which is not even one per
cent, it is 0.36 per cent 3R g <% & 7Y 370 BRIS WUY BT YraG fbar

T | fUse a9 # 0.40 U9 6T AT T, 2001-02 F 0.38 WILIT T, 2002-
03 # 0.38 UfTeTd 2T, 2003-04 H 0.37 F{I2Id YA AT | e BT A I8 8
fop ammer wrfererey raer= i sEe & foY g9 w4l T8l b, T 319 59
IRFRIRT H, 337 goic H, oTeT GUR gafl 2, fUwd g9 1000 PRIS W....

it Sg-IRIIl qIfdT: T8Iy, 2004-05 H |

sft |wTafer: 179 YT o | |

3t ¥RE TaR: Si &, § 91 %871 § | 98 sl o1, fb=g 59 a¥ 1000
BRIS WUY BT SITE 4000 HRIS B BT ATGLT fHam 7 B | $9 4000 RS A
+ff # Wgss T8 g | That is also not sufficient for a country like us and to be
frank, TI® G, FH AT B oI H AR g8 B IRRAURT 7 98a
feeraed) o aTel 2 3R I 941 1 I AIqH © | § Fth 3oy 81 Yo+l =Tl g
o arma R fop=ft oft T & 31l €, 3% /190 BT U a9 BT Sfl Ioie Il §, S
gorc § Tildoar , X9 3R
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S IR o fawdi & forg &9 gt fhaeT wrag™ aRd © | 98 91 84
A e {6 guivae oY aF & fay faen sifde vmae™ a7 @
ATTRIB T &, SATT UG 3MTST dep [p<l Xy § 721 81 VET & 3R g de
AR AT B SiTa el IR IS &1 8, AP AAR $ol Scdlad IR Bl V8T & |
D] IR AR 3 FTSCST Sl 6 BT 8, 39 IR 41 U8 W8T & | $qleTy 89
[T [T $I 39 fI9 UR 98 HIRAT A & < DI faehhal © | g
HRBR o 3T S YA PV & DI AIRHBAT < DI AR B G 1Y 3 Bl
2 | 5 gpR 4 $9H 8H HGE PR Add 8, 39 R 984 8 AP 4l §s |
s S 9um & d9g | /9 |1 & @ S 99 g8, S9H W U8
JeITa 3711 b P &3 & aR H AID] MR 31D PO B B MARIDA §
3R qui BN & H B4 IS B BR-gacl BRAT 8l, Al IqH -1 fhm o1
HHT 2, 59 39 TR 989 g3 Al G Ug hiSc & Ay H fIwgd =41 g3 oIk
IF ol & IURI, THH PO A Bl AT 918 T8 & | H IR-IR 396 aN
# i 21 <71 ar8dl §, olfdT 59 A1 Wed & A IR o S €
Previous year, the total money which was disbursed was Rs. 86,000 crores.
And, last year, we have succeeded to reach Rs. 1,04,000 crores. This was,

practically a 30 per cent, hike and that was one of the major steps which was taken
by this Government. But, still, there is a tremendous scope 3R TP oG IR

BOIR RIS BT hise o & a1g Al &4 I8 9% fes < =1 & & s 56
qRHC BIRAY b fotffie 3 7181 o7 8 &, 371 9% T R U9 & gfaar <= &
qIaSa 56 WY fHAMI @I 89 HfSe foiffic & smaurg 81 o u1 @ €, I8
I SS1 AN S9N A & | BARTS 91 7 397 STadar] off &, dft Rerd
I 7 FARRIT 9B B SRRET <1 © fh 393! 18 TN foaadidc tiidea
P oI =11 B AR | 3R I AT T B, T SBI IS TS Pl oxed
STAHYC & fTg STAHR B &A1 SR 98d | BRI Sal &t I8 +if 8 o
Ig AT B U1 TIABR R H G © | 31d UFT 9 37 71 & {6 Sl Mse-
A= fpami & T <9 & foly OReR o 97 @ &, 3FR 39 W fohdt & o
IS 21 BT &, A1 SqP! DTN I9$ AP & HUN Siel of STRAf
3IIR ST TR I AT HRAT B |

I8l qP PIMRIC FaHE BT FaTd &, T ST 3 PITRIET Hawie
[ETH AT | 3T FEDBR] WA D1 IRIRURT €T gaell 81 75 2 | HRT TRBR
| oraa g | O premmfeg ey o Rargd &= &1 91d Bl o,
SHIRTY TEFTYA B ALeIdT § U U AT T (6T o7 iR IFS! RUIC o1 T8
2 3R 99 RUIE W 3Md &7 & foly $B Hed I8 & LIS ¢ |
«...(TAYT).... Vaidyanathan
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Committee for credit arid Swaminathan Committee for agriculture. There are two
committees. We just want to find out how to strengthen the cooperative
network, (interruptions) It has just been submitted, some 3-4 weeks back.
(Interruptions)

AN HON. MEMBER: Can you circulate it among the Members?

SHRI SHARAD PAWAR: | have to check it up. | have no objection to
circulate it amongst hon. Members. I8I1 $® Ta fSces UUM fad € | 89

fra dRE 9 PRIRfeT Jdex ol Rarsd &R Fohd 8, 396 IR ¥ s Mum™
A € 1 39F oIy & HeH IS B IMATIHT B 3R ISP folg TIR v ot
g TR U 914 8 e I H U 9e 7 I8l /1 HET, 39 1Y siiavaira e
3P SeXIT AT ? H W) 519 1531 | ST §, g W fhai 4 et &1 Hiepl
frear g, @ 9 991 9 god 2 o |red {6 &1 18 38w | tefe o 8,
JH!I 8 URACT VT 3B TS R Al Udaldel &, ATSIT BR WG+ &I, dl 8
TRRACT YT 3MF ST W Al Tdolddl &, §H Sl &7 TTefelt al & foh 84 12
TRT, 13 TRIT T 3MH NMH e’ W alF firerar g | st ot foew=w e,
BIE¥ (AR § #9 59F IR A g3 91d B iR 9 §31 1§89 IR 9 98
A1 gafrs 2t | We have gone in details. The previous Government has taken one
decision to reduce the rate of interest to 8-9 per cent. $eT YRT YA eI &l
BT T, <ifehT S Tl A ST YRT VA2 BT | $P A1 B A TR
TR P U S/ 8! BicHe < 8 fh TR IR H 89 YT 3MH ST 8
TR &P SITAURT A hR IR | J31 Ueh q1cl 3R I & | DIaargrfed depi 1 3f+it
TH FEANT o Bl IR 81 QTS © | IS9P T GARI ©, DI ol
A <51 feuifore form g, 9 12 TR¥ie e 3 gevve WR ford & iR 3 feutfire o9
TP TR 1 B & q9 dP P! I8 12 TRNC o B Reer] fuiived o
g 3R gfery a8i R 9T & | AR PleuRfed §a 7 i |Td H NT 3%
ST DI 9 URVIC P SMUTT AT Bl IR B b IR | forgdx a1 8 |

feufore #=aR 81 & 915 I8 IR @ 8 SITg | U 41l did
g1 2 | In the next two years. | am confident that the cooperative banks and
credit cooperative societies will also provide this agricltural credit somewhat

near 8.5 per cent to 9 per cent, ST TH TT ST §9G T | TN & IR
I R Bl IIIDHT &, 80T o Bl JTAIIH] &, SUT ave F U Bl g
TERAT 2 | {5 TR | U BT STl 89 S1d avE | B Adhd §, 39 U &I

EREARINCECI CEIN ]
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3ETET § U U 394 el IRA WRBR 7 Tfed fhan o, foat Raic o
T 2 | 39 RUIE 7 30 S0, [Brdd S0 3iR ATgh! SUBIH &I 1T
SRIATA PRSP TS U BT ST F SATST &1 H SRIATA BRI BT T
I=M e € | 579 | A1geh! SRR Uq f§d SRR &1 Sl Haeqor Twsdrg
I B HHCT 7 5T, THD! WRA WRBR  WIDHR 51 2 iR I31 Gl 8 fh
ST FoIC S & A Uoic alT, S U8l 70 BRIS BT HIISTT ATSHT SRR
IR feu SHTe & foTg o, 39 A1el s oV 400 RIS &7 Mfae s94 foar
AT & 3R H Aa Bl fAvard [T =red g f 3R 57 WRBN $HH] BRIE]
TBTHR AU Y 1T H, W R R 9Tt gt &1 w4 8, 0 et 7 fgu
SN BT SR B & oY $© HaA IoTY Al 37T 400 HIIS BT Sl
WIRTaT &, 39 300 UfrRrd gfg &3 @t TR Wi IR 7 3R B
fAfex 1 &1 & ife T g 39 &b fIT 39 STl &1 SHTeT 89
FTHT SITGT BT, S SATST & H 89 SN B ol dhd & | SAfY 39
I Pl Tl YR BP SHH §A 31T ST B IR DI B | ...(FIEHH). ..
Droughtprone areas too U1, 3ths Tiided” H §IS ofS BT &I a1 Sl
ST M YA SN 3 T§F el €, I§ 99 & B 40 ufed & em-ur s
gfed AT R fEUs &= aTell 270 3iR $Aloly 84 §Ts e BIHT &I Sl
SEFIETON &, 39 R SATGT &9 <1 B Maedhdl & | Aoy goie # Hl S96
oI SATST 99 &1 WTaeT™ B BT B fhar 7 B | iR 39 79 Saret uraiRel
TP 3 TR 3D A AP HFATE HRA BT B ST Byl | 3D AT -1
9 I DI WAl DI SN 1Y G &, 37 4l Bg IR B Bl eIl &
MIRIRHT R B W) MIIHAT B | ARG AR FTed iR Hs ATy o
.0 & IR | el | G 97 H AT BT e § SR g9 Wa & AedH
H 39 I & (G I g HEAT A1 § b I IR 4 U8l 8¥ 3MMscH
P BT FT FBerft, saaT Foig YRT IRT GBI I TdRbT B ST | 3T
% Ao g% BN arell ® ST 15 T § @ @) abd S faa
forerft, 39 IR § WRAR &1 T T2 & fHam1 & - B | 89 QST $ 91e
BT BT 53 BT T8 I, FA U8 &1 I8 AW [PAM| b A Ah-T
B | 39D 1Y & WHRIRAC DI AaIHal SAGT § | 89 25 I SART HY
SATET Bl BT TT BRI & offh oTd TR - STl © A S9! 89 Wiied
T8I 8, 39 @¥eT & RFeR e 3R YRT GRER & &g &1 H 8 | YRd
PR G AR IR =1, IR U AR @I, 39! I3 AR ol € | 39D
fcrRh T8t IR ot g ot 91d wa! Y a1 WIS ot 91 et TR A1 e
H IR B 919 T8 W Hal T, VA SHTET TR 9T TR AR IRT TRBR
TAT-TaT IR JHdrd df RIRERT ofex @G & fofg Il 8 | Saf
GED
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31eT U< B a1 & S iy IRbR $1 gora ol A1 et frd & forg s
AT, IGH A UTerd JHA B TR bR 89 38 TRBR DI YRI aRe
J eI & |

3R I8 AIfT 39 <2 B G IRBRI & oY WE1 & | /R, T a1 Jo
39 WS & A dEel 8 {6 S Sled MaERde €, T Q¥ Bl S HIFREe
3119 <1 &, 1 g 3R aradl &l - RaiRel # e g1 Agcyuf
-3 < # A 3R TG HT S S HFARAC BIal 8, IH 96 TWC
HreRde gore, gRAmT iR awes L. | B € | o 9gd s &1
AIFRIRHAC AT | BT ©, ATs 98d 59 &I HiFRAe fUod 919 9 fdeR |
B3N 3R o aI-9R 153l I A1 BT & | 89 @ 1 $9 UR Conscious XS
foraT 2 | &9 SRigaTses TRId ¥, [Tb=d $9 § WRRAC BT a18d 8, 3R
91 G & fop <21 o AT o= |3l &) AT gl & d19, 18 151 7 59 A1el
A WRIRHE PR B TR Bl 2 | 59 TRIRHS B b folg S 7 AT,
IFH! Il ufererd 31, YR GRBR & AT H 3 I5g ARBRI Dl <f S |
=3 ay gRIRATT U & b 19 | utia a1 sRITon o =meel YR Rl § 3iR
3R U faged drerd Ui A1 8RATON I J&1 AfYerrg i1 &1, Al 150 H9Y
STAUIE Pive IAH AT B 1150 WY Hadl ST BT R &, 39 TR 984
TST UTR entire ¥ FAEH TR BIAT 2 | 991 8% & U719 iR RIT0T F e+
e o T Y6 9o Usd € | Udb X& W 40 HUTgHES 1A § Al 40 X30, A
HUTeHe g foq A1l 9 I8y A9 Usd 8, ST §sl Y <led Siuie
s 9= 317aT € 1, 31| 8 VP WX 150 ®IY SATET o IS © | S9fefg &H
Ara 38 € 1P 150 HUY IBi A Aerg $ ANl Bl Aael o7 W Td I b
oI g8 & fH¥aT BT € 100 $9T SATGT § § | Let him encourage. ST
STET 19 © < 3R SITET SUS ST HRA & foly 3! Aeg N | 98T MRS
BT GG BR B 91, IS AN H AT 3797-31+ &5 BT <X Sy BT 3R
3R VAT 3T S9! fel T, df SHdT BIIQT S &5 &I /Y 8R1 iR I8 &
fopar=T BT 9t SaTeT 447 e | 39 avE 9 SRicdze 39% § MRIRAC BR
P foIT 39 A1 A B9 Yoald B AR USlE, sRATOM a1 ave .Ul # S
MFIRHS BIT §, 39 R PIg TR &l BT | 981 Sied HIFIRHT B, SD
AT B1 ST & IR A o ST & folg 89 SUINT T |

TRE S |Ted o A8 Bl fb 80 UaquIc R b foTy 9 M 2 |
H T HAT ATET § {3 3TN & YIS & forg &A 9 71e o € | Ryt
BS BRURTA AT fSAT F, S [l gTgel g b Al @l &9 3T < 8,
FIRTEIETS TS T &, I BT IR 399 U8l 89 & ATITRAT Bl ATl I oF

S
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7.00 P.M.

g YIS HRd -Tg TA 9¢ fhar € | &0 el &7, 7R S99 99 & TR
TR ST URAUTS BT ST &R dTel ol 8, S9b1 8H GaRIS! 981 ail | S-Th!
TRTIIS BHRA Bl SOIold &, AR Y- HThe H Bl &l U ShY J URTST B
Ahd 2, T8 TN & 3R 9 IR Dl d YRIUIe B) Fdhd & | TR &

forg 3 faatgrer el fram mar 2 |
TR, GO U 91 & fob 3iTaraiiel uRRIRT ggell 8l.....(aaem)....

ot FUTIF: MTRIRAT & IR | A9 a7 BT 576 fhar, sddb forg
IgA-98d g=IaIE, olfdh Ul I8 31Tl & b fo7 999 %3el uahel! &, 99
Tt oied & HRUT FegT el | ST Ul & | 31T Ta-He - avel] $x G
2 {5 99 S8 IR SIS HRUNTH ol U & | 8% W & IR (AT
PRIRIE Ve § Ig MfdeiA § & fFam srR g« Aot oxar 81, i 98
YT TS IR BTSRATT HRURIE H S BT < 3R FIa+1 98 ST 1Y,
AP 70 TR U1 B9 Aol 3R <19 1t forar= arg, 19 urgast Sl &1 S,
Tl ITSTR | SR I8 §9 Ah T, SHB! ¥ RT foxgar o |

# ¥RE W@R: HeIY, § AUHT A9RI § P v 98 desfacd
g G 8, R IR EH AN T PO A & | Uh 91 I © b I8 Aa &
S <% H 98 STTB1 R HSRI Bl IUSHT &, 7R I HSRI AR TSH H 98
I IpTgvS R Afchigs Tl 7, STh! AfChigs B B JTaIThdT & S i)
. dT5. 518,71 | TI&H &, d S 371 IS W& & a8, J3f 70 IRAC U4
29 BI, SR dIhd BN A1RY, ST6! IR B9 18T 3R 1€ & Rare &
qdTd® IAD! ST BAT AMBY AP (ol I8 SIS ACHIZS B DI
3T & 3R RIT S CHCH Uae H Ra PR, [Harl dl ITd]
TR 8F & 91, WIol| Alfdbe I 1 T3 &, 99 919 & F939 & forg, Arel
G BT UG HIAT AT | §H 59 IR G894 & G, BIA H GRad b,

GIR & 1Y, Teb AT U191 %% & oI faward € ..(qaem)....

it TH. 3BT AR M o TRITIE % IR | HET 7, IS 319 39 WR
ST 3R WEIHRUT & Tl SATET 3BT BT BRI IS & b /g 849 Hisd # o,
S Y ....(HGH). ..
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oY IRE YaR: T8 ST Terd fpar o |

2} THO dHaT ART: H A DI AT 2 T B W8T g 3R boifsdae
I T2 R BT §, TIAUIC BRI FHI, AHAA 7 §HD! IaT {6 ST SeTerdl
Hifhe | UTsSl 8, SS9 WSSl I 8HRT YRIRAC YTl SUTE] 8, SAfTY Yaqule
HRAT & Al Pls TR T8l Bl AfS <97 | IGAT & ol Me™ | IGT Bl
TS, S, B HRURIA H g8 SATET 81 IB € |, IT-I1 IUTI Bl Fhell & ?
I 37T fhaT, 31 &, MY Bl b B yrae) 781 W 1fl, 97~ g9a! 59 3¢
H I TR, $Hh IR H N P A B ?

ft IRE TER: SN ST ATl B TRAUIE BRI Bl 91 ©, STaf S ! v
TRIUTE fhar 7, U8 a9 &) aRFRUMT off | 89 99 vaadic 981 o o ol AR
SUTET JHAT BT o7 | S TR IOl SATET I&T o, I ST T
SITST T AT 1R ATl Wl SATST W1 Il T |

it gumafer: SAS TSt BT o |

St IRE YR SHY ST BT A1, SHMAU 9 YRS HR Bl
sareedr off safey a9 po Jaamd < < off, ot a8 aRRART 781 € |
SRR HIfHe § W R 3T 519 YUK 31 & & 99 S99 SaTa] Gfaemg <
fAaIREY $o SATET &, AN 39 IR SAT&T & ST AT & | A1 H I8 Hel
=redt § 6 e & 1 3ol U1 3iR W8S &1 SdIe <91 &l Raaraie 4
SIIET B, fd ®ar g8 R T B | 519 #oR ARE & 30 IRNT
UIgeIer 37l T el gract dArg §, 99 Id! RIS ¢, IR q¢71, I
IR wet 8 bl © | I MG TS B HHI 81 Adbell & | 59 R &4
3T A AT | 7R 31TST Bt IR 3 A1) 98 STIavis dx Bl STaadhd]
2, 919 STIIHT B P MATIHBAT 7, Al B A &5 H SIad B Gdhd 7,
SHIRATEITSIgE T |

7 TR IO 7T &7 H PR IWT 8, TeT QX <9 H BR G117y |

st IRE TaR: Ig SIaNA BifCHTax & &5 | DR B AMaATIHT © |
Ig Aradx 31 il € {6 59 goic 4 sifcaerar Aaey & oy 640 HRI$S B
BT HifaoT fhar 8 3R 3FTel Ui ATell § <7 H15 IR HRIS BRI HifaoH
T, B9 BlcaeroR SaoUHe § B+ off %2 & | YR Uh Y41 9 &, OIgi X &
TT H AT-IA IR & Bl Jgi Ul BId © | G b s AFN H, QX IR H
fdex Ao 4 g @) pe Y1 781 BT § | AR g § dlg Al Ao
Ty, forsdt 7 forddt Trowr © 38 71 3o 3w YT B
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2 | 3feTY SIfYeel dgl 3§ SIl aTail &1 IcTe IgM &I GIeT 2, SADI IX 6T

Y B I AR § | N1 89 Sifcderay Bl 914 s99 $s 812 &l
JISHTR feT | 339 UR 89 W Al ST 399 SITeT kel sove! i 9eift 3R
YN Hifdhe # W 9 BIIeT 81 | $9 IR Y 899 STeT &g e g 1 v
PO &7 & N4 $B UTRT &1 <P Sl ggel 34T T s9RI 1T & 399 GaR
BT AR I 91d © 6 ot ot aRRRf # foraami a1 shfee & &5 # #gg
B, SRS F &7 § g B, R b &9 § 9SS ST §, HIgehl
R & o7 921 <1 8 3R T8 BRI & foTv g &3, Bifcdear & forg
e PHNA1, VU T & {10 Heg BT 3R e ATI-91Y 3R Uh H&d Hhad
SO @I ITITIHAT & , that is regarding amendment and improvement in
the Agriculture Produce Market Act. SIR el @ gRfRIfT # <t
T4 GH. AT B © [ $9 BIH @I Aag I FgRH o1 [$am , 3o &
DI HST H B AU IS 59 D & | ITD] GARI STIE TR AT S BT ATBR
T8I & 3HDI IRV I §3Tl © [ B S8 W HAlfdhe S a<e 4, Hel Sl
TE U IR 8 © | UP oMM 4 399 Aea oY, BRIST o1, 981 $Is oc el ot
RSP T.9.7A..Ude & ATegH F S99 IR & o1, <ifdhd 3ret yRIRIfT aga
TS & | 3757 89 SATST SATET bR+ ol © | 311 Sigt <F I sareT e, agf
Tl Bl 37Ul SUST I+ BT ATHR BT ALY | 39d foly & Tfidoax
TIS™ AT Vae H YR PRAT 916 & | 891 Uod Tdax H <21 & a4l
HIFHET fif ey @ SFaR | FIfET gares 59 W) giHe [Far g 1 ger Qe 8
o AreTe ST 7 39 WA I UgS T.ULTH. AL UFE H yRIAT HRA Bl JAR)
fe@rE 2, S8 98 HeH IaIY & | 399 Q- BRI 81 54 | e df 39
T, A b daex § Ursde JdeN Bl sTave BT Bl goilold
forerht | /Y g # v.a.uH. A @) 7Y gRfl, rgde ddex 3t WY /et 'nft, SiEt
fRT 1 STaT U1 fAeiT, a8i 98 STUeT 91 ol d<TT | 98 He! =il | 94
ST 31T e & IR o, §H I RS 598 9 Tl & |

D ATA-H1Y §HA Bigde BT Bt W) golroid &1 § | Bigde BT
H S o1 Jifere feae € 2, 'R A fed o g s
frarert 81 dl S TR T HARIS 7 B MITIHAT B | $HBT TIHT I8
fParT & T BT IR T8 9B BT o7 & AU B Hxvm d fpar Y
AU A &1 b fIY BRE B Gohell € | I8 RIS 3791 & I H 781 & ,
Y U.ALTH.A1L.Uae & B H I8 IR b Bigde BT & 7 Uh
AIcATE o B 1T 8H AT A SIS YN PR B & | 399 YU §S%1 99 Q9 b
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Y WXl URAT H 97T | 398 99 dR ¥ IR BARed oY, ST 8% 9Td
T BOR BRIS AP 81 & | 599 41 O 88 T g1 Bl Yeb AT U<l &
AH & |

T 919 I8 & % 89 geved Alfdhe # &9 7 9adl ® | U
ST H §CeTd HIfdhe BT GG A BIg Ade Tl o7 | S Tt 59 T
H, 39 & feAHYA § IR-IR HUTH B 91d 37 TS | HuTd dt aRFRRURT =i
T B TS ? oo AT SU™ Bl 2100 UV B el off, 59 1eT 88 &
MY &1 BHIFA & | MU HaT 1700 WU, 1800 WY, I8 f[dedpd dRIER © | I8
RAfY 31ToT 81 718 ® | SHdT BRI U &1 & b 39 1t <91 9 < wfrere st
PUTH BT ITUTE GAT & | TR A SATET IUTG 817 & d18 DA 1 AT 2 |
TSI BH  SSRAYAA HIfdhe § SARAT 81T | -9 Hifdhe § o=+ & foru
B LA, Bl e © AU § | P PR JHAM ganl a1 200 IRIS
[UYY & JHAT DI WRATS B DI JIRT IRGY, AT A1) .37TS. ST
Hifdhe # AT TSl B XE ® | 7HA ofid 31 {6 pare wii A8 81 @ e Al
R I 2 5 R 919 WR 89 ST 9911 A18d & , S 40% HH HId TR 37T
IT8T T81 BN 9 & {7 TR B | 899 391 W} feea g &) {6 wam
gRIRART 8, O 9 Rivgat 91 © o 89RT R 2R Aiee 7 fdaca B 3iR
TS BT R BIIN Ales 38 fFacet & | 399 90 I =T &3, ioid
P10 W o &b oIy AT TAR g3 2 | BART g8l TSl 9 V&l © [P
1. Bre sl a1 Tl TR, 3R BRI M | 3T AR U W qTeel BT B
3T o o USTTE 3 ST &4 goTroid T8l 1, HIR &4 YR1 41,81 pies B forn
2 Ut &1 foha BIRRIR 7, a8 fhedt Tavive & sifcexifea ¥ <@+ & v
TIR T8 8 | I/ g1 BIF B Hel [P 9 Gl gaeaR W d1.ELdled
B o1 8, B BT W1 a1 €, 379 Yot BlS! 3R 89 Nl ®l 3R B |
I AIH & [ 7 A1 8H SN HRAT T84 & AR 7 & PR Al 8, FAIAY AT
T TR B IR Aes 98 Adhd! & 3R 39 Aies & HIFd HH 81 Gl &, VAT
TS SIS Bl WHR BT B AR & | 39 IR SATET & o Bl
JAMATIHAT & |

forfer Sft 5 I8t S SififSe ®IffT &) 919 ®8), 98 919 99 ® f&
e BIffE BT BrIST 8, fhd Fav U8 ® f ormet g9R e Rt
BT AT & | 88 TR BN oS dg4 I Aaeuahdl & | g9 b e
BIFFT IR 39 I | 781 off Ghd & | 89 39 IR IR Y SA7¢3, offdt 1-
A1 I8 W BT | 39 g A, Rgi+ ugel g o &3 9 uRac fhan g, I U
TS AIEfe¥E & | 972 A9 REBR el &, STd1
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T & SILARH I | d B AT [BgRI AT X8, TR a7 Ugel W g
H 2, 3T ) fEg i A 8 3R s S8l WA & |

freel 30 ATl 9 & W & Rud dex § 9 gg M B, g &
foraml & 9R ¥ 96 A9 H gHea] ® | SR Wi §9 ugl, SR I8 bl e
31t Y IET 3R per hectare yield T &, T BiHbH BicATHR BT FRIATH
SITET BRAT BN, SHD! S1g T 89 $Yd T8l bR, q9 qP AN dlos T8l
g, T RIS BT SRIATA B9 SId b 81 B, T T (3G DUIT ol
P GIYT | 31T 39 SH1 daes | SUTET &I o dY JMaeTdhdT © | Nih!
el REPR AT, T AISERT BT §ARI Wl & R H I8 Bl & 3R S
RIS o 9T & e 81 3R SexAvHd ATdhe § STdx Igi HYIe B
P IRFRAMT IR B 81 a1 &9 Ul 2R Aies gt 8RN 3R STH A1-
AT B IIe W BH BIAT BN | TE 91d §F ToIRAGTST T8l B Adbel b 3T
DAY BT STHHT 2, Ulimately, the consumer is going to dictate and he is going to

decide. Suppose, the Indian sugar mill is going to produce sugar at Rs. 75 and if
sugar is coming from Brazil at Rs. 18 — | am a sugarcane farmer—and if my
brother stays in Mumbai, he will purchase Brazil sugar because it is cheaper. That
is why if we have to protect the interest of the consumer, we have to see how we
will be able to reduce the cost of cultivation and how utimately. produce will
be also competitive in the domestic and international market. 3R TE BT &

AT T TEFTATON BT THBR HRAT EFT | ICAR & R § @ dR o $1. fret
AR = HET, T SUP [T 50 BRI HYY BT U 3fel Hs @1 & , g9fay foh
PIg T BT fHAT T B, A SHBI TABRS [har o A | st ATe ICAR
# Rga & foIg 99 700 SRS ©UT &1 WIS fHam o, 39 A1t &9 1,000
PHRIS HAY BT WIS fFAT 8,590 GEIR B Bl STaTIDhdT © | §9 S H By
&3 # St YR gV gRacH gY , SUH ICAR &1 §T AN &, 39 o &
rsferel &1 S8 gS1 NS © , 399P fadl P &l BT 3R gh] q)
GG <1 4RI B © |

D ATY-[1Y T 1 A ATHA AT TS & | AR 15T H SHEAT s,
ST T JMTUC |TEd 7 't 1, fag Y ST H ST g5, Al dRe ) HB RIS
H T g3, 914 o ol 3 ATl W T81 T AT, T81 U WY STHBAT BT b7 el
BT | 519 89 S e Tl @l A1 ual ol e fag & dT Ueh Baed ofdl 9 3iR
J¥C HERTE ¥ 2 Bdel oid &, AR 81 AT T, SAfAY U Wi B e fHell
, lfepT &R e & ux 4 M off a1 49 oY 3R g7 N Bl Y Bl gois |
AeiHe st s9HH off o forda™ & urg weft
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P AT -ATY TeAHES! STHH & , 98 BT NHET & IR<T IR &1 ST bl |
gAY & STl BT AIHE! $THH o B ATILIHT 8 | BH ITD] g Bl
$TPH < G © | 3R Y B 59dH g1 81 Al 571 U3l &l 51 1S &, SHDI
SifIfEell $a BR Bl TR © | §HD (1Y Tob ST BRIHH 59 AT | &A1 7
A1 H g% 51 € 3MR a1t 13 B 1 &9 394 SNTe $HRAT A18d 7, R
foraTl ®I I=d fire Gl 8, 39 Nt &) aRFRIRT 9§ 397 fordmil &t qrev
frre & v 85 s &9 IR 19 <1 81T, oI ¥ $UR SSdR 89 59
R T ST B8R | §9d A1Y-A12 I # W) Ufidea) & IR # ...(qae™)....

SHRI DIPANKAR MUKHERJEE: There is the issue of moneylenders. That is
one of the issues. Of course, you have covered everything. ...(inferruptions)...
This is also a social part. Who are these moneylenders? Some study must be made
on how they are charging. After all, people are committing suicides; they must be
in the same village. Some study can be made as to who are these moneylenders
and how they are doing this business. Some social ostracisation can be done at
the Panchayati level. Let us know whether the money lenders issue can be
surveyed; whether we can socially stop it; who are at the back of it; who are
behind this; whether they are the same people who are talking about starvation
deaths and money lending also and whether such cases are also there.

SHRI SHARAD PAWAR: In fact, we are also trying to collect the information
because when we read, especially, about the Andhra Praddsh issue, it was proved
beyond doubt that the moneylender has also some role in it and the rate of
interest between 24 per cent to 36 per cent is also one of the reasons why the
gentlemen had gone, ultimately, to the path of suicide. 39feTT 99 39 IR &

foar 8 1 519 SNl Sfexy et , gem=ea oY, 91 S Aleieyd ®l held BRA
& 0 P8 39 Io1Y I 3R ITH o YuR Al a1 o1 | iR s 5—7 ATl
H 394 3B GuR I {531 o1 | 39 S B B ATaIDhdT © | 3 §H ATST-9T
B BN, TR glcied Bl beld dR+ & v wre=g fAfad & favasy
PR B9 TV HaH IoTY, AR SHH FIT HIAT ©, 98 Fad & AT Il §
g1 & He aredt § 5 aRRIRT ve arat 3 a1 &1 w1t # gowd 8Rf, Qe
TE & , AR BHRI K A6 & | 39 I A S S {0 gq Ry 4l 8iiR
TP eaR AR Telde T8l B Bl A1 89 G A = I Al Jo faward 2
o STST Sl FaeaT &9 9 &AM ARl € IR U wwy 'Y AIE aEd @)
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TRI B! AR TH B dTel ART Pl 89 31 ke A S dl TRIRART Ia1 P
AHd B, 3 IR 8H el B &9 AT | ST 81 B B H MMTR] F=IaTe Bl

gl

SHRI M. VENKAIAH NAIDU: Sir, | am happy that the Agriculture Minister
has comprehensively covered many of the points raised from different sides.
He spoke about long-term plan also, but two issues still remain to be
answered. One is the present situation. The international appraisals are
there, but what you are going to do with regard to the cotton-procurement
specifically. ®icd THARHAS & IR H MY FT B dlcl & ? ASRTSE H,
Flcd |, Ay goer H ol RURT 2, 98 9gd g+ RRURT 2 | Sfefy 59 IR
H 37T 9 TRBR DI 59 AT DI AT R ? T a1 H+1 A fhami &
IR U FHEI | ATYD] YT 3T SATGT STFDBRI & | 37T I BT S 98 HH
B T, 600 HYY ¥ 200 WUY T 3N AT | §HD {77 R AXBR B HSH o1
B & ? I 91 ST H9 HERTE & 9 H $El ¥ fARE! The situation is
horrible in Andhra Pradesh. g4 i BiHIfSEIST & 9 # what is the plan of
action of the Government for this year? Secondly, | would like to submit to
the hon. Minister that the figures given by Andhra Pradesh
Government...

ot gurafa : =t &1 o AR |

3l TH.dbAT ARIS: eI, WX I8 A1 Nbls UR 3T A1RY We will give date
wise, name-wise, vilage-wise. ¥ &< +ft ST T B! TIRY , 39 IR H W1

Y JpuTafer: TET, $7p U Tl € |

AN TH.IHAT ARIS: TGP A B A1 SHPT A1 el &1 =112 |
i e IR i g U 2 |

3} TH.dHAT ARIG: AP U 8, TR IRBR & U1 781 © |

i} U TE,ARBR &b T I € |

37t T, 3BT ARIG: A U1 2, TR TRHR & U9 81 & |

it Ut AR & I fare & | I8 forde 396 a8 1 U fiFie , |
I TS
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HET ATEdl § [ M 6 a1 Hal | fFam @ Srie b T21 81, 91% 9@ @
POl BI, A8 A olSx Bl Hof 81 al 39 §1d DI B JPT Y, 396 IR H 9F
MY faaR &Y |

il ¥RT AR: WX, 37T & (SHAHET H $H0h I H GeI1d 3777 AT AR
Brg P 3k Rord o @ 91 = &Y Mavgehar 8 |

it |uTafay: 3y §1a PR |

#t ¥RE 9aR: Means of income, land, % $H® HUR FHol BT q1sT
2, 39 oY aTp! G- Aol of Wehdl & WIR D! STHI &1 o br SHD X fad
BT IUTGT B BT ATBR B TH B 11 3R I el $& W of 31,
S GOKI B DI AGeIHAT 2 Definitely | will consult with my colleague,

the Finance Minister, and take some action. As regards the two items, onion
and chilli, | had received a proposal from Andhra Pradesh Government, and |
have communicated to the Government. The Government of India is
ready to bear the financial burden up to 50 per cent, and is ready to
support the Market Intervention Scheme, for red chili. We have not
received any proposal from Rajasthan, Gujarat and Maharashtra about
onion yet, but we are expecting proposals. We have made enough
provision for that. And thirdly about cotton, STgl Tdh HERTSE PY 919 &,

TERTS H Bl WRIRAC THIF & F1eH I S8 HGS HR Bl DI BT <
IET T | SN 97d I8t ®El T3 b S Udh 89R dle ®UY < & 91 off, I8 91d
H9 8, TR I8 U491 R 91 3 RelioT 81 11, 3961 UHe Y 81 1§ | T8
T 3 YT, Heg U< ¥T, Belcd 3R Uold, IR TR H Hied HIFRRAT &
foTT RIS 3l S¥g e feam 71T 8 3R 1f37 &1 yeawey off fopam i 8 3R Tt
3P Al 93 B I HAT 2, Tg 91 I hel TS § |

N} AUTARY: AT Ig-Tgd AT | ATIH] TSHE ST |

STATEMENTS BY MINISTERS

Status of Implementation of Recommendations contained in the
First Report of the Parliamentary Standing Committee on Food,
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